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CENTRAL AvUNISTRAtIVE TRIBWL 
BNGALORE BENCH, 

Second Floor, 
Comijercial. Complex, 

tndiranagar, 
Bangalore-38. 
Datèd:1TjAN1994. 

APPLICANTs:sri.G.R.Rangadharnaiah and Others 

v/s 
RESPcDENTS:- The Chairman,Railway Board and Others. 

To. 

I. 	Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex, 
1st Main Road, 1st Floor,Gandhinagar, Bangalore-9. 
Sri.R.Bhaskaran, Advocate,No.40/2083,Elamkulam Rqad, 
Kaloor, Kochi-682017. 
Sri.P.Shivan PiIlai,Advocate,Grasis House,Monestary Road, 
Marikkarnuri, Kochi-6820J.l. 

Sri.Vijaynarayan,3.-C ELDOiAD0,112,Nungambakkarn High Road, 
Madras-600 034. 

 
Chairrnan,Railway Board,Rail Bhavan,New Delhi. 
The Secretary,Ministry of Railway,Rail Bhavan,New Delhi. 
The i9eneral Manager, Southern Railways ,.Park Town,Madras-3. 
The Chief Personnel Officer,Southern Railways,Park Town, 
Madras-3. 
The Divisional Railway Manager,Southern Railways,Mysore. 
The Senior Divisional Personnel Officer,Southern Railways, 
Palghat,Kerala. 
The Divisional Personnel Off icer,Southern Rai1wys, 
Maduraj Division,Madurai. 
The Divisional Superintendent ,Southern Railways, 
Divisional Office,Palghat,Kerala. 
The Divisional Railway Manager, Southern Railway, Bangalore. 
Sri.K.R.D.Karanth,Advocate,2,Mangalanagar,Sankey Road Cross, 
Bang alore -.. 
Sri.A.N.Venugopala Gdwda,Advocate,No.8/2,Upstairs, 
R.V.Road,Opp;Bangalore Hospital,Bangalore-4. 

Continued 	• • • • 



SthBJECT:- Forwarding of copies of the Oders passed by 

/ 	
the Central Administrative Tribunal,BangalOre.. 

-x-x-x-x- 

/ 	
Please find enclosed herewith a copy of the OfiDEi 

passed by this Tribunal in the above mentioned applications 

on 16th Day of December 919939  for further necessary action. 

/
DEPUTY REG1STRAH(.J) 

V JUDICIAL BRANCHES. 

gm* 

- 	 •-•r- 	
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CtNTRAL fD(1INISTRATIVt TRIBUNAL. 

O.A.NOS. 395 to403/91,57/90 416/90.320/92, 
2937 	 to 80f 

THURSDAY, THIS THE 16TH DAY OF DECEI'lBER, 	1993 

SHRI JUSTICE V.$.I1ALI11ATH 	 •,•. CHPIRMAN(J) 

SHRI JUSTICE P.K.SHYA(5UNDAR 	•... VICE CHAIRMAN(J) 

.SHRI V.. 	 NPI 	 .... 	FIEIIBER(A) 

Sri C.RRangedhamaiah, 
S/U Sri Rangeiah, 
aged aboUt 68'yees, 
Retired Guard—A Special, 
Chikkabidre, 
Chikkanareyakanehalli Taluk. 

Sri K.V.Sreekantiah, 
S/U Sri K.U.Subramanyaiah, 
aged about 69years, 
RetIred Guard—As Special, 
Ch-70,6th Main,Sarwethipuiarn, 
1ysor 	9, 

3. 	Sri 1.N.Naray3fla Setty, 
5/0 Sri K,f1unisuameiah, 
Retired Ctjard—A Special, 
2003/2,Rajkemal Street, 
Nysöre - I 

4. • Sri B,J.Nagarajaiah, 
5/0 Sri Jayapala Nayenar, 
Retired Guard—A Special, 
158, Shankaraneg8r, 
J.B.Kaval, Bangalore-560 022 

Sri K.Seshadr.i, 5/0 Sri Krishna, 
Bhatta, aged about 69 years, 
Retired uerd—A Special, 
92, Lakshmipuram, Arsikere. 

Sri 11.Channabasevaiah, 
5/0 Sri Mada.pa,agedebout 69 years, 

Guard—a Special, 
Road, 6thcross, 

f'rkhn9ar,Bengalore - 21 
-' 

7( ScfK.V.rihivasachar, 
Sri•.Vnkataemachcr, 

ILI 	e Ale~ abddt69 years, 
-rØ qua±'d— Special, 

6, 11 	a-aiiei Road, 
\ -8y2nPr/Extension, 

k ojown - 577 201 I.... Applicants 

Contd,, /- 
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1. 	:Sri.Shivesmy, S/0 SrIT. 
u.rgachalam Pillal, 	aged 

about 69 years, Retired 
Driver-F Special, 	44, 	tI 

- 	Ile.jn, f1eàas 	Block, 	Ni 
amboo 	BaZar, 	Flysore-..21  

.: 	Sj :3eN.phoah, 	S/o Sri WJ.P., 
Paroah, Retired Drjver-R 
Seciel, 2355) 	I Mainp 	II 
Cross, 
-Duram, 

K.G.Koppol, Chamare- 
Mysore, 	- 

• . 	 . 	0  

applicants I to 9 in 
10. ±1 R.3Mahadevan, 

Of.Nos395 to 403/91 

Si0 R.Jayaram, 
abed about .67 years,  
Gdiard 	'A t  SpecIal (Retired) 
rsid±ng at No.157, 	IVth Cross, 
Ngappa Blóck 	S1aThpurarn, 
Bngalore - 560 021 Applicant 10 in 01A. No.57/90  

I 	..•- 
11, 	Sri R,5hjvjah 

Retired guard 1V Special, 

. 

arfd -resIdiri9 	at 	No.1153, 
'Sri Rget, II Main Road, 
SN.Co1ony, 	Yeshwarithpur, 
13nge1ore - 560 022. 	. Applicant 11 in O.A. 

No,416f90 

12. Sii Pepanne, 
5/10  Nethevadu, 
aged about 63 years, 
OrIver Passenger MR448, 
Southern fteiluey, 
Bangaipre City(Retjred) 
No.5/12, Backside of 
Muririsuara Temple, 
BhpvarieswaiInaar, Magadl Road, 
Bajngal.ore - 23. 

1. Sri Shouse t1ohie 
&/ 	zeen f'lohideen, 
aged about 63 years, 
Dritver Passenger MR 238, 

uthern Railuey,Bangalore City, 
Retired) C/c Noor Mohanied, 

NoJ73fti,, RaIlway Quarter, 
'ewanthapur, Bängaiore -. 22. 

14. Sri D.John Peter, 
S/cj, Doraiswamy, 
aged about 58 years, 
Dritver Goods MR 612, 
SoLJlthern Railway, 
Yewenthapur (Retired)  
NoJ62 8  III Cross, I Stage, 

4\_ok ipuram, Bangaloi'e - 21. 	. 	 ...APPLICANTS 

- 	 . 

I 
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15. Sri rqanickarn, 
S/o'Laksrnanaa, 	-. 

.,aged about 60 years, 
Driver Passenger MR 414, 
Southern Railway,.hrsiLero, ; 
(Retired)1  No.286/A, Ith Cross, 
Banqalore - 50 121 0  

16. Narayene 
/o Nystavadu, 
aged about .72 ye:ars, 
Shunter MR. 27.6, 
Bangalore City, outhen Railucy, 
(Re.tired) No.53 C/a Nauaz Store, 
1!th CrossMegedi Road, 
Bangalore - 23, 

IT. Sri M.S.Suseint'han, 
S/c MarTisamy, 
aged aout 62 ycers. 
Drive± Passenger MR 

1. 

475, 
outhern Railway, YeJ.ehanka, 

(Retired)C/o P.Fi.loseph, 
45/A Old Reiiway Quarteré, 
Yeswanthaur, Bangalore 	22. 

`Sri Sidàaieh, S/o Siddoieh GOW8, 

aged 62 yars, 0iel.Fis3istaflt 
P1R 523, Southern Railway 
Ban rnlQra. City, (Retired 
No.58, I Cross, 3rd Main Road, 
Ramachandrapuram, Bangalore - 21. 

19. Sri Kedirvelu C.R., 
S/o C.S.Ramalingam,: 
aged about 58 years, 
Goods Driver fIR 624. 
Southern Railway, Harihar, 
(Retired)., No.32/2, I Main Roa, 
I Cross, Okilpurarn, 
Bangalore - 21. 	. 

21 	Sri Gularn Dastagir, 
5/o 19d.Ghouse, 	. 
aged about 69 -years, • 

Shunter R 597, Southern Railway, 
Yesuanthapur (Retirei) No.3, 
Star Building, Dbarga Mohalla:, 

ninegerg 1J.kd Nedr9s Road, 
- 5Q. I1. 

1 AçuILaheed, S 

57%, dHanef, aged 67 years, 
4hnter' FIR 539, Southern Railway, 
ahgalo'e CentcnmenRetire) 

. 	1IJi:Cross, L—B, 
.- 	Shastfhr . Indiranagar, 

S 	YQ5 - $ 	 ,..APPLICANTS. 

1 
a - 



- 	 22. 

23, 

24 

Sri D1John 
S/o N.Dévid PiLtet, 
aged about 66 y'ees 
esistaht uerdftMT 

kuthern Railwey, Bet Q4ore 
(Retired), C/a Carpenter Suemany, 
2th Cross; Magadi Road 

Bangeibre 23 ; 

Sri Shalk Faktu1d2en 
/o Molhommiai Khasim ~X4..lf 

eged aboUt 63 4serar 
Failway Guèrd .iEF S22, 
oUthetn Rauiwy, 4rsLkere 
Retired), iianiipet, 
rikere 	5•73 105, 

Hasan Dist•tict8 

K1.Kt1shnamth'thy, 
S/o K,GUdeèp 
logeld ebout IN 	1's 
Guard 	 EE 994;, 
Southern Riluay, Arsikere, 
(Retiret3)) No1B4 Yrrabpa Blockv  
Lmipur, r81kere 	573 IOZ, 

.25 

2 7. 

Sj DEritho'ny, 
s/0 Eip aged bout 3 
yaa, P688t thiad El 1317, 
Sbütherr Rthy 'S qaO 	City, 
(Retied) Nos29:, ' 	 5th Tai..ri, 
K:ngeri Stellito TO'Jñ., 
Bngaiore 

Sri N.VJ'nande Rao, 
S/a N.Venkota Rao, 
aged ebout'59 years, 
Fireman - MR 549 
Southern Railway, himoge Towr, 
(Retired)No,121, TT rro.ss, 
Behind S,P,4)?f'Ice, Ashoknagar, 
Shisnbga Town 

Sri M..1eni, 
S/O Motteiaced e4but 
62 yers, Shurter MR 72, 
outhbrn Railway., 

Bs.yappanehal11(Ret.i"ed), 
Rtnaswamyalya M.S.Ng0r, 
Kammenaha1Ii Main Road, 
Bangelore - 33 

PL4!axrna,i S/u Nurugesh, 
d about 6!5 yeers, 

GOOdS MR 410,1 
thertl Railway, 
añthapUr (Re tirei ), 

22., .ICross, Bhsyarnne.gar, 
reMpuram, Barigaiare 	21. ..,PPLi&ANr8 

. ..tontdj'— 
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2. Sr 4 	iah, 	 .. 	.. 
S/o Venketaremaneppe, 	. . 
aged ibout 63 years, 
Driver Passenger PR 721, 
SouthernRailway, Shimoga T.oun, 
Retired, No.209/41., ReDkamma 
Building, Nein Road, 	 . 

. 	YesuanthapUr,•Bangalore-22. 

30. Sri Syeq Abbas, 
S/a SyeS Dast.eir, 	. 
aged abOut 69 years, 	 . . 
Southerh Railway, •Bongalre City, 
(Retired), No.41, ICross, 
XI Maifl, Pathareyariepuraj 
(Near Sbrmya Maasjid), 
Baflg1oe - 24 

31,, 	Sri. 	du]. Rahim, 	 0 

S/oMd.Bekshi, 
. 	aged about 62 years, 

8huter MR 349, Southern Railuy, 
Bengalore City (Retired)., 
No.2211, 11 	Cross,. 
Ffoshelli Main Road, 

	

atharayanpura 	. 
Baflgalore - 26. 

32. Sri K.M.?avoonI, 
S/a K.V.1the1j,  
egeJ about 66 years, 
Driver -Goodo M 701, 
Southern Rei1wy, Yesuanthapur, 
(Retired), No.517, 7th Crosa, . 	
K.N.Extensiot, Yesuanthapur,' 
Bangalore 22. 

33. Sri3.Geflgadharaiah, 
5/0 B.Siddei&i, 
agel abáut 6Z yeers;  ' 
Cuarà. —Spl. EMI 4289  
Southern Railtey, rsikre, 
(Retired), Nc.Vssantha; Nilays, 

. 	 fleer •sdara alkies, Behind 	. . • 	• 
Tump HOUSe, Arsikere. 

34. Sri G.Ramesyemy, 
S/o.Goviriøareju, 
aged 4bout C4 years, 
t'-klGuerd FT•1i'J, 

• 

fsf 	$eern.Rail.uey,Banga1ore-23. 

f

i 	
Kuppri 	S/a  C.bq, aM aboi59 veers, Mail Guard 	 • 	• 

, 	. ' 	 ,JkaiLuay, Bangalore 1ty, • 
(Retif&No.W4,1 6th-Nain: 

-• 	josShankarnagar., YesunthaDu....0. . 
• . 	" 	 22. 	

AoTrl 

• 
0 	 • 	 .. 	

, 
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6. Si M.Nagerej, 	 ' 
S/ô Muhiawamy Nai461  
aged .atut60 years, 
Driveroods MR 436$- 

"Southern Railway, Bangalore City, 
(Retired), No.61,': Kothanraremapuram, 
Vaiyalikavl, 124Croac, 
angalore. - 3.; 

Sri G.Copel, 
S/o Iangan, 
Rged elout O ye:s, 
Driver GooMR 5991  

Southern Railway,..Ye8Janthepur 9  
(etired), C/a .Chak'.evn'thy, 
No.42/b, Railway Qtrs. 
Raiyeppanelialli, 
Bangalore - 38. 

Sri Khudus, 
S/p Hus"s'ejn .LS91 
aged about f'A years, 
Driver Fess3ngaz MR 112, 
Southern Railway, Bangaicre City, 
(Retire), No.469, lVth Crs, 
Methikere [lain Road, 
Yeswanthap'jr, argalorE'-22 

Sri Mayenna, 
5/0 !iayanna Gowda, 
aged aout. 71 years, 
Shunter MR 254, 
Southern Ralluay, Bangalore City, 
(Retired), No.40, 7th Cross, 
Gayathrinégar, Sirampuram, 
Bangalore-21. 

Sri Gurusiddaiah, S 
S/a Siddap,a, 
nge.d.. about 68 yea]:, 
Driver Passenger MR 393, 
Southern Railway, Shinioga Town, 
(Retired.), - ktth uddekaval 
Hosur 3evagal Post, Arsikere 
Taluk, flasaan 3istrict.,  

Sri Lioharned Htssain, 
S/o Mohanied Budensab, 
aged about 6f years, 
Shunte.r MR 6C1, 
Southerrc Reivay, Harihar,. 
(Retired), A.yrer aysthj Post, 
Herihar 'Taluk, Harihar. 

Sri T.Duggan, 
S/cj f.EDuggan, 
aged about 65 years, 
Driver Passenger MR 971  
'Southern Railway, Bangelore.City 

. Contd,/— 

3 ,  

.31 

39 

ELI 

41 

42, 

p 



Sri,.Kistan, 5/o6oviridan, 
59 years, 

ilwey., Bangalore City, 
to1 /2,. Sur)deram Reddy; 

kscie.of flai nohare Mills, 
.,\Benga1ore. - 23,V 

S/o fluthappa, 
2 years., . 

r, Southern Railway, 
, (tired.) 

V 	 L 
-( 

49.k. 5r 
- 

V 	
'V V 	 0riv 

. 	 ... 	

V 

VVG 

T 	
V• VV 	 4. 	!WL 	 \ 

4. 	7 	.. 

residing at 'IMunikaleppe Cardei, 
R.amaewamy Palayern, 
Khpmmanehallj (lain 	(6ad, 
2nd Cross, 	Bangeloro733. 

 Sri. John 	Ross,~.,-S/o 	Noah, 
aged 	about 	62 	y8.ars, 	 . 	 . 	 . 	 . 	. . 	. 

• Driver Passenger IfIR 359, 	 . 

:Southern..Reilwey,. Baflgalore City, 	0 

'(Retired), 	No.8601 	HMT iay'ut; 
behind Chewdeswarl Thrnpie, 
(lathirej 	Sengl9re_54 	• 	 • 	 . 

 Sri E.Hussey, 	S/os tsill1i Husse.y,  
• aged about 64 yers, 	. 	 . 	 . 

Driver Passenger, MR 1939 . 

SoUthr:n Reilticy., . Bengeloro city, 
(Retired) 	.Nb.5,. .7th Cross, 	 . . 

	

.5uedarpaiya, .Yeswantepur, 	 . 

. Bac,ga1ore22.  

45. SriB.Jayaram&in'Qh, 	. 

.5/0 Nareyan 	iinrh, 
aged about 63 years,  
Driver. Passe-nrjet . MR 	611,  

Rp. 	Town, 
(9.et-jra), 	No.1831, 	III Cross, 	. 	 . 

• Ratha 	Lane, •Mar,di Moha1j.a, 	 V 	V 
ilysore .- 570 021 

4 fis, Sri 	ruthi.P.,. 	 . 	 V 

5/6 	Neelak.ants Rao, 	. 	 . 	 . 

aged about 64 years, 	. 

Drijr Passenger- :MR 422, 	 . 

Southern Railway, 	Rengalore City, 
(Retirea.:), 	No,2:3, 	I Main Road, 	. 	 V 

V 

Guridu 1lüneesuare.'Tempi.eStreet, 
Matadhah0l..l1, 	Bangalore—S2. 

47. 5r1 (lohemedBash'e, . 

S/a bdul16 Sal, . 

aged about 67 years, 
ünter 'fIR 423, Southern Railway, 

Harihar, (Retired), No.351, 
fl Crose,..Gendhinaga-r, 

- Harihar. 

... .FPP.LICNTS 



CIa Ciaterine M, 
Giianeyothi"High School, 
No61f1, IV-N, Block, 
Raajinage, 
Bangalore - 10. 

Sri Rengeiah, 
S/o Rangaswamy, 
aged about 68 years, 
Driver Passenger MR 160, 
Southern Reilwy, 	Banqe!.cr- %f.v, 

• 
(Ret5.rcd) 	fo27, 	Chic 
Read Cross, Shivtj!em',: 

• Bangalore-51, 

 Sri Ethirajan, 	Sb 	R.C1en!rcii, 
aged .about-65 years, 
Southern Railway, 	iysoro 
(Retired), Driver Pessengrr, 
MR 378, 	No.13891 	Ill Crcss, 
IKaki Road, 	Mandl 	ohe.'..La, 
Mysore-21. 

 Sri A.Xavier, 	S/a 	.F'nthor1y, 
aged eout 62 yora, 
Driver Passenger f'R 	633, 
Southern Railway, Arsikere..  
(Re'tired),Nc 0 52/2/, 	Dohind 
St.Marrys Church, 	Arsikee--103. 

 • S-ri Liga, 	/o Karbasappa, 
aged about 67 years, 
Shunter MR 2531  

• Southern Railway, Hariha, 
(Retired),C/o Kurvethi L.nga, 
,rvathi Post, 	Herihar. 

 'Sri Revanap.a, 
S/o 5iddaa, 	aged about E3 'years 
Fireman First ML 1I29, 
Southern Railway, 	riaLiha:, 
(Retjred), 	Cfo Revaappa, 
Challageri, Mallikarjua Extension, 
Amravathl Post, Hariha:. 

.55. Sri A.Ettilerajv  
S/o ?bbaiah SundeRa, 
aged about 73 years, 
Driver Mail MR 5, 
Southern Rail-wey, 'banoalore (it 
Retired , C a 	,Sridnr, 
No.343, RaIlway Ltrs. 	(Mt) 
Bengalore 	23 

56 	Smt,Kaiirei,e 'Rai Plroji Rac Ki1e, 
/o ite 
qtd about •51yee:s, 
v1Psenger 1tR 431  

Southern Ràiluay, Araiker, 
' No.2231  C1d Rms Road 	rs1kere, .. .APPLICANTS 

.•. Contd./- 



aged about 45 yoarsj- -- 	- 
ShUnter.MR 592, 
Southern Rilway, Yeswahthepur, 
No.11, 4th Cross, Behind Yerarnma 
Kalyan ilentap, Mohankum.r Nagar, 
Yesuenthapur, ,Bangaloe-22. 

Smt.Sharadamma, 
/D late S.Gaesha,.. 

eged about 2 jer.s,S!:tnt.r MR5, 
Southern Railway, Yesw?r.t'áür, 
No'5, 1 cross, Moha,kurni'rnuar, 
Yéswenthapur, Ban.galore.-22. 

.59. Smt.Sufia Khatun, 
1/o late Fnuar, 
aged. about 53 yars, 
Diesel Aest. fIR 
SouthernReilwey, Beelora CIty, 
C/a rn.Aiimai, No.072/E )  KN Exn., 
5th rossYesuerthepur..• 
Bangalore-22. 	 .• 

60. Smt.Kenakarrna: 	. . 
/0 late A,Subramany, 

aged. about 49 years, 	. 
Uje3ølAsèt. MR 521 
Southern Railway, bangalori e City, 
No.4/C,'I ?loor, 96Rly.Ccicny, 
Bangalore-23, 

61. Sri Shanthakumar,, 
Sfc late (nandaraju, 
aged about 25 years, 
Driver Passenqer, MR 358, 
Southern Railway; Frsikere, 

mbedkar nagar., Holertarsipur, 
Hasan 01st, 

62, Smt.Devamma, 
L/o late B.M.Venkatesh, 
aged aboUt 47 year-s, 
iese1 Asst.. MR.1266, 

Southern Railway, Banqalore City, 
NO I jJB, Railway Qtrs., 
)JRkg Room, - 

3, Smti,jalak 
/o)Lte R 

u k eged..ebout - 
gi d, 

\\• Southern Re
,
: 

eflgappa., 
JJ'ears, 

474, 
aay, No.13, 
h Block, - 
Bangalore - 10. •••• APLItANTS.' 



., 10 . 

64 	Smt.Helen 
W/o late .(.1ristt'am, 
aged about 50 yeari, 
Site No.17 Petal Hanumeiah's Flat, 
Jelahàlli host, Bangel3r-13. 

654 	Sri ..Ramamurthy, 	. 	 .a Applicants in Sl.No.12 
S/o Doraisuamy, 	 to 66 in 0,A.No.320/92 
aged about 60 years, 
Driver Goods 1R '135, 
Yesuenthaliur, No.375, '?ti 
1.11 Mairs Ilord. G3ku.  
fviattikereLeyout.& Pe -. 
Ba ngalore-54. 

66 	Sri Abdul Rahim Khan, 
aged about 60 years, 
Driver Goods (R. 514., 
No.43, K8viko Layot. 
rlysore Rcad, 8&ngoicre-26a 

67 	Sri. £thi flao S 
S/o late S.N.rikentaiah, 
aged abut 63 years, 
Driver Goods !1R 73, 
S.Riiw6y., Bengaicre 
(Retired), No.1362, 5th Ilain.Road, 
lind Stage, E—Clrck,. 
Rajajinagar, Bangalore-560 010. 

614 Sri .F.Henderson, 
S/o late F..Kenderson, 
aged about 60 years, 
Driver Goode MR 6031  S,Railway, 
Bengalore (Retired), No.31, 
Pempanagai, Yeswanthapur, 
Bangalore-22. 

69 	Sri Bheemaieh, 
s/o Chennaiah, 
aged about. 68 years, 
Driver Passenger MR $0, 
S.Railuay Mysore Division, 
(Retired), A.A.Colony, near 
New Railway 
Shimoga Town. 

74.1 Sri Shiva, S/o Venkataswa-ny, 
agedabout 64 years, 
Shunter MR 307, &.ailway, 
flys.ore Division, (Ret.L.fed) 
No.1721  A0A.Co]ony, nec,  
New Railway tolony, 

Shimoga To'n - 57.7 201. 

71. Sri Mohamad fbbas, 
S/o Khalender Khas.tm, 
aged about 62 years., 
Driver Mail, MR 426, 1I• APPLICANTS 



C 	 - 
-- 

.S.RailuayPirsikere Divisiop 
(R 	

, 
etired), Gopal- Singh Qucrtea, 

B4H.Road,-Prsjkere. 	- 

72. Sri E.Natarejan, 
S/c Ekambaem—K, 

- -- aged about 62 years, 	 .• 
Driver Mail- MR 429,  
S.Rai1wey,Irsikere 'Divisiun,  
(Retired), No.291, Kurnerr 	. 
Nilsyam, .asan Road, .. 	 . 	.. 	- 	 .•. - 

.. 	 :--73- 13  

0 	 73.. Sri5uhxameny, -  
Sb iitFiañdl, ged about. 59 years 
Driver Passenger, S.Reilwsy, 

rsikere D-ivislon(Rsttred), 
C/o Anthc.6y, 15/A, Rail'5Jay Qu e'tcrs, 
rsikere.. 	 0, 	 •- 

74.. Sri R,Purushothom,  
- 	S/c B,'Rarrachandra Ncidu, 	: 

aged.aiout 63 years, 
Driver Pssengar MR 715.. 

- 5..Rsiltey, hrcire Dijiio, 
(Retired), c/3 R.Bheskar, 	 -, 
No.121/9, HUC0 Colony, •• 	

. Bhedravcth5. - 77 301, 	 . 

75• Sri LEeter, 	
S 

• S/o V.inthony, 	 . 
ago. about 64 years, 	 . 
-DrI'ier flail, MR.139, 
S.-Railway, rsikere  'Division, 
(Retired), I Cross, Hessan Road, 
U-r Line, rsikere.. 

76, Sri Kanakaraj, 
S/c VJnthony,-Mejor, 
Driver Passenger MR 1061  
S,.Railuay A'sikeit Divisi.o.n, 
.(Retired)/o R.hnthony, 
Crane Driver, •No.4, Railway Quarters, 
Arsikere. 

77. -Sri Bhéemsen,. 

S 	JY 	-years, 

MA 

... .RPPLICANTS. 



790 5r1 N.1ianncppa, 
t S/c .Naresimhaiah, 

aged. about 66 years, 
Driver Goods MR 571., 
S.Railuv, Arsikerle Di1io', 
(etird), Adlihalli 
:1ront of Railway Statt(-rI, 
Sulekree Post)  Avsker 	ltK. 

bi K.Subrarnaniyarn, 
5/0 Kattamari, 
aged abut 59 years, 
Shunter MR 801, 
S.Railway, 	rikers Dii.o:i, 
(Retired), 	III Cros, 
Uppe'rlin, Hassan Roed 
*rsikere-573 103. 

81. Sri 3aflI, 	/o 	Khadet, 	V 

aged about 62 years, 
Diver Mail MR 102, SRaii'u6y, 
rsikere Dj'jjsjon(Retired), 

Thàliur P.O., Thiruthalli, 
rsikere.' 

2, Sri M.Velayudarn, 
Sfo Muthan, 
aged ebbut 61 years, 

'Shunter MR 507, S.Ralwiym 
Frsikere Division (Retired), 
No.2/2, Sriramapuraiii, 	III Cross, 
Hassan Road, 	Arsikere. 

83 f5ri G.Indre Singh, 
S/a 8.Gopal Singh, 
aged about 66 years, 
Driver Mail MR.101. S.Railuay, 
krsikere Division, 	 V 

No.194/A, Railway Quarters, 
brsikere., 

14. Sri N.Krishnaiah, S/a kJluniya, 
aged about 66 years, 
Driver Passenger MR 408, 
Southern Railway, 	1rsike.ri 	Dtvision;, 
(Retired), 	CfQ N.K.NanoIir, 
No,49/F, Railway Quarters, 

brsikere. 
V 	

5. Sri Kempa, S/a, Ilunlyappa, 
• aged.ebout 63 years, 

Shunter MR 2451  S.Railway, 	 V 

Birur Di'ision, •(Retired) 
Bellary Camp, 	Ner Plaque—Fmme Teriple 
Birur. 



RE. 	iKanchi, S/ot  taradainh, 
aged about 64 years, 
Oriver Passenger MR 108 
5.Rcilwey, rsikere Division, 
(Retired), No.221, 9th •Coss, 
Right Side Hessen Road, 
irsikere. 

870 Sri P.Nareyanaswaffiy, 
5/o Ponnusuamy, aged Ebo't 66 yect'S 
Driver Passenger MR 439, 
S..RSI1UEy, Her.hr 
(Retired), Hessn Icgc, t!cwn L!flF 
1rsikere. 

$8. Sri C,Stiaminathan, S/ 	hiripp, 
: ..ged about 58 years, 
$huriter r•R $04 9 	RciXuay ç  
rsikerè Division (Feird). 

.."Ha'ssan Rod, Dowt Line, 
rsikere. 

89. Sri Rams, Sb Bellary Nar.3yaiEIppa, 
aged about 66 yerc, 
Driver Pessenge, Ilk. 148, 
S.Raiiw6y, Ctckjjur Diivisi;r, 
(Reted),.::. Bellery Camp, 
Near PiaUo Pmnta Tenp1r, LJrur, 

90.. Sri Fe3. 11 Baig, 
S/ 'Ilirzan Baig,. 
eed •  about 66 yc3ers, 
Or1v. er Passenger MR 382, 
Sai1ua.y, Shimoga Division, 

:{Rtired),. Tank Mohalle, 
.6thCross, Shimoga Town — 577 201. 

91. Sri Bheema Naik, 
5/0 Hanump Naik, 
aged about 68 years, 
Driver Pess3ger FOR 363, 
S.Railwey, 4rsikere. Division, 
(Retired), C/o td. P.Basavahna Goda, 
Badavana theragere P.C., 
Davanagere-3. 

I 

V.Bebu, S/o •Venkatappa, 
92...aged' about 51 years, 

Shunter MR 60, S,Rai1wy, 
Irsikere Diyisibn1(Rcticd), 
C/a Govindsawarny, Ex,inicip.i 
Psdent, K.Il,Roed, KadI;! 

EDistric+. 

9L /!GL, Loordsthan, S/o Thangavelu, 
I 	' 	abi 67 years, 
1 	Dier Pssnqer MR 252, 

.. S a iwa , Bang1ore City, 
0 L 

	

	 flo.iO3/3, 1st Lross, 
I3y$aØha1ii, Bangalore-3. A ,PPLICANT5. 

.. .Contd./— 

ilL 	. 	 • 	 • 	• 	 - 
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Sri K.Suremany, 

	

94, 	S/o Kurnaresuemy, 
aged about 62 years, 
Shunter MR 779, 
S.Railuey, Bangelore city, 
(Retired), No.23/51  12th Cross 
tiegadi Road, Bengelore-234 

Sri J,Danie1, S/c Joseph, 
aged about 62 yers, 
Shunter MR 577. S.c1t', 
BangaicreCity'(Retired); 
No.5/I1 tEl StreoL Iflfh rr&, 
fqagadi Road, Bangaloro-23. 

Sri Abidul KhaY.eel, 

	

96 	ShaikRahiin, 
aged about 68 years, 
Driver Passenger MR 2i6 
S.Railway, Bancelo3 CIty, 
(Retired), No.19, 1trcs 
Flagadi Road, BangeiO'e-L, 

Si M,Venugp1, Sb  

	

97 	aged about 63 years, 
Driver Passenger MR 8159  
S.Railuay. Bane1oro City, 
(Retired); No.12/Ti, I fla1 !o&d, 
3rd Cross, Hanumenthapürar 
Srirampurain, bapiir-21  

Sri ShEdk Arree 
98, 

 
S/o Md.Sa1ar, 
aged-about 66 years, 
Driver. Passenger MR 470, 
5.Railway, Bangalore City, 
(Retired), No.786, 6tfi Crcss, 
Annepelya, Bengalore - 30. 

Gangs Hanu.m, S/o Gangathudu, 
aged aoUt 66 years, 
Driver tvIail MR 31, 
S.Railuay, Bangalore City, 
(Retired), No.4/4, lIT Cro, 
Uayanangañagar, Srirarnpurern, 
Bengaiore-22. 

Sri Basheer Fhmed, 
S/o Azeem Ilohideert, 
aged about 62 years, 
Shunter MR 221, S.Ri1uv, 
Bangelore City, (Retired) 
No.3, SBFI rolony, 
Brindavarianegar, 5thCros, 
Flathikere P.O., Bangaiore-54. 	 .., APPLICANTS. 



ia s 5i t.Nanjaiah, 
S/o Lingaiah, 
aged aboit 62 4ear8, 
Driver Goôd:R 69$, 
S. Re i1uay,Yauanthapur Uivisio n, 
(Retlred)m C/c f.rurnei, 
No.1075/a, K.N.Extensiot, 5th tross, 
Yesuenthapur, .Beng3Iure-22. 

1. 'Sri K.Oaappa, S/a Krisnr.rnpa1 
coed ahrut 66 years, 
Driver 	', MR 377 9  

R ailway, Ye su cih.p:.:- ''ivi Ac ti, 
(Retired), C./o P.rianda, 
.B.Export, 6th IIaip, Xndatie..i 

Su-Urb Peeriya, Bengc1or-5I' 

101. $ri 	 S/c B.D.nto 
8Q8d about 64 years, 
Driver Passeng& MR 21-7, 
S.Railway, BengL'.1or' ity, 
(Retired), No.1094, Pio11no, 
III Cross, 'Yesuanthapu', 
Bangaloro-22 

/104. Sri Syec! 'I-lameed, 
S/c 6t1am ZJilcni, 
aged abcut 65 yers,, 
Shunter MR 759, S.RailL'ey, 
'jesuanthpur Division 
(Reiired), C/a P.T.Stov, 
O,pp.to  REiluay Station, 
Yesuanthapur, 8angaiore-2. 

Sri t,Yesudas, .5/c A.Arokyaswomy, 
105. 	aged ebout.. 65 years, 

Driver Passenger, MR 5100  
S.,Railway, 8angalorc C 4.ty, 

t
Re tired), No.267, 4th Square, 

phy Toun/Hoys&1anagr, 
Ulsoor P.O., Bang1ore-560 008. 

101. Sri M.Veera Ragheven, 
S/a Ilunisuamy, aged about 66 years, 
Driver' Passenger MR 502 4' 
S.Railwey, Bengalore City, 

0 	(Rettred), No.11, Brindevannagar, 
tension, Near 80'feet Ràad 

kere P.O., Bangcior t 40. 
(S 	4 

jSi'j.K. ubramanyam, 
s 	J'/o't 	nni, aged aL'ou4 65 year 5, 

Orj'LJ . \ eSseflgeI'.11. 3(14, 
S.Ra13wey, Benoelore City, 

C/oNataraj, No%79/, 
Ratff .uerte's, Yesuanthapur, 
B$pore-2.2. .;, 	RP,pLrRN1S.. 

Cojitd./- 

S. 



108. Sri M.Negaraj, 
S/o L.Murugesh, 
aged about 62 years, 
Driver Passenger MR 428, 
S.Reilwey, Bangalore City, 
(Retired), No.33/21  New N0.111/2 2  
9th FI.in  Roed, Sriremapuram, 
Bangelore-21. 

1•-ic, Sri FI.FIuniswemy, S/o Murh, 
aged acut 62 veara, 
Driver Pesseng2r MR E5r, 
Southern Railway 	nc.i'."1 
(Retired), No.9/L, I 
I Cross, Henumanthapurth, 
Srirarnapuram, 8engdo-?.l. 

I 1Q. Sri LArulnathn, 
S/o A.Arokyaswsmy, 
aged about 65 yoatc, 
Driver PassenQe; MR 
S.Railway, Bangalore City, 
(Retired), C/o iemes, 
No.139/UI1, R813.uey flurtrs, 
Yeswahthapur, Binqa1ore-'22, 

Sri T.A.Krtshnamurthy, 
5/0 T.C.yasia:y Pilici, 
aged about 63 years, 
Shunter MR 6t2, S.Railuay, 
Yeswanthapur(Retired), 
6th Liat, 4th Cross, 
Mohankumernegar, 'fesuanthuiur .C., 
FIathikere, Bangalore. 

Sri H.Honnaiah, 
/c. Ilarigouda, 

Iged about 61 years, 
Drivertoods MR 61.0, 

.i!ftilwy, Yesuanthepur 
RetiredjNo.2, II Fiain Roaci, 
rdoss, B.K.Nag.er, 

Yosuatthapur, Bangalore-22. 

11 . . 	r4, N.riimai, 
Sfo. .M2nnar suemy, 
aged about 62 years, 
Driver Passenger MR 682, 
S.Railuay, Bengaioio Liti, 
(Retired), No.1075/8, 
K.N.Extension, 5th Crs, 
Yeswanthpur, anaelor-22. 

114. Sri N.Doratswamy, 
S/o V.Narasimhulu Naidu, 
aged about 75 years, 
Shunter MR 213, S,.Ri1way, 
Bangalore Contonqierit(Reti'eci), 
No .52-H/i, Lak3hminarear1apura, 
Srirampuram, Bah.alre-21. 	 ... APPLICANTS. 



Sri rlatheu, S/o Kri8hraf, 
111, aged about .63 years.. 

Driver Coods MR 66,. 
S.Railuay, Yeswanthspur. 
(Retired), 'No.11, IX Mein 
III Cross, B.sK.Na0ar, 
Yesuanthapur, Bengalozc-'.2, 

Sri A.Perurnn]., 
117• 5/0 S.Arumugam, 

aged about -64 years, 
Shunter MR 447, 
S.R5Ilway, Ye,suenthapu. 
(Retired), No.69/C, 
Railway Qiartcrs, Yesuvh;:5pi'r. 
Bangalore-22, . 

Sri Shanmugarn, . 	. 

if 	5/0 3.SuhryE 	da: 
aged about 63 years, 
Driver Passenger, MR 772 
Bangalore City, S.Reilwy. 
(Retired), No,586/1, 5th 1kin, 
Besavanaga, \Jibuthipuram Lxtension, 
Bangalore 37. 

1bdul Gaff'oor, 
S/o Ballary Abdul Khader, 
aged about 62 years, 
Driver Passenger, MR 387, 
S.Railuay, Shimoga Town, 
No.105, 6th Cross, 	 . Applicants in Sl.No, 
Basevanagudi, Shirnoga Town - 577 201, 67 to 119 in 0.A.No, . 	

298/92. Sri 8..Thyagarajan, 
120 S/o Anentheraju Pillay, 

aged about 73 years,,- 
Driver 

ears, 
Driver Mail, S.Railwey 
Bangalore City, Cf0 S.9.FLDa3an,ReSjdiflQ at 
No.29, Old No,5, CKC 	crri 
Lalbegha,oad, 
Banol€:t302 7, 

\ \\ 
121 SoMduiai:; \ 

about?0 y3)e 
Sfi1Erter Mi&..343, 	Rnilways, 
Bgl':o-r;c iby ft7f I 

Ph ill ip Moses, 
Nc.\18/, Raj1'>i Puartes, 
ChiiajJr-ç('urge EDjstict. 	... APPL rANTS. 

\V 	' 	-- / 
. •Bjntd. - 



127. 

126. 

125. 

124. 

123. 

 

 

K.R .Seetheremaiah, 
S/c K.Ramasuamy Shastri, 
aged about 73 years, 
Shunter MR 5879, S.iailuey, 
flysore. No.921, Asoka Easteros-35, 
Hallathkerei, (lysore. 

K.Srinivasalu, 5/o V.KishpaJ5;t1n/, 
aged about 62 years, 
Driver Cooda MR 747 0, S.flailway, 
Byapenahalli, No.8, 1st Street, 
Markham Road, Cross, 
Aahoknagar, Bangalor-23. 

••••• 	••••••• 
1 

18 .•. 

Rangaieh, 
S/a Thirumelleiah, 
aged about 69 years, 
Shunter, S.flailuay, 
Shmoga Town, 
Hosahalli, Amruthutj  
Hobli, Holgunda Post, 
KuiigalTeluk, Turnkur District, 

K.Raju,S/o Kupper-i, 
egd about 51 years, 
First Fireman 1. 111. 
S.Riilwey, Banga)o:a 
C/o Station (laster. 
Nayandahalli Railway 5ttIn, 
Bangelore-39 

L.I.Fleury, a/o J.L.Fletry, 
aged about 54 years, 
nail Driver FIR 589 2  
S.flailway, Hariher, 
No.161, Ramaiah Layout, 
St.Thomas Town Post, 
Khamrnonaheili, Banqalore—P. 

Naga, S/o Siddpp, 
aged about 68 years, 
Shunter FIR 2821  S.Rai1uey 
Chicjaju 	orahara Colon'1, 
Chicjajur-577 523, 

Varadaraj, S/a Kuppusuemy, 
aged clout 62 years, 
Driver. Passenger FIR 495, 
S.Railway, Bangalore City, 
No.24/16, 12th Cross, 
Magad.Road, Bangalore-23. 

SrntP.pamma, 
agibout 51 years, 
W/blate S,Naga, 
Driver Passenger FIR 133, 
°S.Railway, rsikere. 
Behind S€.11arrys Church, 
rsikere-573 103. 

APPLICANTS 

.tontd./- 



... APPLICANTS 
.. ,Contd./- 

UUIIyiJ.UJ..e L..LLy IU.S, 

DtJkar Rod, 9th fl9in, 
Mathikeie, Bengalore-560 054, 

131. Smt.Lakahmamma, 
aged about 42 yea3, 
wqo late K.Siddaiah, 
Drjver Goods, SRa11wav, 
Harihar, C/o S.Ravanne, 
Pojntsman Subramaryo Ro5, 
Railway Stationp  Nattana Poac, 
Puthur Taluk, South Kanar. 

13Z. Smt.Sbanthamia, 
aed about 43 ycais, 
/o late Thippaawmy, 
First Fireman NL 42471  
S,Rilway, Chicjjur, 

• anetha Colony, Hosenaqcra, 
Chicjajur-577 523. 

1. , Smt.S.R.5uila Bal, 
eod about -54 years, 
Wfo late S.Rema Reo, 
Diesel Arsistant M9 '2'3, 
S.ailuay, Yesuanthapur, 
C/o S.a1t, No.73/3 
Railuay Quarters, YestJantnapur, 
Bangelore-22. 

134. 5*t,61admma, 
aged about 53 years, 
/pIate ii.Ramoo, 
Witter Goods MR 456, 
$ai1uay, Mysore. 
N.2065, lkbar :Road, 
andi Mohella, Mysore. 

1351 amt.Kanthemma, 
aged about 51 yee's, 
U/o late Rajemanickam, 
D,:iver Goods MR, S.Railuay, 
Rrsikere, No.9012, 
Leche Neik, Quarter, 

• H a s s a n Ro,aci, Arsikere. 

136. elah p  
ad'aout, 6-.yràs, 
q'r$'d P 	ngb  
S.RilwaChicj(i;r, 

.21 
	SflfleI2lii. Pcat, 

194 District. 

j ". G-° .- 
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137. -F.Shiveppa flea, 
S/u H.Pnantha Rao, 
aged about 63 yeats, 
Driver Passenger MR 47, 
S.ieiluay, &.rsikere. 
No.496, Bunni Mantap, 

Layout, Shivarathri Eswaranaga, 
Ilysore. 

138, Smt.Debbie Rezoric, 

0ed about 44 veErs, 
o late P,Rezorio, 

Driver Passenger 	4611  

5,Railuay, Bangelor.e Gity, 
No.932/3, Opp.Kiren Buili1cg, 
2nd[lain, 5th Cross, 
(.N.Extenion, Yesuanthapur, 
Bangaiora-22. 

139-Smt.B,S.Susheelcmmt, 
ed about 50 yels, 

ltfo late B.Shankàr 
Driver Goods MR 492, 
S.Reilwey, !rs1kere-, 
C/a V.S.Laxrni 	amane, Nc2/L, 
RaIlway ¶uartcrs, Arsikare. 

 Smt.S.S'thmma, 
aged about 58 year3, 
UJo late A.R.Srinivasa Rao, 
Driver Goods MIR 7731  

5.Railway, 	Yesuanthapur, 
n-ep. 	No.794'A, 	9th Ci 

K,N,tension, Triveni Road, 
ø8iflthapUr, -8angelore-22. 

 ml.t I.Hansabai, 
éed 	55 about 	years, 
:/o late G.R.Srinivasamurthy, 

Goods Driver MR 760, 
S.Railuay, 	P.rsikert,No.73fJ, 
New Railway Quarters, 
Yesuenthapur, 	Bangalore-22. 

142, • Smt.P.Savithri, 
aged about 52 years, 
W/o late P.N.Pandurenga, 
Driver Goods MR 712,. 
S.Reilway; Yeswanthejur, 
Bangalore-22. 	 •• • 

143. Smt.[lasten 61, 
aged about 60 yeer, 
/o late Mohemed Sheriff', 
Driver Passenger MR 419, 
5.Railwey, Shimoga Tou, 
Near f%njaneya Temple, Hesan flod 
Arsikere, 	 •,, 	PPLICNTS 
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Sri Presed Kiren,, 
aged about 24 years, 
S/o 1 lt. Covindesuafly, 
Shunter MR 386k  S.Ril a'ey, . 
Arsikere, C/o.  Srinivesan, 
Railway.Ticket C011ector, 
Near Reiluey. Under Bridge, . 
:Hessen Road, Arsikere, 

-mt..Rac.heI DtMonte 
aged .aboit 58 years, 
W/0 lee H.R.D Mcrite, 
Driver hall JMR .25, 	. 
S.Reiluay, Bengelcri, 	. 
NO.220,.V5T'Roaci . 	-. 
Qpp.Banastiadi Railway te.tio.,, 
Bengelore-84. 	. . 

1.46. Smt.Nishajèn,. 
aged about 58 ytrs, 
.WJo late 5y3j Abdul !ez 
Issietent Guard, 	 . 
Bengelore City, 
C/b Syod Chouse Pasha, . 
No.304/I, Railway Qutcr, 
(1.G.Co].cny, Bg1cre-23. 

147. . Srnt.,FIsiyean, 
aged £bout 60 years, 
..t/o late Tajpeeian,  
Pessr. egat' tfivr.t M; 
S..eilwey.P1ysore. No.69  
R.V.LayOit, .5.eshadrip!rrr, 
Beng1ore-2O. 

14r3. Smt.Finnamary, 
aged ebout 43 years, 
t7o late A.Chendran, 
Shunter MR 3691  S.Railwey, 
Sangalore Cantonrnôi-it, 	. 
Muthamma Garden (hinnappe .Garc:.), 
Munireddypalya, Bangalore. 

Smt.3yothilekshmi, 	. 
aQOd about.50.yeats, . 
tJ7o late Chinflavenkate Remanapa, 
Diesel Rsèistent MR 5671  
S.Railuay, Rraikere, I/o Jayappep,  
retired postmen, 1 Cross., 
Doun 	 an Road, 

 

fmn 2N.81i,Rail 	. 
es th Cro'3s, 



• : 
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151.. K,ltladurai,  
54'o .Kalu Mo861iyar, 
ag?d about 	years, 
oüs Driver, MR 680, 
R4ilway, 	ShiLmoga Town,..-.. 
iColony, Near Railway 5tatiun, 
imoga TOun-E77 201.. 

152. Z#Sathie 140,ayanc 
5/0 H.Snis.aiah,-: 

• acd 	abt 63 years, 	
. 	 •: 

Shuriter.mR 	797, 
Bngaloè C1ty, 	S.Ril.iiay, 
N6017, Rprnakrishnaiah Sfraet, 
Sshadripóram, . 

8

angaloro-560 020, 

1536 Kousalya Bai, 
aged 52 years, 
Wfo late K.Keroji Ro, 
Driver 	oods MR 631. 1  

• 5,.Raj1w6y 	flysora, 
Loco-Colonv, 

Re1Iu:tuart3r, 	. 

adave4ri Post, 
1'yeor'4p. 

154 f.PrarT4Ie bai, 
aQed about 50 years, 
W/o late J.Sathyanarayr, 
Shunter MR 748, 

ngat? City, 	.Railway 
Beradevaru Gudi, 

Rairjghpet, 4th Cross, 
bangei6'0 City, 

155, #Jiamrunisa, 
abotit 43 years, ped 

late Yusuff Sheriff, 
Shunter MR 835, S.RailtJay, 

Cantonment, angelore 	 No,99, 
/o 5ajjed Sheriff, 	 • 

• Jadidasnager, .3rd Crass, 
D.J.Halli, 	Bangelore-45. 

156. B.N.Nag.araja Rao, 	• 
/o 	8.N.floorthy Rao, 

rirst Fireman ML 152, 
S.Railwey,.I1ysore, 	No.112, 
kanekagiri, Municipal Farm Rojadf• • 

idyar-nyapuram, 	 • 
. 	 :. 

ysoro-570 008. • 

1570 rokya Mary, 	• 

Iriver 

. 	 • 

•  about 60 years, )ed 
late M.Chinnasuamy, 

Passenger MR 82, •. 
,LRanway, I'rsike re • • 

• .,.Contd,f- 

I 
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158, VJ,Selverangam, 
S/o 'J.BJppaiah Mudelier, 
aged about 53years, 
Driver Passenger MR 489 
S.Reilwey, Bangelore City., 

H 	No.63, Piilen.na Sarden', 	 -. 	• 	 •: 	 -c 
III Stego, Railway Lyur, 
Bengsloro-56.0 tJ4i. 	 •• 

159. Fjirokye tDa8B 
-S/o N.Francie(laie) 	 • 	- 
aged about 24 yers,. 	 • 

- 	Driver Passn9er Mq 234, 
S.Railtiey, Harihcr, I Cross, 
Old r1açur, Guthuor Posts, 	 •• 

Harihar— 577 603. 

160.,  M.Sundara, 
8qed about 55 years, 
F/o late (.Ethivajui.0 i, 
Driver Passenger Nfl 911 

: 	S.flaiiuey,, 8angIcre C.ity, 
No.208,Th9H:C91OflY, Vhitefield Road, 
MadheVapulPbE't 
B6n.giore-560 04k 

ed about 54 years, 
late D.7rumugam, 

First rireman, SReiluay, 
Bangalore City, No.U/41, 
Selvenagar,.. Okalipurarn, 
Srirampuram P.O., Banga1ore-21 

162. Shanthamma,. 
aqed about 60 years, 	 • 
ito lete Sunder CQ j, 	- 	• 
Driver ecods MR 705, 
S.Railwsy, Harihar, 
No.791  (id Ariapur, 
Harihar. 

1 63 c-:'nthoniamina 

P
ed about .i5 years, 	 I  - 
o l*te B.Sandiso, 
unter MR 8059  S.Railwey, 
iiJar1an Villa, 

rry's Churr3h. 

l66'PhIlMIflS, "  
( aetjoUt fr5 	ers, 

\MY ,as1,UH 

\ 	
, 



166, P.Dhanalaxmi, 
aged about 49 yeaTS, 

late P.Muniswamy, 
Driver Goods MR 683, 
S.Railway Hariher, 
C/a late sunder £i1tii., 
No.79, Old Arlapur, 

Harihar. 

KamakshiaTnma, 

ped about. 58 y3a1'S, 
late Chokka1inqar', 

Shunter MR 227, S.R.ai1uy, 
Yb.suanthapur, No.4.8, 
Selvanagar, Behind Dcvi ralki.8, 
Srirampurarn, Bangaltre-2I1  

C Fle'tcher, 
s7o A.Fletchei, 
aged about 62 years. 
Driver 
.Railuay, iiysore, 
No.58/59, Kennedy Nest, 
Pushpsgiri, rljsore. 

flazis Khanum, 
aged about 28 years, 
Dfo late Abdul Hameed, 
Shunter MR S.Railway, 
rsikere, /o Ild.Abbas, 
Cops), Singh Quarters, 
6.HRoad, rsikere. 

Plazbool Jan, 
aged sbout 49 years 
WIo late Ahmed Daig, 
'Shunter .IR 521, S.Railway, 
Bangalore City, do Afrozo Baig, 
No,99, 3rd Cross Road, 
Isdidas -Ngar, [).J.Halli, 
Bangalorë-45. 

KV.Surappa, 
S/o Venkatanarayeiappa, 
aged about 72 years, 
Passenger Guard EME1 87, 	 . . 
S.Railway, Hassan, No.813, 
9th Main, 4th Block, 	 . . 
Jayanagar, Baiigalo.re-1'. 	 0% 	 ppL!c.wrS 

,,.Contd,/' 
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ir 

- 
172. R.Srinivaean, 	. . 

S/a Ramesuemyt 	 . 	 .. .• 	 . . 

.aged about 64years, 	 . 	
0 •  - 

Driver Goods.IIR 7.55; 
S.Railuay, Bangaiôre Cit, 	 .• 
No,52,IIICross, 	 • . . 
K.N.Extension, Yeswanthapur, . 
Bangalore • 22. 	. 	. . 

S.R.Sarasuathi, 	 . 
aged about 50 years, 
:/o late S.Re  grça).a 1c, 
Driver Goods MR 737P.. 	. 	 . . 

Yesuanthapur, S.Ril.ay 	. . 
V 	 No.28, Anajana Nilaya, . 

II Main Road, .K.Nagar, . 
Ye8WaflthapUr, Banga1or2).. . 

Farida l3anu, 	 . 
aoad about 35 years, 
J!70  late Syod Ni$ser, 
Diesel Assistant ML 
S,Railuay, raikéie, tc.2t::•, 
soka Wst Cross-20. 	- 
Mysore. 	 . 

C.N.Sareeranga, 
S/a C.Narasimhachar, 
aged about 59 yecrç 	. 
Assistant Guard .EMT 726, 
S.Railway 
No.46/2, &ld RMS Road, 	S .  
Arsikerc. 

.E.Chandra Bai, 
aged about .54 years, 	. 
W:/o late Y.Ekambaram, 
Driver Goods MR 3791  

5.11ailuay, Yesuanthapur, 
No.4371, 3rd Cross, 	. 	 • 
13th Main, Subramnyanaç,cr, 
Bangalore-21.. 

17.7. Philomiia, 

Mo
d about 58 years, 
late T.frokyasUainy. • 	• 

Driver Mail MR IS, . 	• 
. 	.S.Railuay, Bangalore City, 

No.21, Hanurnantheppe. Rnetl, 
Kammanahalli, .Ramaswerny. Plya, 
angs 

.H. 	
178. 	

5 	 - 	• 

1! 	 Ya 	 arS
Old 11 	0 	 Iyengrai!, 

, 	• 	S  

Arr 

008. 	... APPLICAS. 

• 	 - S 	S 	

•. Cotdr /— 	S. 
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179. B.Jayamme, 
Bged about 57 years., 
/o late N.Basavaráj, 

Driver Passenger MR 79, 
S.Railway, Arsikeref  
do. B.t1asanthakUmar,. 
No,6/C, Railway Quarters, 
Near Children's Park, 
Bangrpet. 

ieo. I Zai1unnia, 
aqed about 60 vebra, 
.U:/o Syed Yaseern  
Driver Goods MR 410, 
SRailuay, Mysore, No.2599, 
5th Cross, Mouse Diver, Khri' 
riandi Moha1la, Mysoe. 

131. A.Rahime* Kan, 
S/c IrnEn'KhaP, 
aged about 69 yeaTs, 
Shunter MR 300, 
S.Railway, Harihar, 
No.452, I Cross, Gsndhinger, 
Harihar. 

1P2, Prepullakshi, 
aged 8h3'jt 1 years, 
i/o lets Christopher itndrcus, 

Driver c.00ds, MR 570, 
a.1ai1uay, 	 5KL?.), 
N0.94/80  Logo Colony, 
RailUa' Quarters, Yacaijt$:! 
Mysore-2O. 

1831 Cayetri Shaninugam, 
aged about 38 years, 
4/o late S,Shanmugam, 
Driver Passenger MR 205, 

Railtiay, flysore, 
N0.gl,VRC Railuay Quartersp 
Nysore-2O. 

184 N.NarayanasWamy, 
5/0 NarasapPa, 
aged ibout 62 years 
Shunter MR 440, S.Railway, 
yesuenthapur, N0.5/6/47.1, 
Laxniipurem9  Near Railway .Satic!, 
Hindupur. 

18. N.Nohiddin Khai, 	 •. 
Sb N.

yu
bdul Nahikhan, 

aged about 63 years, 
Guard Passenger EMT 461, 
S.Railway, Mysore, No.2244, 
Sawday Road, Laskhkar Ilohalle, 
(leene Bazaar, tiysore. 	 ,.. .PPLICNTS 
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186. 	ctr, 	 Applicants in Sl.N.120 t 1 	
h  

8ged ehot67 yBers, 	
1R6 sie applicants in 

92. 
Shunter MR 315,. 	

.' .77, 

S,Railway, Bengalore City, 
C/a F.C.Nathen, No.2, 
Mukthe Garden, 
Spur Taik.Road, Chetpet, 
Madras 	600 031. 

187. K.K.ajarathern, 
Ra'ghavan, . 

retired Driver tBl GredB, 
Steft' No,,P.5621, 	. 
ttR a neeshUm Shorarjr. . 

I 8 

 

K. Ve1L. S/c Unner, 
,Retired. Guard IQt Graie, 

,:No.631.4, Deveki 5adanèn, 
. Nedungathoor, 5h'rar1u 

19. K,Kesaiafl, 5/0 Ktithy, 
Retired Guard 
i,No.6066 
Santhi 3haVai, 
Veloor. 

190. P,Paramaswarafl Nair, 
5/0 Krishian Neir1 
Retired .1uard 4' Special Grad-a, 
S.tio,5077, Padinchare Chonal House, 
Shorenur-1. - 

Igi. V.C.Sakujii Nair, 
S/a Achuthan Nair, 
Retired Guard "Pp 

. 	Special Gmele, 5.No.6172, 
Ayikkara HoUse, Kevalappara, 
Shoranur. 

192. P.Sundaresan, 
5/oKunhikoran, 
Retired )river 
S.No.P 6439 0  
Vanajas, 4/71, 
ipposite Providence High School, 
Gandhi Road, Calicut. 

pp1icants in Sl.Nu. 
'i11tii 	 187 to 193 are 

• • 
	a,p1icantS in O.F.44/93. 

7. 
I 	njak4, Shaur. 	 ,... PPPLtCANTS. 

) 



. 	. 	• 	 . •, 	•. •.-" .... • 	 ..• 	. - 

ri : • 	 .. 	 ..•- •. 	 S 

5/0 :K.Neraynan -Neir, 	
5 

Retired Driver tBI  •Staff,  
Np.P 2314 1 	 . . 	 . 

RflviyBnkafldPth House, 
ChuduvalathOr, Sh.crenur - 1. 

195, 

1.96. 

197. 

191. 

E.K.Rarnankutty Nair, 
Kannan Nair, 

Retired. Guard Special Gt&e, 
S.No.5096, Mundenath H.i:s, 
hruthuruthy Pcst, 

Trichur District. 

R.Krishna Naidu, 
5/o Ramekunhan Nsi&, 
Retired Driver 
:SJ*.-  5445, 
Mall i-s8eryperambil Hciu e, 
Mudaliar Street, 
Shoranur - 1. 

L,ManikRm Mudaly., 
./o C.Lakshrnanan Piudaly, 
Retired Dr!ver 'i 
S,fJo.P 4026, ilnickanivas, 
M.G.R.ad, Shoranur-1. 

T.V.Sreeman Pilisi, 
S/s T.V.opèn Pillai, 
Retired Driver 	Grade, 
S*- NMWP 1794 9  
Sunil Viter, taneshgi:'l, 
Shoranur-1. 

E. Perameewaran, 
S/s P.N.Sahrasanama Iyer, 
Retired '* Specie]. Grade Guard, 
S.N.1495. Devi Nivas, 
Nedung.tur, Shoranur-1, 

200. T.Sankunny Nair 5/. M.Pchuthan Nair, 
Retired Guard 'lti', S.N..6459, 
Padmalayarn House, Paruthipra, 
Shurenur. 

201.1  C.Balakrishnan, 
S/a T..Sanka-ran Nair, 
Retired Driver 'B', 
Staff No, P 5702, 
Krishna Vihar, \Jellathsrl Magbr., 
P.O.Cheruthuruthy, 
Triciur District,  

pp1icants in Sl.No. 
194 to 201 are 
epp1iants in 0..45/93. 

L •  APPLICANTS 
a.. • 
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K.Gaviran Kutty Nair, 
S/r,. C.K.Achuthan Neir, 
Retired Driver, Start No.P.2833, 

Special Grade, Usdekkeknrrnarieth 
hur,.ShoraflJr, 	- 679 121. House, Churfuvale  

P.Rem8nkJtty Neir, 
&/ E.K.SiankarenN&ir, 
Retired Guard LA 
Special Grade, Staff NO. 
E 14671, 7ul1corftn Ho'.iè€i 
Chuduvaiathu hora;ur-- 

P.Narayane Pilisi, 
S/c P,krishnan, Retired 
Driver UCt Staff N.P 55Li, 

Poovethingal House, 
KizhskatFll, Pannthipra, 
Shoranur-1. 

215. S.Raman Neir,  
Retired Driver ncit 

Staff N..,P 7065f., Sta!flL.ICo1 rU3C, 

Ct- ennthudethi 
Trichur District. 

V.Narayaflafl Ezhuthechan, 
S/o D-Veu Ezhj'hRchan 

' Retired. Lec. Shunter, 
S.Ns- P 8117, Devesarnpararnbii House, 
Nannenur Post, via 	 a. 

K.Chellan, 5/a  T.Keripri, 
Retired Driver ttCt, S.NsJ3, 
lluthukurssi,. Kunnath House, 
Geneshgiri P.st, Shoranur. 

(.P.Gopa1an, 5/. K.Nareyanan Iambiar, 
Retired Guard Bt m  S.No 7525, 

Leela Sadan", 
Railway Booking Cfize Rczid,, 
Shoranur. 	/ 

.M.Kesavan, 5/. Perugan, 
Lzç! I.F.Fan 'B', 

S.ND. PjJ 100269  
Thetaa-thil House, 
ç!c1ekulam, Shoranur. 

210. M.Sa 
S/i: 	6hØ.F 
Re,e4 	 p•ecial, 
5ifl¼,(P 	'a Nivas', 

4Y 	
APPLICANTS. 

Contd,/— 

2060 

207. 

2 D&, 
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21.1, K,Fchuthan Nair, 
$/o Achuthan Nair, 
Retired Locr Shunter, 
S,No, 6 6054, Kadambet Houce, 
1undamukam Amsom, 
Post Ganashgiri, 
Shore nur-3 

212.. C.1animuthu, S/o Chambaks 
uda1iar, Retired Driver 

S,Nn,P 7492 Nambenthodi riouA, 
No.179, Mudaliar Street, 
Shore nur-1, 

K.P.Govindankutty, 
Since deceased by Legal Repsent24- iVe 

Smt.Sulochana Anima, H.Nn.9/131, 
Neinban Thodi, !ludaliar traet., 
Shore nur-1, 

.E.Balasubramanie Nerion, 
S/o Madhava Rao, Retired, 
Driver IL8 grade, S.Nrj. V 6, 
?LGeetha NivastL, PonnemFrigalcT Hou.s, 

I 
Shoranur, 

K,Sankarari, S/o MadhavanK., 
Retired, Driver '1%", S.No.P.4305 9  
Kayanathuthodi House, Kallippadern P.O. 
Shoranur - 2. 

216, V.K.SJeluk'.itty, S/n Kelu NpIr K.1, 
Retired Driver 	S,No.9730 9  
Karthika, Kanaleppara, 
Shoranur. 

M,Velu, 5./n Velu, 
Retired Driver "B"i Grade, 
Staff No, P 7936, 
Naikankunnethu Veedu, 
Kovaippera P.O. 

P.P.Velukkutty, /o 5nanku, 
Retired Driver IIIBIL 

S.Nn. P 7192, Padincharvettil House, 
Karakkad, P.O.Kaveiappara. 

P.T.Ouseph, S/o Thoman, Retired., 
Guard .'B' Grade, S.No,9431, 
)e//appil1y House, Vappelassery P.O., 
Angamali, Ernakularn. 

P.Krishnan, S/o Irnbic.yad1, 
Retired, Driver 11101,  Grade, 
S,No. p 5730, Krishneghsr, 
Nedungathur, Shoranur-6' 121, 

S1.Nos. 20.t. 
216 are applicants 
in 0.46f93. 

..1LIC'T5 

. ,Contd./— 

S 



221. M.Chandukunhen, 
f 0 	i i111fl1CfliKUL1y. 

Retired-, Driver 
Special Grade, S.Nn.P 28970  
Pilassery House, P.EI.VenQeT'i, 
Vie CalibUts 

222, M.P.Kasavan Nair, 
S/n P.K.Chndu Nir, Retired., 
Firemen 	, S.No.94611 
Chemmanassery Padinhara 	i, 
Kottool P.O.,, Ce1cUf1 

223. P.K.Ramapanicker, 	 S 	Si.N,217 to 223 are 
S/c Chamy Panicker 	 applicants in. O..47/93. 
Retired,, 	

,
i. Crede, 

S,Ne.8284, Navaratna, 
P.O.Kunniampuram, 
tJttepalarn-4. 

224. •K.8alakrishfla Menon, 
5/m P.Madhava Mert3rl, 
Retired Driver tft 
Specii Grade, Starr N,.P 24371  
KrandatFiil Hcuse 	(.rndat,hfl 
Trichur - 1, 

225. 1,,P.Chinnan Menrn, 
.5/n P.Sankumy Mertr, 
Retired Guard 	' 
SreciT.l Grade, S.No.9333:  
lcngt lishas, ?.0.PulaK.d, 
Vi..Chelakara, Trichur, 

22, M,P,Gpalai'LShareti, 
S/g C.P.Rahava Pishereti, 
Retired Guard Special Grade, 
PnnnimaManjakka1, 
Shranur-679 121. 

227. C,ChandraSekharafl, 
S/n M.K.11ennn, 
Retired, Special Grade Guard, 
SN.7618, GkulTb, 
Fishnk Nagar, Kamboni Road, 
tyyantho1e, Trichur3. 

228, V.MJbd1 Kadir 
S/a \J.fNohemed •Haji, 
Retired, Guard tAl Spcii! 
S.N. .9826, 20/1 63, htTllnupai;Ilft , 
Ps.k-h. Trichur. - 

	

22P.8h-r, 5/c 0.S.Paran, 	
S1.No.224 to 229 are 

f'e 	Guard, S.t.0 	
pp1icantS in 0J.48/93. 

raWt $ura1. puss, P.O. 
Kin 	cheiy!ie, Trichur, 	... AP-PL

I 
 tANTS 

. C • ntd. - 

•. 	- 	1 	. 	:. 	• 	:. 	. 	• 	• 	: 	• 	• 	: 	• 
S 	 • 	• 	 • 	 -• 	. 	 .. 	 .• 	• 	- .-. 
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P. N ar aye nan, 
Sb Sankaran, Retired, 
Special Grade Guard, 
S.N.EE 86, flUShast, 
Rayeroth Paamb, P.0.Paral, 
Tellicherry-670 671. 

V,Sankeran Nair, 
a/o T,Narayenan Nair, 
Retired •, Guard 	' Sçec81, 
5i'Jh.12746, Fshi'vad, Pai, 
40. Koo Lhupar am'De, 
Pjn.-670 643. 

C.H.Balafl Nambiar, 
5/0 Kchikrishticfl %diod1 P., 
Retired Guard, t  
S,No..';9971 lisha Bhavan, 
P.O.Knttayampoil, Via' Tel1iC;hrry. 

11.Padmanabhan Ne, 
Sb A.V.Krishna Mehor, R€tired, 
Driver 'A' Special, S.i 	P 57'4, 
Davi Nivda, Kottarahumpre, 
P.0,Azh!kode., Caprianur2. 	 * 

K.K,Susheele,/e Late 
VCnandn. Retired., Der 
S4,2E35, Anand Jihar )  ilavil, 
Kannür - 670 008. 

1,Nayan, 111jo Late K.P.'4areyan3n 
, N aIrRetired. Gua'd 

5,N1903, f'adathil House, 
P.Othirakkel, Cannanore— 670 011. 

K14Kunharnboi, S/ri Appu, Retired., 
Shunter 1B', S.Ns.P.5331, 
Packkadem House, 
P0.Trikkripur, Kozharged. 

K.(1.Uanajakshy/o Late C.H.G.paian, 
Retired uard A' Special, 
S.Nri9498, Chettiyam Veettil, 
Near Railway B.  Cabin, BadaQara. 

A.K.John, 5/..J.Kurian, 	 S1.Nu.230 to 238 are 
Retired., Guard '', 	 applicants in 0.I.49/93. 
s.N..9e131  Ariyathu Paint2 
House, Peilrn.P.O., 
Kottayem 7. 

 

 

233, 

234. 

235, 

236. 

237, 

I 
238. 

239. R,Marappan, £1. Rarna Goundan, 
Retired D*iver, 'C' 
Staff No.P.2'llB, ED-1180. 
Railuay Csil.ny P.O., 
Erode - 638 002. ... APPLICRNTS 

,Contd./— 

H 

I 



240. K.C.Nallappàh, 
S/c S.Chinnappa Geunder, 
Retired Driver A Special, 
S,Ne. P 2946, Door IT o4, 
Pervathi Krishnan Street, 
Kollem'Palaysm, 
Erede — 2. 

241, P.Karuppannan, S/t, Prgic 
Retired., Driver tAl 
S.o. p 3583, 
Korakattu Valasil, 
Door Io.5229/A 14, f3e.vr;r)' i.., 
Erode-?, 

M.KandasaEy, S/s Marappe. (cwnde, 
Retired Drii9r 'IC' S(AN6.P 24. 

BN'Red, r.de-88 .302. 

', Muthusamy, Sb Pa.ani [oL'r,dr, 
Retired Driver'C', SS I. P. 3'tGC, 
Raghavende Nager, Lr5d9.-?. 

A.Remesamy S
i
/o 

Retired. a 	tr'1 ', S.Nc.2336, 
Pudhupa1yam,' Door 246, 
Alampalsyam P.O., Erode-B. 

SIKandsamy, 5/c Sengadan, 
Retired. Driver 'C', 
Staff No.P 4103, Ragevana.idar 
Nagar, Door No. P*B 18,' Cavcry R.S., 
Erode-?. 

C.Kumarasamy, S./o Chellappa Gounder, 
Retired., FlDeman 	S.No.P 7885, 
Door No. PPI '283, Pudupalayem, 
Allampalayarn Post, Erodn-8. 

2470  T,J.Peerakhar,, 5/a  T.J.Jamallutheert, 
Retired,, Drier :b, 
S.No, V.38, D.No,94, Railway CO1ony 
Post, Erode, 

248.,  VeleppaGounder, K. 
Sb Kolefld8 Got.inder, 
Retired, Shunter 'B', 
S.No, P 3470, 
Puthupalayem, Kettoor, 
A1emfr1ayem Post, 

I. 
M N f 

F- 

ette 
i5.NoP 

. 	tPud
*41 	

q'p 
\ 	eca 
.... 	\V 

'\ --"- 4 
'QALO1E 

panflan, 
eni Goundan 
., Shunter 
084, Door No.197, 
yem kkarkam, 
yam P.O., :r000-!. ..b APPLICANTS. 



250, ift.Nallasamyp. 
S/o 4" Gounder, 
Rc.:de, Driver 'B' 
Se NO. PT3 10237, 
D.No.280, Puthupalayarn, 
1lampalayam P.O., 
Erode—C. 

251. N.Kaliannan, 
S/o Na1laounder, 
'Retired. Diesel FEs?stant 
5,No. p 4011;  Sastri eQ3, 

D.No.55, Near tL,er ianie, 
Erode 638 002. 

252, K.Ramasamy, 
S/o Kalianna Goundan 
Retired. Shunter !Bl, 
S,No,P 3958, D.N0,8, 
dappelli R fr S Pret, 

Cavery, Erde-7. 

P.Sengoda Gounder, 
S/n Palani 	under, 
Retired., Shunter B. 
S,Nn, P 4429, D.N56, 
Odpa1l5. Village, 
Péppaa1ayam, Cavery R.S., 
Ernde-7, 

P,f1uthusamy, 
50 Pcn1 G urd, 
9etred- Shunter 18', 
.Np.P 500, Pudhupelcyam, 
D,No.263, Agraharam, 
Alampalayam P.0.0  Erode-8. 

1 V.Sengodan, 
S/o Velappa Gounder, 
Retired, Shunter"B t , 
S.Nc.5133, D,Ne.2/60, 
Ottapalli, Pillayer Veil StreF3t. 
Cavery, Erde-7. 

2560 K..Chinnappan, 
S/ Komara Samy Gunder, 
Retired., Driver Ict, 
5,Ni,P 3531, Avakathu, 
Cavery 0.0.1  Colony Road, 
Er n 08-7. 

257, P.Venkkatachlam, 
S/e Peruma Gounder, 
Retired., Shunter tOt 
S.M. p 4097, d 1/11. A 
Karuthuveli Tnottam, 
Udappalli, Cavery R.S. 
Ernde-7. '$1, APPLICANTS. 



Retired., Sbunter''G', 
S.No, P 2647, 1) 
.N..i/20, OdepaIli, 

Cavery R.S., Erode-7. 

T.P.Govindan, 
S,'0 P,Kunhambu, 
Retired Guard Special 
Grade, StefNo.11159, 
Prasanne Nivs, P.O., 
Chirekkal, 
Cannanore —670 01. 

K.Sreedharan, 
S/o B.Achuthan 
S.N. P.3180 

'Thenei House. 
Opp,. Railway Station, 
Chirakkal P.O., 
Cannaporc. 

M.8e1ekr58hnan, 
5/0 Nambikutty, 
Retired., Guard. 'A', 
S.No, 15'70, 
Mantjkkith House, 
Good Shed Road, 
Tellicherry, 

P.K.Raman Nair, 
S/c P.Kur.hambu Nair, 
Retired., Driver tA Special 
Grade, S Ne p 6446, 
Kav1ncha1il,l.. P.O., 
zhikode, CThinanore-670 009. 

V.M.Karthiyani Amma, 
tt/0 Late K,P,Jenardhanan Neir 
Retired., Special Grade Guard, 
S.No.9650, Ashok Bhavan, 
Thamarakuzhi, Malapj"urem, 
Pin-676 505. 

K,Govindan, 
S/o K.ruvan, Retired., 
Driver 'R', Pr'eethe Bhavan, 
Keliadathode, P.0.Jlavfl., 

re. 
N 

., '- 
t4re4 

:( 	zt?athI1-  
1sKace 

?%41Z?4:(a, E8q 

\ 	.. .1 94 

nan, S/o Rarn2n, 
Guard, S.Ne.iE;E4 
Letil House, 
or II ard, 

rat, Pir,-670 PPPLICANTS. 

... Contd./— 

A. 
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N.Vasu, 5/0 Rarnpothy, , 
Retired., Shunter 113', 
S.No. P S024 v  
Kottiyath Houee, 
P.0.Muzheppilenged, 

- 	Pin- 670 663, Cannanore. 

P,K.Kannan Nair 
S/i AppuNair,.. etired., 
Shunter 1 61, S.Nc.P.7794, 
Vsrkulathu Vayil, 
Near Akliyath Trrplt, 
P.0.zhikide, 
Cannanore-670 009. 

P..,Rchipi, tL/o Late K.Cendu, 

268 	Retired Shunter "8", 
Stn. p 7173, 
Chambakachalli. House, 

. 0.Muzhapilanged, 
Cannanore District. 

- C.K.Chandan, 
269. 	S/oArnbadi, Retired Shunte:'01, 

Kenavl Huso 
Ekkchi1  P,0.Peliode, 
Via., Trikkaripur, Kazhargod. 

- t..Nerayeni ta/c Late K.Krishnen 

2 	
Retired., hunter, S.No.P 7490, 

70. 	Machipurrn House, 
P.0.Cheruvethur, Kaargod, 

P.I'.Hyniavathy 
271 tJ:/• 

' Retired 	A Special,Guard, 
S • No . 	VAapa4d1* 	, 
tJir 	r I &,, *144 Schosi, 

Cannanore. 

T.P.Leelavethy AmmR, 
272 0  UI.,  Late PV.Kesavan Nambiar, 

Retired, Driver A Special, 
S.$;64654, Keseve Nives, 

- 	Near Eleyatsor Temple, 
P.0.mundayad, Cannenora.. 

V..X.8alekrihfl8fl, 

273 	Sb V.Darnodarari, Reti:ad., 
Driver IAI Special, 

4361,  
B/9, Reshrni, S.N.Negr, 
P.O.Thottda, Canrianore-7. 

51,No.259 to 268 are 
applicants in 0,A.51/3. 

w 
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P.Il1Sreenivasan, 
274 	s/o P.Govindan, Retired. 

Guard Special Grade, 
S.No.12054, tSmrithi?, 
Post Vngeri, Ilethoth Parernba, 
Celicut. 

P. Krishnan, 
5/0 K.Per'irnal Naidu 
Retired., Driver 'P, 

 
Spsi., 

S.Wo.P 4350, 3/275 2  
app. Spares Lend, 
Vadekkanchery, 
Trichur-680 528. 

A.Bhaskaran, S/0 Appu, 
Retired., Diiver 'C' Gred. 
S.No. p 43011  

Ayyanatu Parambu House, 
yyeppankavu Road, 

Kochi-18. 

K.Chnyikutty Kahnoli, 
S/o Kandan;  Retired., 
Driver tC', S.Nc. P 940 9  
Kennoli House, Kacheri Amsom, 
Desom, P.O.Calicut-673 011. 

C.tiadhavi, u/s Let 
278. C.K.Krihnan Retired., 

Driver 'C', 5..,P., 37379  
Krishna Nivas, Poolayil Peiremba, 
P.0.Kallayi, Calicut-673 053. 

T.Kesavari Nair, 
279. 5/0 N.Govindari Nair, 

Retired., Guard tBt, 
S.N..4956, Santha Sedan, 
Chuduvalthur, 
Sh.ranur-67 121, 

fl.E'ljas P.ron Raj, 
280. 	S/a S.Plariadsss, 

Retired A Special Driver, 
S.No. P 3702, ED 196 E, 
Railwa Colony P.O., 
Erode - 638 002,. 

a Govindan, 
2 /øtE 	neppen, Retird 

UJ 

 

Sl.No.269 to 279 are 
applicants in O.k.52/93. 

.,. APPLIC&NTS. 

,Contd./- 

N' 
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I1.Kasimir L.uis, 
.282, S/o K.Maria Louis, 

Retired.,, 	GuardA SpeciRi, 
S.No,12119, 	Annadurai Street, 
NIiiiy 	, 
Ercd.631002. 

K.rvluthusamy, 	5/. 	K.iandai 
28L, Gounder, 	Retired., 	Gcar 	B', 
• S.No.12011,12' Rmamoor;ny 

Street, 	Kollampelayem, 
EroJe-39 002. 

K1Sunderesan, 
284 S/o N.Kalyanesundera i9udaliar. 

Driver A Grade, SN.. 
• N6.48, 	Lenin Street., 

ErIde Railway CiloriyPo.st, 
EroJea2. 

• K.R.Lakshmanan, 
28 . Sf0 	F1.Rengasainy 	'<Nr:RI, 

• Retired., 	Driver 	'' 	-'pEiiR. 
Stafl' '1o 0 P 4467, 
orth Eda Street. 

'Bheema Nagar, 
TirOchirappelly, 
Pin..620 001. 

K.Subrarnaniam, 
2E3. S/c S1Kris!nas311y, 

Driver 	'A' Special Grade, 
S.No..P 1781, 	43, 	Lenir Str+, 
Rai1wy Cnitny Post, 
Erode-638 O02. 

R,&ethurama, 
28 • 5/0 Rathinam, Retired., 

Driver 'A' Special, 
S.No. p 2888, 
Ilemathi 111am, 
106, 	Bharathi Palayern, 
Moleppa1ayam P.C., 
Ei.de-2,, 

1.Chinnappan, 
 S/i C.Moikkan, Retired,, 

Duet Shunter, 
S.Nn'. P 1785, 7/B 
RdilUy to1cny, 
Erode-2. 

M.flarappan, 
 S/s f1.1athan, Retired. 

Driver 	'A' Special, 
S.N- . 	P 	3779 3' 	107, 
Kamalagam, 	Bar athy Palayarn- 
Stree€, 	I'Iulepaiayam P.i'0. 
Ereda-2. 



' 
a 	 - 
- 	... 	.. 	" 	•x;  

J. G.Samuel, S/a Gnanamuthu, 
290. 	Retired.., :Driver.. 'A 1 	 . 	. . 

Specia., S.No,P .2241 	 . 	 . 	. 
403-C'; Railway Celony, 	. 	. . 	... 	. 	 . 
Erode-2. 	. 	... 	. 	 . 

A.Lingappan S/a S.Gyyavoe, 

	

291 	Retired., 	Special 
Driver, S.No.P..1714, 19, 
I<nth:.jkarar, Street, 
K3)lampaiayern, .Erode-2, 

T.5.Srinivsan, 
22 . 	R.Swami,nathan, 	. 

Retired, Driver tP SpeclEll. 	. .. 
S.Ne'r1  4339, 345 .Al  
Railway Quartcrs, aiiitay.  Con. 
ErOde-638 002. 

.Namasivayam, 5/9 N.Nalr.rjem, 
2930  Retired. Driver 1A'flpecicA s  S.N. r 5511, L 

Housing Unit, i-'ertar Nagar, 
Erode-639 001., Ternilnau, 

K.11.Iluniraj, S/ K.Munw,y, . 

	

294, 	Retired..., Diesel Assistant 
S.N..PTJ 10212 9  
!lanickkavasagar Street, 
Sestri Nagar, 	. 
Rajl;.j" Co).nnv P.O.-.  
Er.de-2. 

• 	L,Arthonj Swamy, 

	

295, 	S•/! Lourdu Swamy Pillal, 
S.N.. 8 1419. 41/A 
Railway Coliny, 	. 
Erc,de-63$ 102. 

t1.8iUpothy, 	M.PJlooka 

	

296. 	Counder, Retired. 'Driver 
lEt Grade, 5,N.. P 9Z78 t  
17/F Cid Railway Colony,. 
Eude-2, 

V.Belaraman 5/. Venkkatasuamy.  

	

297, 	Naidu, Retired, Driver 1 B' 
Grade, :S.C.  P 9420, 
Railway C.lopty, Ersde-2, 

amy, S/a Perumal tidu, 
Drivcr 1 81 Craz!e,. 
23, No.17./B, 
'am Street, EoO-2 

A. Swami. Nthe, 	Sl.No,280 to 299 are 
Driver t01  Grade, 	applicants in 0.4t.53/93, 
13, Docr 414/D, 
deny r.o.., 	 . - . 
	•:. APPLICANTS 



.. 40 ., 

V. 	
IU.Pangunni tienon, 

5/. T.C.K.Nair 
.JPU. Retircd Guard IA I  

5.Wi. 15200, ilPournamit 
Nangappa Nagar; P.O. 
Olavekkot, Pin-671 002. 

11.Krishnan Neir, 

301 

	

	
Kunchu Nair, Retired.. 

Dri'ier, A Special, 
S.Nm. P 444, Sr$shUam, 
P,0.Olvakkmt. 

V.Sreedharan Na1x. 
S,.o .R.Krishna Pillal, 

302, Retlied, Guard A Sperie1. 
S,Nt.15202, Thuruthel 
Aymanam P.O., Kcttayaip. 

PRe)ar, S/u P.E.1%ppu, 
3 02 	Retired Guard P. Sc.ii, 

S.No.16144, Hous N.t&t'51iC, 
tReshmihI, Near P.toieny, 
Cochn - lI., 

C.Kutty h4reyanan, 
S/n \I.C.Nerayenan Nair, 
Retired, Guard A Spacial 4  
S,No.7625, Chembia House, 
Shorenur - 675 121, 

. P.K,Ksty, 5/c P.K.Koshy 
Retired Guard,  
Vazhakale,'il, Gt'igadikal P.O. 
Chengannur, Pin-689 122. 

K.L.Kurian, 
3060 S/n K.P,Lonappan, 

RetiredCuard Special, 
S.½•  152161  Cher,diri", 
HigP:Sthool Road, 
PitLFirappur, jia. Trichur 

552. 

NRamekL'iShian Narnbidi, 
7. S/p ChLt'an hattathiriacf, 

Retired. CU t 1A', 
S.N9..404, ?Kar thikat%, 

R em 3vrRiaper8m, Trichur..81-i 631 

3 tB. 
V.N.5ejanj, 
W/o Late 	Renga'i, Retrid. 
Dr.ive A pecial, 
S.Nt,,P 4367, Sree RangRrn, 
Pun'p Egire Road, 
r1ajak1.t- 678 $02, PPLICNTS 

,Contd. /- 

so 

p 



Al I• ''-a 

f.M.Ramaohandvan, _3. 	-,Menntidie'r 	- 	

• 

Guar, S.Ns. 15210, 	-. 	 . .. 	
• 	 : 

Panikkath House, 
Ksllengde, Palght - 678 506. 

V,Medhever, 	-- 	 .. . 	 . 	 ... 

S/c teluchemi, Retiree., 	 . 	 . 	 . . 

Dritjer A Special, 
S.N, P 213, 
°alléth Hdi-se, 	.. 	 . 	 . 	 .-. 

Kuthupamba, Edcth.are 3.., 
Peighat, P:n-678 611. 

	

Nc 	300 to 311 are 1M.hamed, 	
. 	 epplicentsin 0.. 54/93 

Retired, Cuet'd 1C', 
S.No. 66331 Cher.dath Iltus, 
Kuttamassery, Aluaye-.te3 10. 

12 	R.Nareyanar,'Sf. B.R9rsrr, 
Retj.reu Drjv,e' j, Gois, 	. 

.N1,PTJ 10505, 1'0, . 	 • 

eevenar.thrn Street, 	• . 
Poonthurai:.Rierl, 

C.Kmarasamy, -S/o Chinnppa 
Gounder, Retired., Oiive 
'B', S.fo, P 4206, 
Shoiep4ruva., £uthar.re  PLT:m, 

T.S.
71:,K-.~Sondarajalu

n.arn..rthy, '4e 	. 

St. , 
Retired., Driver ' ' Special, 
S.N..P 3540, 15, Sundarem' 
Street, Erode-2. 

fl.bdul 38rf8r, 	. 

315. 5/. Abdul Keder, Reti.ed., 
Driver, Gaods, SNn,V 44 
235 Kelyanasundaram Stre-et, 
Er,de-. 638 002. 

S.Angamuthu, 
316. Sfo V.Sjt8 Neicker, 

Retired., Driver 'B', 
S.Ns. B 1365, D.No.411 D, 
Rs-IL1iay Co1cny,P.0., 
Erode. 

S/s: Vellairm, 
/ 1.14Rt,,ifeä, Driver 1PT 

3542, re1--icjn Nagar, 
jdPdam P.O., Erode.LU . 	

PPLICANTS 

3 	
. 	 Cntd/. 



K.Chinneaiyen, 
318. S/n 1numan, Retired., 

ShUnter 'B', 
S.Nn.1- 7458, 76, L.G.G.S. 
Colony. \J.0.C.. Street, 
Yollampalayam, Ernde. 

11.Krishnan 5/0 fiunusamy, 
319 Retired., hunter,  

S.N.10072, PTJ, 	 L 
Railway Colony, Erode. 

R.Thiacwrjan, 
320. s/s Ramesuamy, Rctite'*,, 

Guard 'A' S,Nn14332, 
Thengapattalaikarir 
Popnthurei Road, 
Eride. 

2L A.Chinnaiyan, 
S/s Arumugam, Ret1.E0., 
Drjvei 'A S.No. 
N11,331 A, Railway Cc:'cr:\'. 
ErLdP. 

P.Subramnan, S/c uLPcni, 

- S.Kannirnuthu, 
323. s/o Subbe Thevar, Retir2d. 

Guard 'Pt' S.No.16060, 
Sundarammal 111am, 11/8 
Kill, Nanjappa Le"ut, 
Sulur, Coimbatere-641 402. 

R.Angenna Filial, 
324 	/, Rangasuamy FilIal, 

Retired. Guard, 
S.No, 15271, 20 Nsrt,n Ghinne 
liar iamman Koil Street, 
Karunqalpalayam, Erode-3, 
Perryar District. 

U.11ari, 5/. tlenketesari, 
Retired Guard, S,No.12563, 
No.111, 'Thera 111am", 
Kurikaranpalayem, 
liulapalayam Pest, 
Erode-2, Periyar Dis.ct. 

321. Re4dred Guard 'A', 
Staff No.7448, 112. 
Vinayger K i1 
Sastri Nager, Ersde-E38 002 . 

ld-1,Na~312 to 321 are 
.pp11cants in 0.f.No.55/93 

V.Lakshmanan, s/ S Vad'jIL', 
Retired Guard. S.Ns.1376: 
6harathipal3y8m Street, 
Kurikeran pelayern, 
flulapalayani Post, Erode-2. 

V Periyar Dlstrirt. ••• 	P?LICNTS. 
.. .Contd./- 

H ..___. 	 4 



FJ 
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LK.Shunmughasundarem, 
327 S'n 'K.S.Keruppanasamy, 

Retired.-, Spec!.él grade Guard, 
S.Ni.J/T 35, 194 E, 
ailuay Colony, Near Railuay 
iony Post Office, Erode. 

LK.Unni Nair, 

32 8. ,S/ri K.Raman Nair., 
Retired., Psista.t Guard., 
S.No.1902, Ccntchery S1-r', 
Ehde. 

- 	R.Lakshmanan S/c TRSTIV, 

329 Retired 'Ps' pecimi Guar1 
S.Ne,7210, D.No,1%3, 
Sestri NaQar, Sadeyemilyi 
Road, Erode. — 24  

LSuamycppah, 
33U S/n C.Visuvasarn, Retired. 

.jard, S.Nc. 16131, 
KaruppanastJa!ny Kol Iii Str, 

Surarnpetti Road, crode-636 CU 
- 	Periyar Dist'2Jct. 

R.Veeraraghavan, 
331, S/a U,Rma Jyer, Retired 

guard, S.c.15231 1  

Tayurnanavar Street, 
- Pundurai Reed, Erode.538 002. 

K.Ramalingar3, 	 sJ__ ci •Mu,:122 to 332 are 
332. /° V.andasamy, Retreo., 	applicants, in 0.h.5/93. 

Driver 1P.I, S.N. PTJ 100521  
poor Nr.16, Est Pttakarr, 
Street, Eree-63 002. 

.R.Samuel Raj, 

333 5/O G,N.Anafldhafl) Pillal, 
etirèd. Driver 14,  Special, 

'Ne p 2836, 23 A, 
?anchayat Union Street, 
anthpe,.Podanur, 
Coimbàtsre-23. 

t.'Keder Ali, 
334, S/e Kader Batcha, Petire.., 

Driver tAt Special., 	 - 

168 1anHic, 
oMU 4  milndu. 

Nani.açpa 	 - 
Driver Au 

phot J ,,• APPLICANTS. 

. 	/ 	 ,.Contd.f— 
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S.Velusuemy Pillal, 

336, 	
S/c,A.Sankarai.in-gem Pi11.ai, 
Retired Driver 1 8 S * Ns..6437, 
.t),N,360, Selvapurarn, 
Nortf Prui, [lain Rsad, " 
Cojmbat.re-641 !26.. 

K.Rangaswemy, 
S/c Kuppusuamy Naidu 
RetireS,, Driver, 
SpeciaI S.N.P 9464, 
D.N..24; [lain Road, 
PotThnur-23, Tamil Ned, 

K,Ahamed $her i4f, 
S/s A.Kader, Btcha, Re'T,rt'd. 
Di.ver 1 A' Spcciai, 
S.N,P 4341, [lair Rd. 
Ppdarur-23, Iami.1 Ndu 

Nanappe Nai.u, 
Sf? Venketasuamy Nadu, 
Retired. Driver I.  B', 

P 3438 9  Bjanai Kovil 
Street, Puidanur-23, 
Tamil Nauju. 

K. P1aiiiapar, 
* 	Sfa Kuruppanne Gouner, 
341. Rejired,  

S,N. A. 43]3, N*,*lg, 
Vilangettur, K*iachenal-J.ur. 
Eruds 10. 

tl,Palani3ppan, 
341S/u flarappa Gf.jndei, 

Retired., I Fireman 18?, 
S 4 N, P 4312, 
Vellaikattur, 
KedachEine'Llut P.O., 

j. Thiruchengcdu Taluk. 

[l,Chellappan, 	 0 

3A2 	S/c [larappa Gounder, 
Retired., Shunter, 
5.Ns.9454, Aiarnpa1a'ari, 
Pallipalayem, Er,da-6. 

P.Paleriiappan, 

34 3 /sAthathappa .üider, 
Retired., 	uterk 
S.N.. P  7465, Ne.504 , 
Velenkatsor, 
Kedachenailui, Eroe-10 

S1.Nn.333 to 339 are 
cpplicerits in flJ.57/'3. 

j 0 

PPLICANTSS 

.C.ontd. I- 



.; 	.. 	.• 	.. 	. 	. 	. 	... 	 : 

1 

14'.; 	
,. 

P.Gurusamy, 	. 
S/c Palaniappa Gounder, 

3440 Retired... Drive 
S.N. 	r .7160,, 	Nq4,1044 . 	S  

. L.G.G.S.Coltin, . 

Kilempalayarn, tde.-2. 

R.Kumarasarny, 	. 	. 

. 
3 S/c Rarnasamy Gounder, 

Retired., 	Shunter Loco, 
S.No.P 63157  
Govindencalayar, 

. Alampalayam P,fl, 
via., 	Erode., 

C.Samuel Durai Say, 

'• S/n Gnanadurei, 
Retired., Driver 	'!t, 
Spi. 	S,No. 	! 	310?, 	32 
Upotair 4th Crcs 	Roao, 
Paramasivapurarn, 	L1QUdi3i 	ti., 

\J,Senqodan, 	. 

347. 
S/c' •\'elappa Courier, 
Retired., 	5huritr/1uco, 
S,No. 	P 351ri, 	Vi1ar'kattur, 
D.t,54. 	Pulapalaysm 	..0., 
Kadachanur 	(Village)t.. 

CNachimuthu, 

34 5/oChelleopa 6ounre, 
Retired., Shunter, 
S.Wo.P 4384 9 	Pnclapa1evn 	P3; 
Kadachanallur,. PalipalayLm, 

• Erode-6. 	 . 

A 	Id 	 5l.No.340 to 349 are T. 	• limo 	ean, 
S/oT.J.Shiruddin, 	 applicants in u. 	• 58 

Rtred.., Driver fAt 
Spi. S.No. p 3260, 

T..J.Shir?uddin Street, 
Sestri Nagar, 
Near Railway Cslony, 
Ercde-2. 

V,N.Ramarikutty Nair, 
350. S/o V.Narayanan Nair, 

RetJed., Driver 'J, 
PuehoaleyR, 

11A1C.iiege koci 
678 .  CO-1 

J( (( 

\ 	ya,ig Stree,. • 
. 5 

PalqKet 
6'l8OtI3. '..' 	PICfiNTS • . 	• 

Contd./— 
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353, 

 

 

356, 

357 

358, 

359 

360, 

---- ;_ - MPT 

.. 	46 	.. - 
C.Chathu, S/c App!, 
'Retir'd,, Diver 

P 5287, 
Kurungad HQuse, 
Marutha Toad, 	P6ighet. 

P. 	Kri.shnan, 
S/c A.rumughan, Retired., 
Driver 	18 1, 	S.N,. 	P 9449 
Chjneth Husé, 	Kevilpad 
PD'., 	PaiQhat-i7,r 

P.ukurar,n 
S/o 	P.Senkere 	ie.noi, 
Retired., 	Psst. 	Gts', 
S,No.15394, 	Pclakkott 
Thenur Via. 	Path, 
Pghat-678 616. 

r.Govinder, 
S/a 	P.Sarkara Menc'r, 
Retired., 	Guard 	EP, 
S.N2024, 	Srivaiaarl, 	

0 

H.Nt,M./33, 	Indire!;q. 
Ka11pjh1y2 	Palcjhet-5. 

R.Naray3an, 
S/is 	\J.Raman, 	Retired., 
Driver 	tg:t, 	S., 	P 	5847, 
Cti.andika 	Ji1ayam, 
Korathodi, 
KLkkurne1, 
P1ghat-678 005., 

N.Ve1ukutty, 
S/o Narayenesuemy, 

Driver Retired., 
S,N.PTJ 10113,  

mba1aperambu, 
Near Madrasse, 
Kavilpad, 	Pahghat-17. 

T.\Jelayudhan, 
S/n Theethy, 	Retired., 	.• 
GuardtCt, 	S.N.. 	16223 9  
Devi 5adan, Pottakulem, 
Kavilpad P.0., 	Pa1cjhat 

V.Visuane han, 
5/u 	Kuhhna.i, Retired., 
Loco Shunter. 
S.f"o. 	P 	5184, 
Veh1a1kad, 	Kvi1pad, 
Palghat-17. 

V,Vasu, 5/o 'Jehyudhen, •• 	0 	 0 

Retired., Driver 
S.Nc, 	p 3164, Chandresoudhem, 
Tannissery. 	Palçjhat. 	 • 	... P?LICANTS. 

.II C.ntd. - 
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V,11ihevan, 
E7. Velayudhan, 
Retired., Drh'er 
S.N. P 94I, RAhendra 
Sadanam, rv1e1puram, 
"1evkkct, Pin 679 002, 
P1ght. 

T1V.Ve1eyudhan, 
Sb P.VeEran, ReLir-c4 ., 
Guard 'B'. S.No.6B5, 
Thurakad House, P.O. 
Peru nj.ttu kur issi 
Paighet. 

V.Siverarzan Neir, 
S/o K.Kesavan Nair, 
Retired,,6urd 't', 
S.No.5852, 72/n, 
Instrurnentation ln ship 
P.O. Kanjktde Uest, 
Paighat. 

S. 'Jeer ar cgh e.V an, 
S/.P.Sincarrn? 
Guprd 'A', S'.N,14522, 
H N.. H-2, Housing Uflit, 
Karamadai Road, 
1ettupyar, 
Pin-641 301, Tamil 1'adu. 

ft,,Narayanan Nair, 

	

365 	Thevit.ta I;er, 
Retired., Diee1 Asst. 
S.No.P 9444, 
Mu1akkara Huse, 
Puduppariyaram P.3,, 
Palghat-671 733. 

,KSur'amania Tyar, 
5/. K.S.Kujhna Iyer, 
Retired., Guard L , 
S.Nh1149, N6.3/1261  

L.N.Puram Villiage, 
Paighat. 

P. Ba1akrishnan, 
S/. S.Ukkande Uarier, 
Retired., 111all Guard, 

'5NQ.14067, Herivas, 

'--PSI  kd— 674 009. 
,y.  

O 368. 4!/s T.Yipikuttan ;eti,)J Driver 
436 

\ 	 tt'fl'Qa1 House, Melepurarn, 

	

'4 	P.yavakko., 
PjL.ght-2. 	

:: 



R.Pararnasiva 	fvl eflofl , 

369 
s/ 	11,N.Raman flenon, 

P.' Retired., 	Drijar 	' 	Spi., 
S.Nc.. 	P 	4684, 
Shfvasilam Medathil Ho'isc, 
"e'nnekkare P.O., 
Ni.rani, 	Pa1ght-4. 

,Thenkaraj, 

I 
5/c 	S.Psririan, 	Retired., 

• Driver'P' 	Spi.., 
S.N.. 	P 2760 2 	6 	N, 
Behird Ram Theatre, 
P. O.Suamangalam, 
Salem - 636 005. 

i  ,Ramakrishnan, 
5/0 1.ppu, 	RetireS., 

3 uardtP.t 	Spi., 
• S.No.6806, 

Remanchenath Rouse, 
19/360, Wiest Vakkr, 
Palgh8t - 676 001. 

C.GopalaKrshn8n Nar 
S/fJ.t1adha\Jar. 

Nc.350 to 	72 are 
 

Retired, Driver 	A 	Spi. 
icants 	in 0.I.,59f53, 

5TNQ. 	p 	644019  
Cheruara trishr 	N1v33, 
P.J.Rannadi, 	Peighat, 
Pin - 

S,S.uriraj en, 
 5/c T.K0Sundararejalu, 

Reti:ed., Driver 	!At 
Special, 	S.N. 	p 2327, 
233,JinayakarkoiI 3treet, 
Nadarmedu, 	Err,de-638 002. 

K. r andur3 ng an, 
37 • S/n 11Kasthuri Naidu, 

Retired,, Driver 	'A' 	Spi. 
S,No.,P 2902, 	17/4, 
mmamandjam Roed, 

Srirangarn-620 006. 

U.G.Veeresamy, 	- 
 5/. C'oviridasamy Pillai V., 

Refired, D'iver 
S,Ns 	P 1841 9 	48/2, 
Subbaieh Street, 
Sang1ia6dapurarn, 
Tjruchj-620 001. 

V • S it hen, 
 S/c Vaiedt'ri, 	Retireo., 

Driver 	A t .S.Nc.P 	/775, 
D.Nr...24, 	Jeevanda Strôet, 

• Poondurai Read, Erde-2, ,,• 	APPLIC.NTS 



P. 0aonisamy, 

	

377• 	S/o R.Angemuth., 
Retre'., Driver 
S,No, PTJ 10027, 
\Jallalar Street, 
Ilunicipel Colony Raad, 
Erode-4. 

Prokiasarny, 	. 

	

378. 	S/c J.Arulanandam, 
Retired.,, Cuerr 
.. o, 6253, 	-, 
Kamerajer Street, 
Nader Nedu, 
Vinayakar Koil, Er.de-2. 

M,flenge.samy, 
S/o C,f1unie. Retired.. 
Driver 'As, pl. 
S.Ne. PTJ 13449, 21, 
Golden Streets  
Thangavi]. BliaS Mufl.3r3Iiy IOFid, 
Dhar"3purt-636 702. 

K.Munusery Wai.du, 

	

380. 	5/1  C,Krishnasarny Naid, 
Retired., Driver TC' 
ArC. 'B' 	.N.. r 613, 
D 5, Kaliyañna Goundcr Thtttam, 
7erundurai Read, Erde. 

P,Deniel Jsyqra4,, 

	

3(31. 	$/. Paul Pillay, Retired., 
Driver t .B t , S.NrJ 6441, 
No.400 B Railuej Col.ny, 
E:ode. 

.11anickam, 

	

382. 	S/o I1.AflerTUiJthu Naicker, 
Retired., Driver tAt Spl. 
S.M. P 2901, 22/25, 
Chinnd Marieminan Koil Street, 
Karungal Palayern, Er.de-2. 

R.Pongiannan, 

	

33 	S/c Ramasamy Gsunder, 
Retired., Shunte, 
S,No, P 74'54, DNs..3/69 

Naga, Cavery 
007. 

/( M3h4 
5 	. • Vjd 

LU 

o 	DJ,er 

	

*( 
	Jr arn x 

y, 
rny, Pe:ted., 
1.N..P 3151, 
3 4/390, 
ar, 
layern, Salem. 

SjNc.373 to 383 are 
applicants in 0.14.60/93. 

... APPLICANTS. 
...Contd,f— 



G.Knnifl, 
s/a GcinSerajalU Nieu, 

	

3850 	Retired., Criv,r 'P' 
Sp14 	No. [ 30421  
N6.420 K, REi1tiay Clny, 
£rodo-2. 

R,Rangasemy, 

	

3E6. 	5/i Rmasrny, Retired, 
Driver tCt, 
5N.. PTJ 10238 9  
KEling9r3Yar P:.1yarr, 
Fudur OhE'vani 'ost, 
sjj Erode-638 301, 

K. G.v md an, 
387. 	S/o Kandha Gojnder, Reir

1 .;  

Driver TB,, 5.Nc.  
N,.102 C Type Ri1iy  

£rode-. 

G.Narayansamy, 

	

348 	
GGirdEirejdly 

Reti:'ed., Shuntirq Driver, 
5.N.PTJ 105039  3A1, 
NaderlledJ, Ptonc:3i 
Erade-2. 

K. \iaedrarPj3fl, 

38 	
S/u Kruppan, Retirec., 
Guard 'A' F.N,,2122, 
Thirumurugar Street, 
astri Neqer, 	de4 

V.Arjunen, 

390 	'0 Venketachalam, Retired., 
* 	Guard 'P.' S.N,.12438, 

38, NarnesiVayern Stree, 
K.11empelayam, Erode-2. 

r,munisuamy, S/o ciuthu, 
31. 	Retired., Driver apecial, 

S.No. P 9389 9  ri/52, 
£.V,R.Periyar Nagar, 
Erade. 

N.Muthusamy, 
S/p flellappe Gounder, 
Re'ired, D:.ver let , 
5,No,B085, 1/113 
Gddppalli, Cauvery R.S. 
Erode, 

PVisuanathen, 

3,L 	&/• S.PalaiivelU, Futiid., 
Guard tAt, Spl., 
5.No.7620, 324 
Old. RE'iluay Csloriy, 
Rai1wy Col.ny Pns, 
Erode-2. 

.6 

- -.-. 	- 	•. 

.. APLICA.WTS. 
..ContiL/- 



.• 

- 	 .. 51 • 

R.Venkata8uamy, 
394 	S/o R.Ramakrieha Naidu, 

RetreS., Driver 'A' 
Spl.S,N,, p 2852 
126, 0 Railway Cuiony, 
Erode-2, 

M.thinnippan, 
S/r 1uthvsamy Coudt', 39• 	Retfted,, Shun'-er, 
S.N., P 69659  
Odeppalli, I Ut'd 37, 
Cauvery R.S., Etn-7. 

K.Chennimalei, 
S/I Kuppnnan Reti.r.. 396. 	Sh'.jnter '0, IoNst P. 3494, 
Nethaji 5treet ' K]1empalayam, Erod..?, 

K4S.Abdul Satha', 
S/p A.Khader Sharie'f, 
Retired., Drivei ', 
S.No. P 2207, 74, 
Ambedkar Streat, 
Sastrj Nagat, Eode-2. 

MioChinna Cjtndan, 

391 	S/.' Muthusamy, Retired, Guard tAt Splop  
S.No.6732, 8 46, 
Hcusiiq Un!t, Sampath Naar, 
Erode-il, 

:14 .Kenen, S/c R.,A.Hammantha •Gounder, 
39 	Retired., Driver 'Al, 

S.fk. B IjIB, 26 8, 
Khadei 1lahideen Sahib Street, 
Erode-2 

N.Ramasarny S/j1iN8'a Gouricicr, 
400 Retired,, hunter, 

S.No. ! 4230, No.1/56, 
Puduppaleyarr, Kattur, 
1ampalayam Post. - 

R,K,Subramanjern, 
4(1 	5/sR,Kannjah Nidu1  

Retirwd,, Driver Ill. Spi, 
5509 N.3€9, 

tret, 

an  an  

Gounder, 
tP 

51 17?. J .273 
'\ Ka 	Ra/Sukkan Thotarn, 

\JQ4LopE 2 
••. APPLICAIJTS, 



. 52 ,. 

P.Palenieppan, 
S/c, Pongia Gounder, 
Retired., Shunter, 
S,No.40191  85, Govindampalayam, 
Alampalayarn P.O., Erode. 

K.Nellathamhi, 	 51,No.384 to 404 are 
5/. V.Kumarasamy, Retired., 	applicents in flJs.61/93 
Guard, S.No.15721, 
1/2 East Street, F1ernoa4'n, 
Ercde-e, 

P.S .Krishn'an, 
S/a Subreinanie Iyer, 
Retired., Guard '!, 
S1No.i1?23, 1/500, 
Chethapuram P.O., 
Kaipathy, Pa1çhai-678 

Aeghavan, S/s .Appra, 
Retired., Driver 

.No.,4105, AlangcJelou. 
01vakkct, Palgh8t-6lfl 002. 

vdney 'f)t Sf. H.V.D.i'ei1., 
Retired,, Driver lBt, 
tw.. Pi 10361, 
Car,vin- R.bisnn H*ad, 
Palghat-678 014, 

\/.PLrumughan, 
S/u Ayyapoan, Retirci,, 
Driver t8l, 5.N9.2136, 
Prasanth3, Sree Sathya Sai 
Naar, Kallekulanqara P.O., 
Palqhet-678 009, 

R . Palaniappan, 
Sb Rangasuamy, Retired Gurrd 
'C' 5.N.,1791,- 
Sha4ini Nivas House N936/664/1 
t1angsde, Olavakkot, 

Dalghet_578 002. 

P.Krishnankutty, 
5/0 Cheriathu., Retired., 
Guard 'C', S.No.6093, 
Peoinjakkare House, 
P.O. A'a1ur, 'via.Lakk.di 

- 679 302. 

411, 
K.V.Ramanathan, 
S/s K,V.Visuanatha Iyer, 
Retired., Guard 'A'm 
S.Nr,135G2, 2/137, 
Now Kalpathy P.O., 

VKa1Pathv Paighat-68 003. .. APPLICANT S 

403 

404 

405 

406 

407 

 

 

410 

C 



11.Krishnari, 

' J •2 	S/a 11ayand41., Retired,, 
Driver -,  

S.No, r 1871,. 
1 591 Njvaa' Thekkep.rambu 
Puduppañiyanrn P.O., 
Pelghat-678 733. 

T.P.Boiakrihnan Jair, 
413. 	5/. C.Sekharen Nair, 

Retired., Guard I1  

S.No.10525, oüthet. 
f'.ankurlssi P.O.., ij:ta.. 
Merkarai, PaiQhat-6C673. 

K.i1. Kunchu, 
414 	S/i Menickan, Retired., 

Drive's 
S.Ns. • 4461, 
Kailingal House, 
Peruthj6ullj P.O... 
Peighat-678 573, 

P.Reghavrkutty, 
S/n V.Pedrna,,ahh'ri Isit, 
Retired., Drj;ar '' Spi. 
S,No, p 6977, 
Sarayl, Pudussery P.O., 
Paighit-..673 007, 

\J.K.Prie;rishr1 1i, 
5/0 K.Sankaren Nair 
Retired,, ')river tAt

,  , 
.N..P 7791, Arupuzhe 

Cheruva€hur House, Peril 0,0, 
Pelghat-678 612. 

<.P.Krishnan, 
417 	Sankaran Nair, Retired., 

Guard 'B', S.No.6766, 
%Jenkateswara 113am:  
P.0.P8mp8di, Via Tiruvilamala, 
Trichur District-..690 597. 

K.Vasu, S/o Kunjunny, 
418. 	Rjtjred,, tèi- huntar 'B'. 

S.N., p 5301, Venkalathodi, 
Me1epurm, 01evkkot P.O., 
Palghat-673 002. 

oMRp'&, S/a Reman, 
?1 	c 	e'tDriver ,pt,  

t- Ii., ( 821 
( 	ar<nnath Ho&j,. 

N.S.S.Ençjg. 
*( 	Ciieg,1Itaighat-678 008. -APPLICANTS. 

.Cantd. /- 

I 



420 

421 

422, 

423 

424, 

'' 54 I. 

K,Balakrjahnan Nair, 
S/o T.Govindan Niair, Driur 

S.No,P 749, 
Thekkumcherod P.O., 
Vadekkum rlenQalerfl, 
via. flttapp, Paighat Dist. 

P.K.Ramechandran, S/c Kannar, 
Retired.., Guard tAr 
S.IJr,. 7192, P'1agod House. 
Olavakkot, Pelghat-7; oc: 

K,Balar, S/o Keririen, 
Retired,, Guard  tA 
S.19.6121, Sri. Narayenji 
Nulayam, Alangod, 
Olavakkot P.O., Palyha1- - 

678 002. 

C.Krishnan, S/o Chupr, 
Retired Asst, Guard,  
S.No.6333, Kalathj1f1ije 
Al&igodé, Olavakkot P.O., 
Palghet578 002. 

R.Krishnan, 	.Nc.6767, 
Asst. Guard., Famclari, 
Krishna Nivas, Alanqod, 
Olavakkot P.O., P.igpf1  

427. 

426, 

425. 

422. 

R.Laxnaan, S/c ErCRenqs ii y 
aidu, Retired., Shunter 

tiesei, S,N.95i4 
No.5, Keeri<ata Streat 
Erode... 1 

1/ 

CJ.Coelho, S/c F.Coelho, 
Retjrs.-j 	Guard  
S.Nr.14493, Chinnmrna1 Stieef, 
Noorabad, rodanur_641 023, 
Cojiribetore Dist. 

K.Dhariashu, 
S/u K.P1.K.Gangaiya, Retired 
Driver IA?. S,f'J01P 6804, 
147/A Anthonipuram P.O. 
Suramangelam...635 005 
Salem. 

K.Mayan, S/a Kandu, 	 Sl.No.405 to 427 are 
Retired..., Guard(B), 	 applicants in 0.b.62/93, 
S.No,1218 9  Kozhengottji HoLse, 
Atnirkad, P,0.Iandhjsov8  Sadan, 
Perur, Pelhat, 

.. APPLICANTS 
.Contd,/_ 



429, 	S/b. Jnjaa pounder, 
Retired.. •Shunter, 
Loco. S.No, F 5250, 
EaSt Thotiipalayam, . 1 1 

DoOr No,431,Kadachanur Uillegr3 
Pailip ala yam—. 

. V.PerUmalI, 

430 
•

S/a Venkatecthny NRjdU, 
Retired, GoodsDriver 
5,1k. V 12. D.No.91 C, 
Leighbazer, Surémgein 
Main Road, S'alem-1 

V.Kurnarasemy,LS/o Jelapp 
Counder, etiIr8d, Sintr3', 
5,r¼i0. P 4433,. No.119. 
lempe1aym Post, Erodc-.-G. 

.S.Veiappan, Sio Sencda 
Gounder, Ret5.red, 
Locc, S.N. 04292,.7/—iJ, 
Pt4iamarathu iHouse, 
G.virdanpüeyam, 
Ala,,palayamP.C., Lrcd-3, 

P.Koiandai GØunder, 
433 	S/o Pelani.. fctindr, Rtircd., 

Firemen 8 p 5.lNo.P 5629  

Nadáxiudu, odt3-2. 

..Sengoda Gonder, 
43, 	$/c. Merimuthu Gounder, 

Retired., Firemen A, 
&,No.P 5041, Piie.mpa.ayam, 
Pudupelayam, :Pariakdu, 
P.allipaieyarn,' Erode-6. 

S,Ueredharaja Mudduier, 
435. 	S/o Sundar Mudaliar, 

Retired., Aséistant/Diesel, 
S.No. PTJ 10158 9  104./0 
Railuay Colony, Erode-2. 

K..Sengoda Gounder, 
436. 	_1'UPpafl8 Gounder, 

d 	 Driver 
?8 No.216C Tyn 

nyl 

o. 
Ero 

S/a R3maty 1!a5du 
t. Guard, 
5, RajjVs 

... APPLICANTS 



H .. 	56 

• P.N.Balakrishnn Neir, 

438. S/o Reman Pil1a.., 	Retired., 
Guard, 	5.No.6966, 
Mengaleth House, 
Nedungottor, Shorenur, 
Pjn-679 121. 

• K. Narayenan, 
439 5/0 K.Unneman, Retired., 

Driver'A, 	S.No.92E, 
Karamanna H3J5e. 
Vadanamkurusei, 	P.O., 
Vadenam Rurussi, 	via.. 
Shoranur-1 

M.Chinnan, S/o Reman, 
Retired.,.hsst, 	Uuac!, 440 

• S.No.7040,• Menichithódi HOLee, 
Nedungotur, 	Sh.renur—i. 

T.Velukutty, 	S/o 7.NErayenr1?  
441 Retired,, Drivsr'B', 

S.N..P 5775, Thu'vakkettt. 
House, 	Nédurgottor,  
Shoranur-1 1, 	Paighet C1ttic, 

K.V..Gopinethen, 5/0 Kumeran, 5l.No.428 to 442 are 
 Retired,, 	Asst. 	Guard, 

S.Nn.15447, 	Kallozhi Vattat.hdi 
applicants in 0.f.63/93A 

HOUSe, 	Paut.hiprR, 	Shorer"r - 
679121. 

• R.Baleramen, 
 5/0 K.Rejamennar Naidu, 
• Retired., Driver 	tAT Special, 

S.No.P 4660, Sastri Nagar, 
Railway Colony P.O., 
Erode. 

V.Achuthen, 
444, 5/c Venketaraman, Retired, 

Driver W. 5.No.8221, 
Railway Colony, Erode. 

H C.T.Hewett, S/c A.N.Heuott, 
Retired., Driver 	tAt Speclel445.  
S.No. 	p 2942, 2.78—H—T'pe, 
Railway Colony, Ernde— .•.•• 	- 

638OO2 • 

M.Cheflappan, 
446. S/'o Muthusam" Gounder, 

Retired, Driver'B' 
S.No.P 	5774, 	31, •• 
Thiruchengandu Road, 
Paliipalayam, Erode. 	• .. 	APPLICANTS 4  

,..Contdj— 



0 	57 	SI 

1. D.D,Roz.erio, 

'' 
S/a P.D,Rozario, 
Retired., Drivr 	'A' 
Speci&L, 	S.No.P 3029, 
30 A, 	Sastrl Nager, 
Erode. 

K.flarimuthu, 
S/a Karuppanna Gounder, 
R'3tired, 	Drver 	'A', 
S.No. 	P5333, 	No.36, 
Kasipalayarn, 
Pnnadurai Str€et, 	Ero, 

KPalaniappan, 
44 . S/a 	Karuppannan, 	Retirci., 

Asistant Guard, 	S,Nb.?E5, 
9 Sadayan Palayam.Road. 
Sathri Nagar, Erode. 

V.Remesarny, 

450. S/c, 	Veleppa Gthurdr, 
Retired., 	Loco Shunter 
S.No.4919, 	Paliipalay8nl, 
A1ampalajm,P.O., 	Erie, 

P. Kanciasamy, 

451, 5/3 Paramasiva Gounder, 
Retirec.i., 	•Shuntr 
S.No,P 9405 	N..4229  
Alampalyarn, 	Pallipal.eyern, 
Erode. 

C.Palaniappan, 
452. S/c Chinnatimbi, Retired., 

Shunter, 	S.Na.4379 9  
East Thollipalayem, 
S.P.BJlill Colony, 
Erode. 

M.Dakshinemoorthy, 
453, S/c Ilanickam 	Reti2bd., 

'8', Driver 	.do. 	P 9511, 
KumaramanqaJLem P.O., 
Thuthiputtu 	Pin.-635 81I. 

(N.A.A.Dlst). mbur 

N.Balakrishnan, 
454. Vo M.Narasmhan, Retired.., 

S. No .12519, 
Flat, 

SouthPver'JtL. 
T v 4i' jr, 	Madras-600 041. 

n. Retired., 
d,. S.No..16573, 
treet, 
, Raj1ja,' Co3.oriy D.O. 

IS APPLICNTS 
.. .Cor,td,j— 



456. 

457. 

458, 

459. 

.. 58 • 

P.S.Snjeeva Rao, 
Sb P.N.Sarvothme Rem, 
Retired,., Guard 'A' Speci.1, 
S,No,125229  8,301  

Housing Unit, Periyar Nagar, 
Erode-638 001. 

A.SJbdul Jabber, 
Since deceased by Legal Representative, 
Smt.Heerajan, 67, 
Kovalam Street, Teachers Crr'y. 
ERODE — Il. 

R, Nerasirnhr, 
S/o N.Rengasamy Ndu, 
Retired., Driver 
S,F!zD, p 6978, Shastri Neqar, 
Kernaraj Street, Erode. 

R .Thangavelu, 
S/o P,Rengessrny, Rctii11, 
Guard 'I', S.No.1918, 
498, Agrahara Strsat. 
Erode-638 001. 

460. 

461.1  

 

 

K. Palaniappen, 
S/c Kandappa Counder, 
Retired., Driver '5' 
S.No. PTJ 10070, Dr.No.10/F1S. 
KR-PD Road, Kerunkarén Macit;, 
Pallipa]eyem, EroUe--638 G&. 

,JarnE3, Sjo ],rn!sUE',' 0i1Ei, 
Retired., Driver '1k' Sp1.. 
S.Nc, P 2819 9  t3/13 	10e':c' rrP, 
Rangath Palayem Post, 
Erode-638 009. 

A. Karuppannan, 
S/n Appji Gounder, Retired., 
Shunter, S.No, P 51219  
0dapplli, Pallipaleysm, 
Erode-6. 

N.Sengodan, S/c Nails Gounder, 
Retired., Shunter, S.No. P 5295, 
East Tholiiye Palsyam, 
Kedachenallur Post, 
Erode-6. 

V 

51.Nos.443 to 463 are 
applicants in O.A.64/93 

,.. APPLICANTS 

-. . 



 

 

 

Ietirec., ivarir' 'JL, 

S,No 11374S, qhembei Village 
P.O., Kstteyi., Pelakkad, 
Pin 678 572. 

1.Veemban, 
Sf0 M,Nake1ai, Retired., 
Lco Shunter SJJ.P 5329, 
1llath0dY House, 

j flc.joriE:,Po O. 'Kott'y 
Palekkad Distriut. 

C.C,angadherafl Nair, 
S/0 K.KurihanNarflbiar, 
Retired.,s,sistant Gu3ri. 
S.No.I864, Lakshmi i'Jas, 
P.0.PuthiperIYr8m, 
Pe1ghat,Pifl67 •733• 

G.ParBsurEiflBfl 
S/c P.Gopai Pillei, 
Retited., Driver 
S.No,P 306?1 	 -' 
R8yappan Stteet, P.J. 
ThahamangaI8m, 1elghat 

678 102. 

C. Nerayenafl 
5/c A,Ch€ncU, R.etird., 
Driver 'A, .No.P747, 
'Léela Nivs', P.O. 
PudupperiYaram, 
Pelghat-67811 733. 

.K,'RaghaVefl,! 
S/c M.Krishnan, 
Retired., Driver 
Spl S.No. p 2400, 
iiui1arithodi House, 
Karimgode, P.O. 
(Kottayi, Pa1ghat674 572). 

P . K. Sivasankar en, 
5/c P.C.Krishnafl, Retired., 
6uaTd S.N8.14108, 

-- 	- 
u?uk(1&pngara, 

ne House, P. 0•p 

I 	.iennu76 642. 
' 

Sh j d a b1b,ram, 
S'/SabaakfriY Pi1l5., 

ivard 5.Nt.14117, 
b1d Kair/ROad,. Lalpet. P.O.. 
r_ij94t., T amil Ned, 

105. 	 : 	 .. PPLICANTS 

H 	

: 

468w 

469. 

47r, 



( 	 .. 

T.R.Unnikrishnen Nambia, 

472 	S/a Reman Nembiat, Retired., 
Guerd 18m .Ns,9791, 
Abhilésh, Ravipuram , 
Kochi.I, 

K.V.5ràsethi Amme, 
473 	J/o Late K.Balakrlshna Menon, 

Retired., Driver 
S.No,P 3512, Kallazhi House, 
Pudussery, Cheruthuruth'y. 

A.Kunhikrishneri ¶'izi..r, 
S/a P.K.Senkaren t'!ir, 
Retired, 'A Grads 	d ui, 
SNs.9615, Krishna. VVIar P b UI )  

ParuthIplli, Palghat 

A.Merimuthu, 
sf M.rgamuthu Ncic.k7r, 
9etired, 1A1  Spi., 
S.No p 3574, 1O, 
Dhannlakshmi Il1ai, 
Kumaren Street, 
Kavungal Palaysm, Edo—. 

f1,Natesen, 
S/a Iluthusarny Gourider, 
Retirec1, Driver 'A Sc1.. 
S.N., p 43691  P.C. 1612, 
IC.Poltce Quarters, 
Dhancdndhiri NagElrp 
Pondicherry. 

477, G.KJAbdul Sathat, 
5/a  G.Khader Badsha Sahib, 
Retired Guard 	Spi. 
SN., 11786, 17 Syed 
Jalal Khan Street, rort, 
Salem, Pin 636 001, 

478. R.Ramasamy, 
5/IChinriakesavan, Retired., 
Driver 	5,No. JIM 1297, 
176, Mend,sps Veethi, 
Erode—I. 

479 w, M.Ibrahim Khn, 
S/a E. Mohamed Khan, 
Retired., Driver 
S.N.. P 3028, L 249, 
Shemehad ManZ.i1 Perear Naçar, 
Er.de-1, 

,No 0 464 to 474 	are 
r,p11cants in 0.I.65/93. 

•• APPLiCANTS 
... Contd./ 



'jU$ 	L.rIULUUJJJWi 

5/0 L:kshrnann, Retired., 
Dieel Shunter, SNo.V4 85, 
93, ThrU V.K.Street, 
Kallampalayem, Erod6-2, 

4819. C.David, 	D.Gabriel, 
Retired., Driver 1 A 1 grade, 
S.No. P 229, 2231 
Sasthri Nagar, Sadan 
Palayam Road, Erode2. 

C.Subrananien, 
Sb A C1-uinrieppen, 
Retired., Guard 
Spi., S.No, 12327, Plot 31. 
16th Aver'ue, Oanü Nagr, 
Ambathur, 1adra-600 053. 

C.rokiasarny, 
S/o.P.Chirrnappan, P.etird. 
Drivr 'A' 5,No. P 295, 
D.No,77, New Street, 
Eroe-1. 

484. K.Palaniappari, 
S/e Karappa Cjurripr, 
Retired., Driver 'Al, 
S.Nr. P 7882. 
Alava Coundei Kdu, 
IlefliaflJr, Salem-lU. 

45, C.Rengasamy, 
S/a R.Chinnsemy Nei&, 
Retired., Driver ff4' Spl. 
S.No. p 2831, 32 9 
Ghoósethottarn, Udumalpet, 
Pjn-642 126. 

S.Abdul Kareem, 
S,/o Shaik Jamaludeen, 
Retired., Driver If1 Spl. 
S.No. P 2815, 30 Burrah 
SahileStret, flourit Road, 
Madras-2, 

R.N.G.ov1ndarjalu, 	 d,No.475 to 487 are 
-5/o R.Narayanasamy Naidu, 	applicants in 00*;.66/93. 
Retired., Driver 'A' Spi.., 

51 North 
Kumbkoram, 

	

p - 	i I Rarnanipka, 
IIU, &,~`QNa FOA nthonysemy, 

Re 	d.r.Jri/er ff3', 
S.NP31155JD.Nc.6, 

thri N'g ; Pillayer Koil 

	

\ 	 .. APPLICANTS.  
—. 



--. 
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I 

 

492, 

 

 

495' 

496! 

Kannn1, 
tJr 	e K.SjpOdefl 
Retired., Driver T O Spi. 
S.No, p 6826, 
Maligai Natesefl Stores, 
Nsdar Medu, PoonthL'rai Road, 
Erode. 

A.Ceyalakshmi, 
U,'o Late P.ngamuthu, 
Retired., Drivef hT4t, 
S.No.P 204, Nc.27. 
Pilliyer Koil StreFt, 
Sangliandepuram, 
Tiruchiappal'li. 

G.hiledscn, 
U/o Late T,Govindo,,Rett., 
Driver '' Spi.,S.No,F 46E5, 
No74, VandikarEir.tbottam, 
Kol)ampalayam, Eio0e-2. 

R.Daya, W,/o Late V. 
Ramalin9aIV, Retired., 
Driver 'b' Spi., 
S,N. P 3789, ED 2E 
'Ht Type, Railway Colony, 
Erode. 

Dh analakshmi, 
U/n L;-te S.K.S'jap1k)", 
Retired,, Driver VP  
Spi. S.No.P 2895, 
ED 352 B, Railway Colony P.C., 
Erode, 

Parvathi Sakthivel, 
U/n Late M. Sakthivel, Retired., 
Diesel Assistantt 
S,No. DIM 6481  422 H 
Railway Colony, Erode. 

Nallarnmal, 
Win Late C.Tholasieppafl, 
Retired., Driver 'C', 
S.No. p 6579, 29, 
Kumaran Street, 
Kollampalayam, Erode, 

K. Lakshmi, 
U/n Late K.Raja, Retired1, 
Driver ICt, S.No. '3 2214  

212 F Railway Colony, 
Erode. 

..• APPLICNTS.. 

.. ,Contd./— 

'I' 
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497. Sampoornam, 
W/o Late PArumughern, 
Retired., Driver 
S11,, 	J/M 818, 
ED 194 0, Railway Colony, 
Erode, 

498. S,Ceeja Bal 
W'/o Late M.anesan, 
Driver 
S.Nc. P 2894, D.N.16, 
Lenin Street •Chjrh Ned.., 
Railway Colony P.O., 
Erode. 

499, Papp, 
F/. Late K.Krishfl8fl, 
Retired., Driver 
S.No, p 
Mooppanar Street, 
Old SüremangalEtn, 
S-lem-63$ 005. 

lNr'.488 to 499 are 
ppLcrit. in 0.A.67/93. 

PM.Afokiaeniy, 
S/c R.uluthu, Reti'od,, 
Driver 'A' Spi.,, 
S.,No, P 1718, No.752, 
5th Main, 8thl, Cross, 
I1.C..Layout, Vij ayensoar, 
13angelnre-40. 

.N.Marappa Dasay, 
S/o . Nar ayene Dasary,  
Petired., DriM46 *31, 

- S.Nd,P 0f33, 	, 
Peria Vec1egampatti, 
Vie., Danishpet R.S.., 
0maur T.K., Salem District. 

502.. Pushpavalli, 
WIo Late V.R.Ve1umv; Retired., 
Diesel ssistant, 
.No, 3/N 12421 D.No.64, 
Vavooce Street, 
Kollampalayeml, Erode--2. 

503. M.Kannian, 
'.Madhe1eifflu.hu,. 

Driver '8', 
/  

ser\\an  Colony. 
( iapuramTn'Lppur. S O 

4(. 
SL&øK.Vj9i Rei-.ired., 

15212, 
e~j 	Colony, 

Sa]1t636 01610  'S . APPLICANTS 
. . .Cortd. I- 



55. P.Krishnesuarny Neidu, 
S/o N.rurianatha Nidu. 
Re±red., 6pl. Grade Guard, 
S.No.14310, Kandainpathy Ptt, 
Salem-636 005. 

506. P.K.Sul.chene, 
W/o K.c1.Paramsw6ran, 
Retired., Driver 'C', 
S,No.P 4800, ED 397 B, 
Rai1uy Colony P.O., 
Erode-2, 

507, P..Ramen, 
S/a  A.,Peththorens 1yr, 

4 	 Retired., Guard 'B', 
S,Nt.15243, Dhana1akshm'. lln, 
Upstairs, Near Temple 
Subramnie Naar, aien-S, 

508. K.S.George, 
5/0 K,Simpson, Retired, 
Pa.senger Guard, 
S.No.13413. Plot No.42. 
souse Ni,157 A, 
Thru,akavsrdanur, 
Selem-•636 005. 

509.. R,Venkstew2ram, 
Sr/o N..RRmHrirth€!rn, Reird, 
Guard 'A' , 5No. l5853. 
5/137)  rdhk 
Jagirmmapa1ayam P.O., 
Salem—S. 

51$. C.ongia Gounder, 
5'/o Chinnappa Gounder, 
Retired., Lscc Shunter, 
SN. p 4374, Pens fottur, 
JagirAmmapalayam P.O., 
Salem-2. 

K.S.Somasundaram, 
S/a K.K.Subha Rathinam Iyer, 
Retired Uuard '' Spi, 
S.Na.67111  No,75, 
Vinayakar Koil 3rd Street, 
Moolapalayem, Erode-2. 

Julie, U/a Late 5.8809yeamy, 
Retired. Driver 'A 	' 
S.I'a.P 3261, 3/1 South UkdEm)  
Coirnbatore, 

K.Kandasamy, S/a Kaii'ppar.nar, 
Retireâ., sc1stent Guard, 
5, No.161 C3, Odsikiriethuputhur., 
Ramadevam P.O., Ramadevan 'iilage, 
via,Kandanpalaysi'n, Narnskkal Taluk, 
Salem District. 	 •,... ,IPPLICANTS 

EL 

V 



514, S,Kosalai Chandra, 
.u/o T,S.Suaminathen (ite), 
Retired.,.Guard 'P' Spi., 
S.No.7619., ED 353 P, 
Railuy Colony P.O., 
Erode-2. 

515. .P.Plarne1u, 
/o Late M.Palaniappen, 
Retired., Driver 'A' 
Spi. 5.Nn.P 28:93, B 1P 
JeeveNcçir, Rengampa\'ar:  
Erode-s. 

516, C.V.Narayanan, 
5/0 C.V.Krishnan, Retired., 
Guard VP.' S.No.3283, 
Mythri, South 3azar, 
Payyannur. 

l No.500 to 517 are 
517. Smt. R.K.Parvthi, 	 p:..icnts in 0.A.68/93 

/O Late K.S.Ranasat' 
Retired., Guard 'A' pL 
S,No. EA 1124, Elayo ti't, 

h Subreman 	Nger, 5.alem 

51. 'J.Regupathy, 	 - 
S/c S.Vejiravel, Retired,)  
Driver 	Spi,, C14 
Kannan tsgar, \J..0.C.NeQer 
Post, Thnjav6r-613 007, 

R.f1ahabo0khafl. 
S/c A,Rahimankhan, Recire'., 
Driver '' Spi., 
S,No,P 3053, No.82, 
Rengaagr, Suremangalam, 
Salem-S. 

f1.Chinnu, 5/0 1.f1echery, 
Retired., Driver '1%', 
S.No, P 2815, 0.No.269  
6th Dharma Ngar, 
Suremengalam, Selem-5, 

A,Abdul Weheb, 
S/c S.1.Abdul Azeez, 
Retired., Driver TA' Spi., 
S.No.P 3691, No.101, 
KennedNagar, 

636005. 

an :: ;!TS 
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523. f.Ramesamy, 
5/0 1unusamy Retired., 
Shunter(Loco, S4NPTJ 10V196, 
.D.No.122, Peryar Stfeet Old 
Suramengelam, Salem-5. 

524 	K,Pelani, S/n Ko1andi, 
Retired, Loco Shunter, 
S.No.P 5256, 5/89. 
nfla Nagar, Jaqir rnmapa1ayam1  

P.O., Salem-636 302. 

K.Govindasany, 
S/c Kendasamy Nicker, 
Retired., Loco Shunter, 
'B', S.No.P 94779  
D.N.21 Dhermaner 
3rd Street, SaIom-. 

K.RamakriEhnan, S/c PK.uppaìi, 
Retired., Driver tAt 
SN,P 2164, /e5, 
Lekshumi 111am, Ja'ir 
mmapalayarn P.O., sel'T-2. 

M,nnmali, S/o F. Mithu, 

52" 	Retired., Driver 
' S.No, P 5192,  

Periyar Street, 01d 
Suremencjelarr Selem-5.? 

Periennan S., 

528 	Sb 	:erarjan, Rct.rE.c. 
First Fireman, S.No.P 74E, 
15, I1ar±Iamn:an trL, 
Solem Pa11em, Salem-5* 

P,Subramani, 
S/o fleleni Gounder, Retired., 

529. LobS1iunter ,Bt, 
5JÔ, P 7455, ruler Street, 
Solampallam, Salem-5. 

M.1%rumugam S/. Marappe Goiider, 

530 	Retired., hunter 'B', 
S,No. P 8078, A/65 Keel Stroet, 
.riyagoundar Patti, 
Suremenqalem P.O., a1efl-5% 

MChe1lakannu, 

531 	/0 Munusamy, Retired., 
Loco Shunter SB', 
S.No.P 7946, B 39;  back c.f 
the Ram Theote, 

I.. APPLICAf!T5 
.,,Coritd./- 

4 
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P.Joganathan, 

	

532, 	R,D.Ponniye, Retired 
Driver 'A', 5.No.5551, 
0.No.50, Iluniappan Stret, 
Kichipeleyern P.O., 
Salem-5. 

A.Perumal, 

	

533. 	S/o B.Henuman Retired. 
Loco ShunterB', 
S I NS, P 8079k 131 P, 
Raiiuy Colony, a1? 
Salem-5. 

R .Arnrresi, 

	

534. 	5/c K.Raman, Retitc., 
Driver 'A' spi 
S.No, .PTJ 10057, D,f4o.E41, 
A flasque Street, 
OldSuramarqelarn, Saler' 
Pir,•-636 C05. 

V. Kandasuarny, 

	

535, 	S/c Veilaiya GoLner,  
Reti-"ed., Asstt. Cuerd.. 
S • o. 7246, Thir'jniagal S'crot, 
D.No.13 1  OcdiflaICk3fl Pitt, 
Salem- 5. 

Ye sod a, 
536. 	wI. Lee T.S.Sripivepr, 

Retired, Driver 'P.' Sp]. 
5.No. P e46, 10 Nehru St'eet. 
Old Suraiang1rn,  

Jenaki Thailammal, 
537• 	U/a Late P Arjunan, Retired., 

Driver 'B',S.No.P 3080, 
4/248 A, Bharathi Naqar, 
iaqir Ammapalsyam P.O., 
Salem-2, 

P.V.Pachamuthu, 
5/0 P.\Jelusamy1, Rctired., 
Guard 'A' Spi., S.N..1223, 
386, Sakthy Vinayagar Koil 
Street, P.onthuraiRcad, 

Erjde-2, 

U .H.Gilhnoiy, 
S/c R.S.Gilho.ly, Retired, 
--' Spi., 

E 03 t  36, 
Al aapUr3m, 

m 

.(. iPz  uKceba 

Drir t&) 

\. Pl 	N9/'JI 
thi1 

ii,N,5i8 to 537 are 
applicants in OJ. 
No.69/93. 

I.. PPLItANTS 
.Contd. I- 

sacy Retired... 
1. 9  Lo. P :3052, 
hr-id Cross Street, 
m, Ambsthor, 



R.Thirumelej, 
541. Represented by Lokanayaki 

as Guerdin, 
S/a R.Rengasarny Naidu, 
Retired., Driver 	'A' Spi. 
S.Nu. 	P 2864, 	2 A North 
Vellalsi Street, 
Péndamerigalem, WorivBr, 
Truchy-620 003. 

11.nthonv, 
542 L.8th3iaifltU 

Retired., Driver 
Spi. S.No.3010, 	Nu 	510, 
Neteji Road, 	Iarapaiaff, 
Erode-2. 

SaverinayaQaln P, 	1.o3S to 543 are applicants 

543. S/n 	rok1ani,.Reired. 0 	in 0M.Nu,70/93. 
Assistant Guard, 
S.N'. 	7122, West 
1arianathapurarn, 
DindiQal.6. 

V,Rchuthari Nair, 
54'.P,Naraycnan Nair, 

5440 Retired Guard 	Special, 
S.to.7628 	5/1584 	tnugrchI, 
Asokapurem, 	Laliit-673 Ct.1, 

Kunh.rsmsn.  
S/rn Natayenan Nambiar, 

 Retired.. 	Guard 	1 81.  
S,N..6302, 'KuttiyilHouse, 
P,0,11e1adj673 522, 

11.Visuanathar,, 
 5/0 K4Bclakrishnan Nair, 

Retired., 	Guard 	'A' Spi. 
S,No,15164, 	H1No.1/4599, 
?t Aswathitt  East Nadakavu., 
Cal icut-6. 

T.P.Padrnanabhan Nair, 
5470 T.V.Appu 	Nalr, Retired., 

Guard 	tAt, 	S.No,19371  

tisha Madir, 	P.O.Flankavu, 
Caljcut-673 007. 

K.Krishnankutty NRir, 	. 
54. S/o Unnichathan Nair, 

Retired., 	Guard 	18 1, 
S.Nrn.1502, 	Vadakkeyii Hou3, 
P.O. 	M.I.E.Kunnemenca1dm, 

- Caljcut. . ..• 	PPLICAfTS 

H . 	.. ,.-..... 	 . .. 
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V,Rehevpn Nair, 
S/c Gvindan Nair, 

549. 	Retired., Bxakesmen, 
&.Nc.3024, Raghava Nivas, 
Chiremengalam, P.O.Neth.jva, 
Perappanangdi, Maiabar. 

U. K. Bhe skaran, 
5/c, U.K1'Jelu, Recired.,, 
Guard 'A' Spi., 5.No,762, 
Urpekendy House, P.C.T3flu' 

—66 302. 

K.C.G"vindii Nair, 
551, 	S/p:C.Raman Neir, RetIrid., 

Driver 1 13 1 , S.u. 7186, 
Edavth House, 
P .O,Thalékulathur, 
Calicut - 673 317. 

K. rhendukutty, 
S/n K.Chekku Retred, 1  

552. 	Asst.Guarc, 
Koyimekandy Housc, 
P,O.Elgthur, C81iLU.— 

.573 3U. 

r.suhrrreniri, 

553 	S/n PJudan, Retired., 
Guard 'A' S,N.. GP .688, 
Manj:arn I-uuc, 
Near Water Tank, 
P.O.Puthiyera, 'ahict-. 

673 C04. 

K,K.Para,eswaran Nair, 
5/o P. K. £uaran Ncr, 
Retirea., Brakesmen, 
S.Nn.1460, Kulanga:a, 
P.OeLakkidi, Pe1gh:. 

A .ehuthan, 
S/n N.Koudan Nair. 
Retired., Guard '', 
5.Nc, V 144, Sreve1sam, 
1enkara P.O., Peghet - 

67$ 613. 

S,Nc,.544 to 555 are 
appliccnts in 0.1.71/93. 

	

c. f/Mf i 	eç$smcn, Rtcire1., 
f(Fireai, SPçD\P E819. 

	

IU( DIIN 	 Read, 

tthi 	
Rce3, 

\_ 

-. 

... APPLICANTS. 



557' 

558. 

K.Pithappen, 
S/c Kallappa Sounder, 
Retired Shunter 'B', 
S,No.P 6453t  D.No,110 
rup'u Melee near, 

peipass Road, 
Poondürai Road, 
E:oáe-.2, 

rl.Zulekhabi, 
U/u Late S.K.Syd 
Retired., Driver *B, 
S,No.PIJ 10125, L.268, 
fleriyr Nagar, Hcinc L04 
Erocie-638 001. 

S.Prunechalern, 
S/c P.5ubie P.1118!, 
Retired., Guard 
Spi. S.No,89950 	Nc.'?, 
New Street Lane, 
Tr.chirepally, 	 Uu.. 

550. 

560. 

561 

562 

56i1 

N.P.1aàive1U, 
S,'aP.snnuspny, 
Driver 'B', S.No.V/7 
Ntchipalayam, L.Puthur(P.6 
Ercde-538 002. 

C. 7asupethy, 
Sb T.Chinne8amy Desiker, 
Retired., Guard ', 
S.No.121521  73, Kosemads Stre3t, 
Tiruvannemelel P.3., 
Tirüvennamelei, N.P.District, 
Pjn-606 601. 

M..H .Abdulrahimen, 
5/r Mahammed Hussein, 
Retired., Driver 
S,No,r 2294, I1anrarku1rn, 
Neer Indian 0ver3s Benk, 
Tiruchireppally-620 020. 

K. Natchirnuthu, 
S/c Karuppan, Retired., 
ssistent Guard, 

S.No.7116, PerlasarTly Houee, 
Palsiapuram, Five Reo, 
Karur, Tiruchy 01st. 

564 

m .11. Peulrej, 
S/c M.Vedheneyejem, 
Guard 181, (Retired), 
S.No,13856, Arul 111am, 
117, Ceuvery Neçar;  
Kulitelei, Tiruchy-53104. 
r 

... RPPLICMTS 
.Contd,/— 
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K.M .Devanathar, 

565. Sb P.1eenakshisundarem, 
6 . 	Retired., Guard IPI t SPJ.. 

S. No.10438, No.222, 
Lenin Street, Reliwey Colony 
P.O., Erodo-2. 

.John, 
Sb •A.Swamijiatha .Pil:Lei, 
fletired, Guard Spi., 
S,No.14326, No.25, 
5th Cress, Par3masjj. 
L19udi, Tiichy Distj.t 

pin-.621 61Y. 

V.Srinivasan, 
5/c R.Venkatarema lyol. 

0 Retired Guare 'A' Spi. 
S.No.9456, No 0 18, 
Dr.Ambedkar,  oad, 
Bhuvaneswari Naqr, 

z 	C.imbatorc. 

V.[iarimuthu, 
568. 	S/c Venk'attHcne1am T. 

Retired, DLciver SE', 
S. Nc ,P 40, Kalilkedu, 
Omelur Post, Salem District. 

.E.Periesamy, S,I'o E11ppn, 
56 	Rotired,. sst, Guard, 

S,No.?545, PvinEIsh1, 
Cojmbetore District. 

K.Ragothama Raj, 
5700 	5/o K,Kupu Rae, Retired,, 

Guard 1 A 1 , S.No.10694, 
_ P1st Ne.BG,: Flat Nc .93, 

Kalyan Nge', Sanjivafleddy 
Neger P.O., Hyderebed.-500 038. 

K.V.Moh an, 
571. 	S/c P.K.Veratharejalu, 

Retired., Driver 'A 5p1.. 
S.No.PTJ 103721  19/8, 
Mariemrnankàil Street, 
Salem, Pin-636 005. 

51.No4 556 to 570 are 
applicants in OJ.2/3. 

572 

(5 8-  

I65 I

( Sa&m6 

RI

Lat 
\\ Guar  
\ aa't 

raj, 
ickem, Retira,, 

ste pt, 
menkoil SLet, 

' 

jt3iI)1urugesan, PetiLod., 
/4.No.16321, 46, 

Old SuramariQelam, 
A PL IC NTS 
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57'. 

577q 

 

 

580, 

581. 

K.H.Rahirn, 
W/. Late C.Nagasunder8i, 
Retir'ed Diesel Assistant 
S,No.J/(1 497, 30, Nehrutrcet, 
Old Sjramanalarn, Saleni-5. 

Kiishnammei, - w/. Late Konthan, 
Retired.., .ssistent ruard, 
5No.605, D.No,51  rleieeth 
Streef, Old SurarnenalPi, 
5alem-. 

Cateerene, 
uJ/O Late D.K.Pcte' 
Retired., Driver I 

,

I ,  

Speôial, S.N,.P I7YG, 
130 1' FnthoniapuratT1, 
Suremangalam, Salcm. 

N.(".palasmy, 
5/, tJarayflasamy R.2ju1 

Retired., Guard, 
S,No,130flE', HG338 
Hnisin6 Unit, Ar,.Ila.Nagr, 
Trichy-620 01. 

N. Kuppn 
S/c Narcyana Naiker, 
Re'tired,, Firemen, 
S,No, 9429, 2/i62, 
Sivethpuram P.O., 
Salem, Pin.636 3010 

Svindemrnal 	 Sl.N..571 to 579 are 
W/o Late KLrumugam, 	applicants in 0.f.73/93 
Retired., II Firemrn, 
S,No. PTJ 17449, 
mmapelayam, Salem, 

iarayee Fimmal, 
W:/O  Late R.Th.angamuthu, 
Retired., Driver 18t Grade, 
S,No, P 9437, 60 Z, 33f, 
S,K.C.Rmad, Erode-638 C09, 

Kouslfa, 
tJ/n Late C,Pnnnusamy, 
Retired,, Guard 
Spis S,No.15313, 302  
LIC Nagar, ('1siepelay9ifl PtJs ?  
Erode-2. 

,5 ,PPLICNT5. 	; 



..73.. 

E.Ramari, Sb .E.Sam.i, 
R e tirod.,Diver  IC1, 

.52. 	S.No. p 4242, Edethottethll 
House, P.0.Kadalundi N8garam;  
Ma1e5purem Distjict, 

Pin-676 312, Kera1. 

K.Raman, S/.• Chndu, 
53 	Hetirôd,, •First Fireman, 

S.No, p 7147, Vakeeri 
1eethe1 House, P.O., 
Pel.eth, (via)Kakkodi, 
Pin - 673 611, 

rnrs.arojlni,W./0  Lat 	iK.B;diachciern, 

Cid Nidamengeia, 	 4l.No.E80 to 584 are 
Nidemangelam P.O. 	 zipplicants in O.i.74/93. 

L.Vasudeva:i Neir, 
S/i N.Gopelan Nit, RPtit1;  
Gjard 'b', 5,Nn,7519 
nsoIhaieyamtI , C/c 5tet3n 

- J1aster, VeniyamIa1ai •.fl., 
Malbpurar! Diat.rit, 
Pin - •679 339. 

M.Kutty Malu, 

8 	
Sb Lrte 1v1.R.erikaran, 

5 6. 	Retired., DiiVOL, 
S.No.5707, Medathil House, 
£rem'iI1ckm Jcja1, P.O. 
rakIinar, Kozhikode, 

Pin 	028 (e 	!173 

M,chuthari Nair, 
5&7. 	.5/. M.Krishriari Nair, 

Retired., Guard 'Ps', 
Kariyatkuni House, 
Narakode, P.O.Keezhariyoor, 
Kozhikode - 673 324. 

•. 	K.N.5aankunni Menon, 
5• 	5/o V.Madhava Menon, 

Retired., Driver IfI 
S.Np. 6966, Rohini'3ihar, 
P.C.Chottipadi, Pin-676 31 )  
ParappananQadi, Malapuram 

District. 

Sl.No.585 to 588 are 
applicants in 0.I.75/93. 

589. 	SPenin, Retired., 
T1'8man '-P',5.Nn.P b171, 

, •• 	Pskkadvai!i Hpuse, 
P.O'D1ya1fr 

0 Calicüt. 

	

\ -'-- 	__•,J 
1' 

S 	•4 

'. 

•••, PPLICANTS. 
.. .Contd./- 

I 



597. I 

59p. I 

59g. 

591. 

S. 74 •S 

W/oLete'..11.Thenen' 	
3.,No,58 &.590 are epplicenta 

Retired., Lco Shunter, 	
n . .16 	 .• 

a.No.P 81430  
Ddhjkarithanamai. House 
.P.OJiriyallur - 673,3141 ". . 	. 	.. 

C. K. Velayudhsn, 
Retired., Shunter/L.HTS,. 
.uzhithottu Parambi, 

East of Cemethari Rced, 
Cochin 13. 

52. 
.M.Kumeren, 

Retired., Driver., 
Southern Railway, 
Puzhakkel House s  
Mudap.palore, (Via) 
Alathure, Paighet 05.strict. 

& 592 areapplicants 
in Oii.77/93. 

seas  
L. RE,tjrerl 'ft Gra /Gjd/Gi.  

rlathai College, 
Marntneth Vayel. 
Pattath3twm, Quiloit. 

Rotire,, Driver B'/QLN. 
Kartnaleyc1, 
Pattathèflsrri, Quilon. 

.P.(lercita 
J/o Late hri Dominic Ssbestien, 
Retired., Driver !/UJ 
Pathn Parairba, 
Near Transpnrt Office, 
Quilon 

N, K. Gene 
S/s 11.W.Krishnemorthy, 
29, Ramanujem. Street, 
Keil'jkuzhi, Ticy•2C, 
Retired Guar/Specia1 Gra, 
Southern Railway. 

ti,M. .ThangejraaSem, 
S/n Ilichel, 2 /4—, 
First Street, 
nai Nager, flalligaipuram, 

Trichy-1., Retired,rivi! P.1  
Grade, Southern Railway. 

Fi;I,Vincent, 
S/c A.JAmbrusep.  
27, Ponnt.hottatn, 
Kemr's Town, Trichy, 
Retired Guard/Special h Grade, 

ySuthern Railway. 

s1,N0 5 5g3 to 595 are 
applicants in O.,78/3. 



V,Subrarnanian 
59 	9/o E."enkatraman, 

21, Thondaman Colony, 
llet3r Factory Road, 
K.K..Nagar Post, 
Trichy-21. Retired 
Passericer Guard, 
G.Railway. 

.Fntony, 
600. 	Sb Sovrimuthu Pillai, 

41, Ml15ypuran, 
Main Rgad, TiSchy-1. 
Retired., Shunter 	C:de, 
Southern Railway. 

R,Gopal an, 

601 125, Mgriemmari Koil Street, 
Pcnmalipatty, 10!ci3n Roc', 
Trichy-4. Retired. 
Passenger Guard, Sc.uthrti 
Railway. 

1.K.Srinivas3n, 

662 	/o T.U.Krishnsany, 
131, East Chittrs Street, 
rirehgem P.D., Tr3.chy, 

Retjreo G:d/i[eciel 
Grade, Southern Railway. 

R,.1agarsamy, 
6@3Sb Rengesam.v Najdu, 

328/B, Railway Coio1iy, 
Trichy-20, Retired Leco 
Shunter 'B' Gr0ae, 
Southern Railway 
(Trichy. Division). 

21 

MIssac Chelliah, 
604. 	s/o 'S.flanuel (late), 

Reti"ed 'P.' GieJe, Guard, 
Southern Railway, 19, 
Keela K.sa Street, 
Beemanagar, Trichy-1. 

S.M.Kasim, 
605 	S/c Sheik Ilasthan, 

39/6/17—E, .Innamthar 
Thoppu, Tennur Post, 
Trichy-17, Retired Drive:, 
A outherri R3.lway. 

o Naga Pill31.  
Zaar - 
1chy-1 7, 

Tc'B G:ede, 
Iy. .. APPLICNT5 

,Contd,/— 



I E,Abdul Rezak, 
S/u 1viohmed Esuf'r, 
55, 11o1akol1ei Street, 

I Tenrvjr Poct,Trichy-17, 
I Retired.Shunter/B Grade, 
Southern Railway. 

I. Innasimuthu, 
S/o Inr,esimuthu, 
Kalkothen'jr Vilh'ge, 
Purothevkudj Post-621 3J 
Ilnga KLDhi, Trichy5.d:L- t 
Retired Driver! B Iraa, 
5uthern Reiiiey, 

S,Ruben Gregory,° 
:60!, 	'3/s •D.T,SJfldBI9fTiP11l&. 

5/A, Conv3nt Riad0 
Contonement, Trichv-i 
Retired Guard/Spec.a. (race 4  
Southern Railway.  

11,Kareem Baig, 

6Th 	,0 V..Nunveer Biq, 
Np.13, Perisi3ne'' itioet, 
K..jepet, Trichy-11  
Retired Guard/A Grade, 
southern Railway. 

.Antonisarny, 
/oS.Dorajseriij Pilli, 
7_B:, 1st Street, 
D.rstsm*p 
THchy-1. etired Driver, 
B 

 
Grade, Southern Railway. 

T.R.Eth.raje.n, 
612. 	$/s Thiruvengaathan, 

53, North ChithreStreet, 
Srirangem, Trlchy-15, 
Retired Passenger Guard, 
Southern Railwa.. 

K. .Raghavesimhan, 
13 	S/c C.Pananthachariar, 

1, South Devi Street, 
Rangenegar, Srirangam, 
Trichy-6, Retired Guard/ 
A Grade, Southern REI1UBy. 

- -• 	-S.Iiurugesen., 
614. 	/o K.Subramanian,- 

Plot No.5, Thaimanevei Strst, 
Iyyappa Nager, Trichv-21. 
Retired Passenger Guard, 
S'jthern Railway, APPLICANTS. 



-' 	 - 	: 	r ---.----- - 	- 	.- 	 -- 	- 	 - - 	- 

77 4' 

- R.\Jisuenatheh, 
- 	sf. N.R.Redhakrishnan, 

615. 	s_c, Sa3thS Street, 
BalejlNives, AYYBPP8  
Tricliy-21., Retired G.uard/ 
Specia.L Grad, Southern 
Railway. 

Gerald Edward Rodrig.ies, 
S/ Geield t:dwrd, 
24/ Ardhi Bhegwri StreeL, 
Tendral Nager, 
K.K.Necai' cst )  
Trichy-21. - 

R,Rengasamy, 

	

617. 	S/a Ramasemy Kavander, 
- 	62, Railway Colony, 

Bells Cround, 
Trichy-1., Ret.red,-
Shunter B Grade, 
Southern Raiiwey. 

P.Raman, S/o1  Pitct;ai, 

	

61, 	118, Prjq Melg.parai, 
Trichy-1. Retired. 

- 	Fireman/A Graie, 
Southern Railway. 

i.SethuramHn, 

	

613', 	5/c Gopalsamy Nai(iU, 

	

- 	Craufnd Rilwy C'J.ny, 
Trichy-20, Retired 
Dri- ier/ Grade, Soti+herr 
Railway. 

S.Thangaraj, 
5/.. fv1.Sebastian, 

62 	5/24, Thirunagar,' 
P.tmalai, Trichy-4. 
Retired. Shynter/3 Graoe, 

- Southern Railway. 

D,Devadoss Alfredy 
E21. - S/a .P.Devasirvatham Pillei, 

17, Iluthuraja Street, 
Ivludaiiar Chatrem, Trichy-i. 
Retired Guard/Passenger, 
Southern Railway. - 

S,Pnt.nisamy, 
622. 	S/c Sanjeevi Neidu, 

61, /1,Thanarnant Cul
-
ny, 

Trichv--.li 
Scuthcrr I Iffry 

- 

... APPLICANTS 

.. .Contd./- 
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S. Krishnen, 
S/o T.E.Sarengapafli Naidu, 
61 tor.vethi Amrnn Roil Street, 
Srirangam, Trichy-61  
Reti'ed Guard/#i Special Grade, 
Southern Railway. 

T .V . Naganathdfl, 
136, North Chithirai 
St:eet;  Sriangam, 
T7ichy-6 Retired. 
Guard/h pecial Crade 
Southern Railway. 

R..NarayanaSamy, 
187, Chitrai Street, 
Sr.rangam, Trichy-6 
Retired Cuard/R Grude, 
Southern a!lJay. 

K.N.Subramani-efl, 
North Chithirai Sree 
Srirangam, Trichy-
Retired Gua"d/P. Gi:ade. 
Southern Railway. 

LN.Rangenahmfl, 
S/n .T.L6chumanar 
71, KandI Street, 
Srirarg, Trichy-
Retired Guard/B Grade, 
Sruthern R-ailway. 

5.R .Yamunachari, 
,q/a T.Rengeswamy 1i1at.laCtd;..e, 

, West Uttre Street, 
Srirangacn, Trichy-6, 
Rëtired.Guard/A grade, 
S01thQ1.'n Railway. 

S. Veer appan, 
Sb G.Soundarara Pille!, 
143, Main Road, 
Sangiliend apurarn, 
Trichy-1.. Retired Uriver/ 
A Special, Southern Railway. 

A.M,Jaseph, S/c A.Airibro8e, 
No.18., P0ttákara Street, 
Palakkarai., Trithy-1. 
Retired Guard/A 
Southern Railway, 

S.P .Pdaikelasamy, 
Sb S.Prul P1l!ai, 
26, iekkadiStTeet, 
P.álakkarai, Trichy.-1. 
Retired Guard/B, 
Southern Railway. 

It- 

623 

f24 0  

- 625. 

626. 

627 .- 

6.2 

630.1 

631, 

ki 

••, APPLICANTS. 
. .Contrl./- 

F, 



.. 

• 
K.R.e!varenQe, 

	

632 	No.48, Palayekevil Street, 
Palekkeraipl Trichy 
Retired Spcia1 
Southern Raiiw8y, 

C.ntriyeemy, 

	

633 	5/. P..Chjnniah lJdayar, 
15, Suqados3 handy Street, 
Bau Road, Trlchy_.2, 

I.SyeI Jef'fer, 
Sycd 

	

6:340 	6, North Sw1ankara tre't, 
Near Babi, Ro*d, 
Tricthy-81  Retired 1rFjer/ 
A, Southern Railway. 

V. Perlyasarny, 
/o G.Vejthjaljnga,ii 

32, Kazapettaj. Lnb, 
Bsazear Street, 
Trichy-1, Retlrei ur;' 
A, Southern Rai1'ay, 

Vi1agiriswamv, 

	

63, 	S/o N.SalJerauarr, Naid'j1  
8 2  Doctor Issac Lane, 
Sangil3.epdpurm, 
Trichy-1, katirsc, Lcds 
Guard, Southern Rai1tay. 

S.Abdul Subhan, 
637 	S/c Sheik Babje. 

38, Sathyarnoorthy Street, 
Sentharneerpurem, 
Trichy-4. Retired Guard 
A Grade, Southern Railway, 

H.Ammer Basha, ra 

	

	
S/r Md.Hassain, 23-1%, 
Varathamasemet Street, 
Sangiliandapuram, 
Trichy1, Retired Driver/ 
A.,. outhern Railway. 

D .Dhanapal, 
6.35. 

	

	S/o R.Durairaju Chettiar, 
15, Kaapettaj Main Road, 
Trichy_t..,.Retjred Guarr1/1, 
souhW1a y 

648, 
Jtcu1tpOsecra 
tl5 ThciJ Gate 
WiO R6tipp, Driver/ 

, 

r %YQLORE 

-. . . SAPPLICANTS 
Iitd./- 



/ 
'I 

.Ramu, 

641 	Sb Appavu Karukachi, 
69, New Str'eet, 
1kakedai, Contonement, 
Trichy-1. Retired Drivec,/ 
B, Southern Railway 

R.Kaliamn.rthy,. 

64 	S/a K.Rarnasamy, i 
Kannagi Street, 
Suram61iu'Durarn, 
Trichy-20., Retired 
Shuntino Driver, 
Southern Reiluay. 

M.D.raisamy, 
64 	5/6 V,Marutl-iRrnuthu, 

23-C, Pnna Near, 
Subramniapuram, 
Triehy-20. Retired 
Driver/•, outh€rn 7c11tJc,. 

R.azharu1 Hq, 
64 	S/a S.!hc'ul Razck, 24, 

Syeda Mohaened Rot}e: St 
Biemena'ar, Tic'.hy-1,, 
Retired Guard-a, Southern 
Railwy 

A.Dnthony LouIs, 
64 	S/i, C.Arckjo8&1ij 

91, Keels Pedayechi Street, 
Near Ed8  Street, 
Palakkarai, Trichy-1 
Retired Guard/A, Southern 
Raliwayd, 

PaVenkatesan, 
646 	S/c C,Perurnel Naidt., 

65, Highways Cclony, 
Subramaniapurm, Trichy-201  

Retired Driver/A Spi. 
Southern Railway, 

K6lleenakshisundaram, 
6474 	5/0 11.Kurnarasamy Pub!, 

54, Annemalei Street, 
Erode, Retired Guard-A, 
Southern Railuey,  

P.rputham, S/s A.Peter, 

64 	47-6, nnen Illarn, 
' 	Azad Nagar, 

Surarnéngalani Post 
Selern-3, Retired river/ 
, Southern Railway 	 ... APPLICANTS 

. .Co rit.d. 7- 

e 

I 



K.Periasamy, 

69 	E.Kolandn, 23, 
VUC Street, 
Kollarnpalayam, 
Eride-638 002. 
Periyar District, 
Retired.Guárd/, 
Southern Railway. 

V , Pale nis amy, 
$/s NVelu Pakedj, 

650 	10/92-1., NänjurdpL'ren hu-c 
Podertui', C.oimL'atcrB Disir:i;t 
Retired Guard/A 5.pi. 
Southern Railway. 

R • Ve nkatach al em, 

651 Ve K.Ramasarny ;dcyr. 
117-Al, Old Penur, 
RamjeeNagar Post, 
Tr1chy-9 Retirac Shtjr.tur... 
Uriver, doutherr,  Riy. 

S.Sosimery, 

652, 	5/o G.SavariiuLhu, 
5/218, Muthukulaip \'i1leos, 
N.K'ttupatt1 Post, 
Via. Ramiee. Nager, 
Tich.y-Y, ReUrJ  
, Southern Railway, 

AJ.Ramenathan, 

653 	'3-A, P3ch6ippa 11ud15 	r?3 
' 	Kumbak.i-iam, TFienjavur District 

Retired Guarl/A,, Southern 
Railway.. 

KAbdul Uah, 
- S/c Khader Shaw Rowther 

654, 	32, Perlyar Street, 
- 5ubramniapuram, . 

Trichy-20 0  'Retired hunter/ 
B. Southern Railway.. 

S..'Gspalan, 
655. 	5/6 R.Zrinivasan, 

64-C, Rail.ay Quarters., 
Kunibakonarn-612 001., 

Southern 

6( S/ona4rTiJ\Flu, 
C Kakthanqo' 

Vi1g.eu1cni, 
Trichy 9t11 	4i'ict, Retir&d 

j1Snu them 
... PPLICANTS. . 



.jac3nnathan, 
11/*, 

657. 
S,1i 	.A•Arkiyam,  
Savariarkoil Street 
Woraiy'r Post, 
Trichy-3 	Retired 
fireman/A, Seuthern Railway. 

5.bdUl Kareem S8h.h, 
Sfw Sheik Phmed, 	73, 

658• CentaI  bezar, .Tennur P:1, 

V  

Trichy-17 	RetjDed., 
fittraila, Specil 

V  Snuttiern Railw. 

R,Soundararajulu, 
V V S/o G,Raemanflar Nadu, 

659 25, 	General 3azzr 
Tenruir Post, 	Tririy-Y7 	V 

Retired Guerd/ 	pEfti?i 
V  

V  S.utherr. Raj1v. 

V  R.V3iraperumflal, 
V 	 660. S/o Rarrasamy Pi]lei,, 

28, 	Kr.jshnapurat, 
tiddle street, 	TrY'1  

Th. enjaVU 	ROEd, 	TV1Ch$, 
Retireul Drivei/C, 
Scuthnrn Riluey. 

M,jvasubramafliafl, 	 V 

661. s/o 	.n.-ck 	P11  

House N..20/C-1, 
nna tJgar , 

V  

SubramniaPL1ram, 
Trichy-20, Retired Shunter! 
B, Southern Railway. 	 V  

pPamanathan, 
662 

V  S,.O K.Perthasarathl, 
21/3, 	Poonnaiy 	c•lbny, 	 V 

VDevaraya Nager,  
• Trichy-2l, Retired t1il 

Guard/.pl. 	Southern. 	V 

• . Railway. 

All Khn, 
663 0  /o I 	Sher 1¼1i Khan, 	

V 

16/5, 	Fourth Stree€, 	V 

Renganagar, Trichy-2I 	V 

V Retired pssenqe 
VSoutherfl.ReiliJay, 	 V 

V 

S,DeshinamoCrthy, 	
. 

. S/o K,&omasUndarEui 	1 1RI. 
664. V 	

V 17, EB.olmy, 	Khajcaiai:  
V 

V  

-  

Trichy-23, Retired Giiard/ 	 APPLICS ,•• 
- 

	

j 	Southern 	ailuey. 	- 	 V 

	

"I 	
V 	

V 



\J.Krishnamurthy, 

	

665. 	5/pi C.VenuQopel R8jU, 
14, Kumaren Street, 
Melakaikendarkottai, 
Trichy-11 Retired 
Guard/R, gouthern Railway. 

R.Amelanethan, 
S/o Rayeppa Asariyar, 

	

666, 	70, Krishnamoor.thy Ner, 
Meter ractory Road, 
Trlchy-21., Retired  
A, Southern r18i1Ug'. 

T.K.Rajagopalan, 
S/c T.V.Krishnasaruy Iyoriqar, 

	

667. 	2, First Street, K1iu:, 
Illupur Road, Trlchy-20 
Retired Passenger Guac, 
Southern Railway. 

K. Karumbairam, 

66 	Sf 
S.Kurnbalingam Pifl5j, 

46-8, Rarnakrishna Jagar,  
Kalthkuzhi, Trichy-20, 
Retired Drier, Scutherr 
Railtaj. 

J..\Ju.596 to 668 are 
.I1p1ic3nts en O.I.79/93. 

G,uppusny 

66 	
Gejjnda Asar' 

6/A, Semynathen Stet 
Melekalkandhar<ottai Post., 
Trichy-il., Re-ired Driver! 
A,, Southern RaIlway. 

T.V.Ar.unacha1an, 
S/a 7.F.Venkatsha1arn Pillai, 

670.56-P, Muda1iar tree€ 
r.yUr Post, Trichy-., 

'Retired Guard/, 
Southern Rejlwai. 

R,Krishnasamy, 

671. 	S/c Ps,Rarnasemy Ayyanger, 
3, :Sr.inivasa• PjiI Streef 
Near Satyansreyia Temle, 
tsiet Piaiiba1am, risdras 	ULJ 033 
Retie.d Passenge Guard, 
Scutheii Rauiwa'. 

aic(er, 
572 	 14a 	Na ic ke , 

L') (Retii 41 F±Aq~ 	thern 
APPLICANTS. 

.CGntd./- 



r 

- 	 .. p4 S. 

K.I1.Abdul flajeeth, 
673. 	S/c  K.Thangemecra I1ohiden, 

8.2.49, B.I-f.E.L. Township, 
Ranj1et632 406, Nrrth l:cct 
Distri-t, Retired Shunter, 
Southern Railway. 

	

1. 	N.Krishnasa.my, 
/• Narayenasamy P5J1a1, 

	

674, 	27/3; Sakthi Viflay&ar  
Crawford, Trichy-12. 
Retired Dr3ver/A, S jthprj  
Railwa y. 

G.AmirLhalingam, 
Sb f'l.Ganapathy, 

	

67i, 	
Periyar Streot, 
Kelakal kanderkctta!, 
Trichy_Il., REtirEd Driver/A, 
Southern R811U&y. 

S.Ilndrew, Sb 	5am 

	

676 	luru Illern 3rd SLret 
E4E.Co1oriy Mahajpjrg,, 
Viliupurar Sith rot 
D.Lstrict, RetjiJ 	sserhc' 
Driver, Soutbrr Railw&y. 

T,frrrnv 

	

677 	5/. .Thanevelu Psari, 
25, Sjndaram Pillaj Thottari, 
EdaIn$p t t4 PUU1Ur, 
Trich,12,., Retired Shur1tef, 
outh61 Railway, - 

LGIVfliaraju, 

'' S/c Ilutrukrjshna Naidu, 
Nathersaal1ivasa, 
Samyear Thoppu, House No.37, 
TriLhy8, Retired Shunter, 
Southern Railway. 

A.Pabdi Reiaman, 
679. - S/c G.Abdu. Kareem, 

6/B, alla Pakkiri Street, 
faduraj Road, Trichy8, 
Retired Dr:ver/Specj 	Grad, 
Southern Ra.lway. 

K.Ra agooaI. 
60.. 	Sb 	.Krisr.nasany Na  

91, IiCO o1onv 
Edarra1ejpatj P.jthur. 
Sunciarn Pi:le1Tottern  
Trichy..121  Fetited 
Souther, Ra_!way. 

...... PPPLICANTSI, 
..4Contd../- 

rA 
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G.'KupPuseniy i'Jaicker, 
S/a 11.Gengat.hsra Naicker, 

61. 	69, Illenqao Street, 
P'lnmalaipatty, Trirhy-4., 
Retired Shunter/B 
Southern Ri1way. 

- 	 C.Pndi, Si'. Chinnalyan, 
612, 	N.Kuttappattu, 

R8.mjee Nagar Post, 
Pmbedkar Nagar, Trichy-.t, 
Retired Shunter, 
Southern Ra t1ty, 

.M.Skil1, 5/0 E.+5Ii 
683. 	124, Crauford Colony, 

Crawford, Trichy-12., 
Retired Shunter, 
Southern Reii;sy. 

S,bdu1 Kareem, 
S/a Shäik Ibra.hin, 

64. 	504, Singaratheppu' 
Trichy-$, Retirec t-Lcr 
Driver/B, Sot'then Riiuy, 

J.Issac, 5/. R,Jseph 
6S. 	•36, Raghavachary Street, 

Sembiath Post, Pere!ibur. 
fladras-600011, P.etiied 
UJriver/Sp].. Scuteri R8iw&y. 

R.•Gopaiakrishnan, 
5/0 S.et krishen, 2 
&ethurme Pi11ai o1ony, 
Trichy-20, Retire Shunter, 
Southern Railway. 

N.Jeyaraman, 
607, 	5/c NK.L.Naresa Ayyar, 

9!-D,Narasirnme Achary Colriny, 
Nanjikottai Rod 'hanjavur -, 

613 001., Retired Pass, Cuerd, 
Southern Reiluay, 

.Ii ,R sC1U 
688. 	Ct t,-t'i 	'1- ' Uecana ye'um 

Line, 
• I~Pgapa'

' 
\nci,. 

etirdriver7A SpJ,, 
't IL 

,Jr fi 
68 

Coin n y, 
Thilisi N€tjar, Velar RaL 
Thanjevui, Retired Cusrd/h 

.,-Southern Rai1iay. 
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.Velayutham, 
S/a R.nnarnelai, 
12/UI 2364, Pookkera 
Vesthe NewStret, 
Thanja'iur - 613 001, 
Retired Driver/A 
Southern Railway. 

- R,Murugaiyen, 	 - 
5/0 Ramasarny Konar, 
ien!n Neger, 

Odayamerthr,ndapuram PcL1  

- 614 706, "h'iru 
Taluk, Retired Gu.rd/C, 
Southern Railway. 

R.Gopblekrishnsn, 
S. 

K.Ramanulbrafiam 
arr Naid',i, 

Plot No.19,. 	P.idithr 
Nagar, Via Sivaji Ncar. 
Thanjavu' —.1., Rie 
Driver/A, Southern Pjiva. 

P.Sr inivasan, 
S/c Pachaiyerpa MUd]:iyi, 
'112, 8/4, i'1ucii1yar trcD 
11udel4r Cheh.irarn, 
Trichy-1, Retired Guard/A, 
Southern Railway. 

- 	694, 

69S. 

G.Kaiy8nasundaram, 
5/0 N,Gc'jindgmj  
1ooppenar Street, 

mmañpetei,- Vedicpu:-en- 7c 
P1,— 613 205, Thanjevur 
District, Retired Guard/A, 
Southern Railway. 

K. S ann i yes!, 
S/c Kesava Padeyachi, 
18, Kamper Street, 
Senthéneerpurarn,. Tri.chy—
Retired Driver/C, 
Southern Railway, 

K.Sankaranarayanan, 
S/a V.Lnganathan, 
C.99/A North East Extension, 
7th Cross, Thi1li Nagar, 
Trichy—IB, Retired Guard/Spl, 
Scuthern R8j1wv,. 

 

 

S,Periyasamy, Sb Sanyili, 
Dncr No.59/9, Mudeliyar 
Chetram, unee.k ii 	.iaran I<oul 
Street, i'..chy-1., Retir6d 
Drivcr, Southern Railuay. 

- - 	
'a. APPLICANTS 

691 

692 

65 3. 

lb 
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.. 
K. Nendegopal,' 
S/c .Krishrasamy, 

69B.431  
 Arindavan Street, 

.Indire'Nagar, LIC Colony, 
Trichy-.21.,, Drivr/i.Sp1, 
Retired, Southern Railway, 

T.R.Balesubramenjen 
5/c Rathinam, 160, 699J 	
North. Street, 
Tiruvalyaru 613 204 
Retired Dr..verIP 
Southern ReiLusy, 

S. 1asthan, 
7000* S/c R. Babu Shib, 

Retired Passenger Dr5ve-, 
Southern Railway, 
Meka Street, •rer.nijr, 
Trichy-17. 

P.Gourisundaram, 
S/c S.Periasarny,. 106-.4. 

'• 	Panickatjcem Na6u5treet, 
Melapuour, Trichy-1.. 
Retired Guard/A, 
Southern Railway. 

TRan]arron,'.,  
702' &/o MoTh6n9eive16, 5, 

. 	 Street; 
Kilpèrurnpakk, 	. 
Vii1upUrai. 	605 '602,; 
Retired Driver/B, 

outfiern Railway. 

Gneén, 	
•. * 

703 	S/c Peôkri Tveher, 
° 2/257,'Teiuwofrice Road, 

ThirLithureipooridi 614 7131  
Retired Driver/A, 

- Southern Reiltiy. 

. Y.Arunugar, ,s/o Veiyapuri, 
Palànivendaver Koil Street, 
Inack' 	Trichy Ditf1ct 

Southern 
Railway. 

IIr( 	)
ml 

 

I '/o(i 	Gafo1iahib,. 
Of

3$'2c1.nd qf4je, 
thei 417, 

'\Re4Sed DriierJSpl,, 
Outr11ail4y, APPLICANTS 



PPPLICANTS 
Contd./- 
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V.\ielu, 
S/c Valyapuri, 

	

706. 	rrethiyur, IniyanurRoadç  
House No.331  Trlchy-9, 
Retired Shunter, 
Southern Railway. 

S.farimuthu, 

707 	5/. .1.Singara Paiayachi, 

	

. 	 'Railway Colcny 
'Kallukuzhi, Trichy-20, 
Retired shunter, 
Southern Railway. 	. 

P,Memundy, 

	

70fl. 	Palaniyandi, 42.A, 
Iudukkupatti, 
tudukoftj Rpad, 
Trichy-20, Retired Shunr, 
Seuthe,rn Raliwsy. 

T,Innesirnuthu, 
•5/c, S.Thcimas, 13 9  

709i, Wes Mriyanathauran!, 

	

1 • 	Dindigul, Retired htnter ;  
Southern RailwRy. 

a\'arirnuth, 

	

710.4 	S/oPruleppan, 9/5, 
Ne11.CnIny 6th Crass,' 
Trichy209  ,Retired hur1tr. 
5ou€hern Railway, 

A. Pluthusamy, 
711t. SJo'PeThenarikevaner. i. 

A,B.S.toiny; Puc1uk6ttj 
'Mad, Trichy-20,' Ret'jred 
Shunter, ..Sajthern Railway. 

'-S.P.alaniyancli, 

	

712. 	S/u ataiyan, 31/3, 
Pélahiyandavar Koil Str€'et, 
Itinemkoléttiur, .Tricy Dis'trit 
Retired Shunter, Southern 

Railway. 

K.19.rumugham, 

	

713.. 	5/0 Kuthian elias 	eyndi, 
4/93, Palaniyendever Koil 
"Street, Innarnkolathur, 
Triehy, 'Retired Shiint.et, 
Southerm Railway.' 

- S.'Kandasam' 

	

714... 	S/O"Subbarja Gevnrier, 
-Kedchanal1Ur Pcst, 

•• 42•Est Tho.ttipelayarn, 
Erode-6, Retirëd ShUnti.nQ 
Drijer, SoUthern Railway. 



r 
i. 

5/0 Vehketch1em, 
1361  R.M.SC1ony, 
Nrdeekotth1Roed, 
Tr1hy — 6, Retjred Drivr;/: 
i.Speci1, Southern R.i1w'y. 

716. #-s6,ROUS8, Sf0 SimUe1 Roüso, 
35 9  Kenedi Street, 
Subrmeniepure..rn, 	0 

TrIhy — O,Retired Shunterj 
• SouthbrnRailwsye.  

717, R.V.Ponneiyen, 
S/U R.V?djJeltJ, 14—E, 
Seint bntony'o Limrct  
Neq?pttinem — 611 0 001 
Retired Driver/s, 
Southern Rs11uy. 

118, N.Rejmnickim, 	 669 to 718 e1'e 

5/U i'Jereyens?my 	 epp!ltPfltS in 0J-., 80/93 

18, Netheji Street, 
Ksm'rPjPpurFm, 
Rjeki1pkkern Pt, 	• 
f1dr's — 600 073 
RotiredtJriver, 

•. • 	Sotithern R.iJ.uy. 

By Aevccpte Shr •K.ubb R;fj, ,.th 	 95 to 403/91, 
57/90,416/90,, 320/92, 290/92 and 377/92 9  

By IdvocrteShri R.8hE'skrn IhfJ..Nos. 44/93 to 76/93 9  

By uvocte Shri P.h1i 	i.1idJ in 0J.Nos. 77/93 & 78/93 0  

By Idvucte Shri. Vijyn& ) 	it 	 79/93 & 80/93 

• 	 Versus 

1. 	Cheirrnn, 	 Respondent — I in 04f.Nos, 
RtIlwey Board, 	 395 to 403/919  79/93 1& 80/93 
Rail Bhvan, 	 — 2 in 0..NQS. 57/90 0  New 0eih. 	 416/0,320/92,298/92 9 317 / 9 2 8hd 

44 to 76/93. 

2, 	The Union of India 	 Tiestideht — I in 0.I.No. 57/901 
represented by thc 	• 	4I6/90,320/92,.298/•92,377/92 prid 

RI1weys, 	andRespondent — 4 In DJ.No. 
35 to 403/91. 

,••. Respondents. 
LU CP 

ze 
'Co ntd. /_ 



00 900   . 

Union of Indie 
through the Conerl 
f1esger,Southern Ri1trys, 
Perk own, 1hdres ,. 3 

Respondent - •i in 0.!.1Ios 
77/93 p,nd 78/93 
Respondent - 2 in 0.fA.Nos,. 
395 to 403/91,79/93 .& 80/93. 
Respondent.— 3 in. Od-.Nos. 
57/909 41 6/90,320/92,298/92, 
377/92 P.nd 44/93. to 76/93. 

The Chief Personnel Officer,RespOrident - 2 in 0.J.i'Jos. 
Southern Reilusy, 	.. 	.77/93 end .78/93 
Perk Town, Medres 	3 

Divisionel Rpiluy 	 9es5cndent - 3 in 0.1Nos. 

Meneger,Soithern ei1UE'J. 3Y 	103/91, 
Flysore. 	 Repcdpt - 4 in 0,.Nos. 

/ r, 41 6/9 0, 32 0/92 ,29 8/92 
a -jd 377192 

Senior Djvisjonel 

86R 1Of'ficer, 
fl Reliwsy, 

Peighat 

The Divisionel Personr1 
Officer,Southern F..lu;ny, 
Iledurci Division, 
Iledursi. 

The Divisionel 
Su7einterldent, 

Southern Reilucy, 
Djvjsjonp) 0ffice,Pe1gh't. 

The DiviSionl Reiliey 
eneger, 

Southern Reilucy , 
BP.ng?iore. 

(rjor.dent - 4 in 0.Fi.Nos. 
44.'Ya. to 76/93 

Rsondent 	5 in 0j-.Nos. 
320/92,298/92 and 377/92. 

,•••. Respondents.. 

Reepndnt - . in,  0.c-..No.77/93 

ksIyDrdent - 3 in 0..No.. 78/93 

(By Idvocete Shri K.R.D.Kerent, for Shri I.N.Venugopele 
Gowde, Ri1uey dvocete for rspondents in all the 
epplicetions). 

V 
Contd/—. 



Shri JusticeV.S. Malimath, thairnan: 

These cases have been plabed before the Full Bench as per 

the directions made by the thairman by his order dated 23.10.1992 

in exercise of the powers conferred by Section 5(41(d) - of the 

Administrative Tribunals Act, 1985, after transferring the cases 

of the Madras and Ernakulam Bences and clubbing than with the 

cases of the Bangalore Bench. The reason for the reference is 

the conflicting views taken by differen t benches, one view having 

been 'taken by the Ernakulam Bench in its order made in application 

K-269/88 dated 20.4.1990 and a' contrary view taken by the Princj-

pa]. Bench and the Jthrredabad Bench in O.A. No.1572/88 and O.A. 

Nos.351 to 423/88 respectively. We shall now proceed to state 

briefly the relevant facts as follows: 

2. 	The applicants in ,all these cases are employees of the Indian 

Railways serving in different Divisions as Drivers, Guards, Shun-

ters, etc. who belong to the category called the running staff. 

The applicants retired from service between 1976 and 4.1 2.1988. 

They have in these cases prayed for directions to the respondents 

to grant than pension and other retirement benefits by taking 

into account running allowance not exceeding 75% of their pay. 

The respondents oppose the applications contending that running 

allowances not exceeding 45% of their pay can be taken into acc- 

tinq 	benefits to those who have retired 
.., 
'/.s befope 1'.4 

;'/i$' 

	

	:' 	\.. 
for)'Athose 

!ILIJ ( 	( 	 c 

\ 

AL 

V 

and not ecceeding 55% of the running allowance. 

after 1.4.1979. To appreciate the rival con-

necessary to advert to the relevant provisions 

licants conditior5 of service in regard to pension 

ient benefits. 
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3 • 	in pursuance of the reccxmendatiOflS of the Third Pay Cc.irmi- 

ssion the pay scales of the employees of the Indian Railways 

including those of the running staff were revised with effect 

from 1.1 01973 by the rules called 'Railway Servants Revision 

of Pay Rules, 1973' [hereinafter re'ferred to as the 'Revision 

of Pay Scale Rules') made by the President in exercise of the 

powers conferred by the proviso to Article 309 of the Constitution 

of India. It is enough to state that there was considerable 

increase in the substantive pay of all the rrembers of the running 

staff. So far as the grant and quantum of pension is concerned 

the same is regulated by statutory provisions made under the 

proviso to Article 309 of the Constitution. Pension and other 

retirement benefits depend upon the average emoluments that the 

retiring employee was drawing before his retirement. Statutory 

rules govern xx determination of average ejiolument for grant 

of pension and other retirement benefi€s. The relevant statutory 

rules that were in force when the revision of pay scale rules 

came into force on 1 .1 .1973 are extracted as follows: 

"2544. [C.S .R. 486) - Eluments and Average oluments: The 
term "Enolurrbents", used in these Rules, means the emoluments 
which the Officer was receiving inuediately before his retirement 
and includes:-. 

Pay other than that drawn in tenure post; 

Personal allowance, which is granted [i) in lieu of 
loss of substantive pay in respect of a permanent post other 
than a tenure post, or •  (ii] with the specific sanction of the 
Government of India, for any other personal considerations. 

Note: Personal pay granted in lieu of loss of substantive pay 
in respect of a permanent post other than a tenure post shall 
be treated as personal allowance for the purpose of this article. 
Personal pay granted on any other personal. considerations shall 
not be treated as personal allowance unless otherwise directed 
by the President. 
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[c] fees or corrinission if they are the authorized emoluments 
of an appointment, and are in addition to pay • In this case 
"flrounents" means the average earnings for the last six months 
of service; 

(d) acting allowance of an Officer without a substantive 
appointment if the acting service counts under Rule 2409 [C.S.R. 
3711, and allowances drawn by an Officer appointed provisionally 
substantively or appointed substantively pro 'tenipore or in an 
officiating capacity to an office which is substantively vacant 
and on which no Officer has a lien or to an Office temporarily 
vacant in consequence of the absence of the permanent incumbent 
on leave without allowances or on transfer to foreign service; 

[e) deputation (duty) allowances; 

[f] duty allowances [special pay); and 

ii For the purpose of calculation of average emoluments: 
ctuai amount or running allowances drawn by the Railway servant 
during the nonth limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a] to [f] above. 

[ii] For the purpose of gratuity and/or death-cum-retirement 
gratuity: The monthly average of running allowances drawn during 
the three hundred and sixty five days of running duty iimediately 
preceding the date of quitting service limited to 7% of the 
monthly average of the other emoluments reckoned in terms of 
items [a] to [f] above drawn during the sane period. 

Note: In the case of an Officer with a substantive appointment 
who officiates in another appointment or holds a temporary 
appointment, "Eiioluments" means: 	 - 

[a) the emoluments which would be taken into account under 
this Rule in respect of the appointment in which he officiates 
or of the tenporary appointments, as the case may be, or 

[b] the emoluments which would have been taken into account 
under this Rule had he remained in this substantive appointment 
whichever are more favourable to him. 

2544-A, [C.S.R. 486-A]: Same as otherwise provided in Rule' 2544-13 
[C.S.R 86-B). In respect of. Officers retiring from service 
on or after the 1st November, 1959,   the term "emoluments" means 
the emoluments which the officer was receiving irnediately before 
his retirement and includes : - 

substantive pay in respect of a permanent post, ,other 

) 
sonal allowance which is granted in lieu of' loss 

than a tenure post, held in a substantive capacity; 

. 

	

	 substantive pay in respect of a permanent post, 
er than' a tenure post; 

pecial pay attached to a post other than a tenure 
' 	post, when the special pay has been sanctioned - perma- 

*LO 	nently and the post is a held in a substantive capacity; 
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[d][1] For the purpose of calculation of average emoluments: 
With effect fran 1st September, 1962, save as otherwise orovid 
in Rule 2544-B (C.S.R. 486-B) one-half of: 

i • 	the difference between the total emoluments referred to 
in items [a], [b] and [c] above and the pay actually drawn 
in higher 'officiating or temporary appointments; 

Special pay other than that referred to in clause [c] above. 

pay drawn in temporary or officiating appointments; 

personal allowance other than that referred to in clause 
[b) above; 

the difference between the substantive pay and the pay actu-
ally drawn in higher tenure 'appointment[s], whether held 
in substantive or officiating capacity, provided that ser-
vice in the tenure appointment[s], does not qualify for 
the grant of a special additional pension. 

upon the last one 
ments as per items 

pect of iten' (a] to 
year of service - and the 
(a) to [C] above. 

.u.L[laiyJ gratuity ancior 
ence between the average 
[d][1] above calculated 
last substantive einolu- 

[e ][1) For the purpose of calculation of average emoluments: 
The actual amount of the running allowance drawn- during the month 
limited to a ma,xirnurn of 75% of other emoluments reckoned in terms 
of [aJ to [c) and [d][1-) above. 

2) For the purpose of emoluments of [ordinary] qratuit 
cum-retirenent- gratujty:_ The monthly average of running allowance 
drawn during the 365 days of running duty innediately preceding 
the date of quitting service limited to 75% of the monthly average 
of other emoluments reckoned in terms of (a) to [c] and [d)[2) 
above drawn during the same period. 

Note[1 J: if irr'nediately before his retirement or death, an officer 
e has been absnt from duty on leave with allowance CE his emolu-

ments for the purpose of,  calculating ordinary gratuity and or 
death-cum-retireint gratuity should be taken at what they would 
have been had he not- been absent from duty. 

Provided that the - amount of gratuity is not increased on 
acconnt of increase in pay not actually drawn and that benefit 
of higher officiating or temporary pay is given only if it is 
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave. 

Note [2): In case where a trofficer who quits service - 
after; canpleting three years' service is appointed substantively 
to a permanent post any time during the last three years of his 
service the emoluments drawn by him after ca'npletion of- 'three 
years' service during the period he was not holding a permanent 
post shall be treated as if drawn in a permanent ipost held in 
substantive capacity. 
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2544-B [C.S.R. 486-B] .[1]: If an officer holding a permanent 
post in substantive capacity: - 

officites in a higher permanent post [other than a tenure 
post] or holds a higher temporary post [other than a tenure 
post] borne on a cadre which includes permanent post on 
the sane time scale as the temporary post, continuously 
for not less than three years, and retires or dies while 
so officiating or holding the higher post; or 

is confirmed in such higher permanent post at any time during 
the lst three years of his service after having officiated 
in that post continuously for three years or more. 

his emoluments for pension in respect of the higher post for 
any period beyond three years continuous service in that post 
shall be determined under Rule 2544-A [C.S.R. 486-A] as if he 
held in substantive capacity a permanent post on a time scale 
identical with that of the higher post. 

(2) For ccmputing the length of continous service in respect 
of the higher post under clause [1],  all kinds of leave all 
periods during which an Officer officiated in a permanent post 
or held a temporary post on identical or higher time scale and 
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding 
on leave or serving in other post or going on deputation or 
foreign service as the case may be, the Officer concerned would 
have officiated in or held the higher post. 

[This will take effect from 1st septeritber 19621. 

2544-C [C.S.R. 486-C1 - In respect of Railway servants quitting 
service on or after the 15th June, 1968,   "emoluments' shall mean 
the "pay" as defined in Rule 2003(21], which the Railway servant 
was receiving immediately before quitting service. Provided 
that the benefit of higher officiating pay for (ordinary) gra-
tuity/Eath-cirn-retirement gratuity will be given only if such 
pay was/woild have been drawn continuously for a period of not 
less than 22 days. "Average emoluments" shall mean the averagan  
of the emoluments as defined above calculated upon the last three 
years of service. 

In the case of running staff emoluments for [ordinary]/Gra- 
ty 	gratuity will also include the monthly 

of running allowance drawn during the 365 days of running m  Is  M,
f14'nediately preceding the date of quitting service limited 

	

I 	jo 'ç7t%\Qf the emoluments as defined above. For the purpose of 
Ic\11%on of average emoluments the actual arrount of the running 

( 	 lc4a 	drawn during the month limited to a maxinuin of 75% 

( 	' Tof 	emoluments as defined above shall also be taken into 
copJ 

\ 

	

\ I 	NbteJ1 : If a Railway servant, innediately before his retirement 
L 0 	bath, tc., has been absent from duty or on leave with allo- 



wances [including leave preparatory to retirement] or on foreign 
service or having been suspended but reinstated without forfeiture 
of qualifying service, his emoluments should be taken at what 
they would have been had he not been on such leave or foreign 
service or suspension. 

Provided that the emoluments shall not be increased on acc- 
ount of increase in pay, not actually drawn and that benefit 
of higher officiating or temporary pay is given only if it is 
certified that he would have continued to hold the higher off icia-
ting or temporary appointment but for his proceeding on leave. 

(2) Pay drawn in tenure appointments will count for persons 
governed by the Railway Pension Rules, 1950. 

It is clear from Rule 2544[g] that one of the components that 

constitutes average emoluments is the actual arrount of running 

allowance drawn by the Railways servant during the nDnth, limited 

to a maximum of 75% of the other emoluments reckoned in terms 
sub-clauses 

of/[a) to ff] of the said rules. The expression 'emoluments 

used in the rules includes pay and some other allowances. When 

the revision of pay scale rules were promulgated and brought 

into force with effect from 1.1.1973 in the light of the recoirrren-

datioris of the Third Pay Corrndssion,no steps vere simultaneously 

taken to amend the statutory rules regulating grant of pension. 

Persons retfring after 1 .1 .1973 who had received the benefit 

of increase in pay in accordance with the revision of pay scale 

rules were entitled to claim computation of their pension taking 

into account the revised pay arri the actual amount of running 
previous 

allowance drawn during the /month limited to a maximum of 75% 

of the emoluments which included the enhanced revised pay. On 

21.1.1974 the Railway Board by their letter No. PC 111/73/RA 

directed as follows: 

"The question of revision of rules for the, reguition of 
various allowance consequent upon the intro1uction of Revised 
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is 
under consideration of the Board. Pending finaL decision, there-
on, the Board have decided as under:- 
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[i] Treatment of Running Allowance for various puxposes in case 

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various ça.irposes with 
ref erende to the pay of the Running Staff in Authorised 
Scales of Pay may be allowed to continue. 

[ii) Payment of Incentive Bonus: 

The payment of Incentive Bonus to various categories of 
Railway employees at present eligible for the same, may 
be allowed to be paid at the existing hourly rates laid 
down for each category based on their Authorised Pay Scales. 

2. The payments as atx)ve will be provisional subject to adjust-
ment on the basis of final orders." 

It is clear from this order that pending decision to revise the 

rules regulating grant of pension,. the existing quantum of running 

allowance based on the prevailing percentage laid down for various 

purposes with reference to the pay of the running staff in various 

scales of pay was allowed to continue. Thus the limit of 75% 

prescribed by Rule 2544[g][i] was directed to be continued. 

The expression 'authorised scales of pay' in the context of the 

revised pay scale rules which came into force on 1.1.1973 has 

to be understood. as pay authorised by the statutory rules that 

were in force on the date of the order, 21.1.1974. The order 

dated 21 .1 .1 974 did not, therefore, in any rranner affet the statu-

tory prescription regulating canputation of emoluments and average 

emoluments contained in Rule 2544 for the purpose of grant of 

benefits. Any decision to modify the same wDuld have 
ivil 	S 	

-. f 
,fef4' ontwhen the relevant statutory rules are amended in 

LU 	

\ 

' acflbrdance i\h law. But what the Railway Board did was to 

w i 	tempt tc mcify the statutory rules by an executive order made 

,,,4

''-

n No.PC 11/75/RAIl paragraphs 1 to5 of which 



S. 

"The question of revision of rules regarding treatment of 
Running Allowance as pay for certain purposes cxnsequent upon 
the introduction of revised pay scales under Railway Services 
[Revised Pay] Rules, 1973 has been under consideration of this 
Ministry. It has now been decided that the existing rules in 
this respect may be modified as follows in the case of Running 
staff drawing pay in revised pay scales: 

Pay for the p.irposes of passes and Pbs shall be pay plus 
40% of pay. 

Pay for the purpose of Leave salary, Medical attendance 
and treatment, Educational Assistance and retirement benefits 
shall be pay plus actual amount of running allowance drawn 
subject to a maximum of 45% of pay. 

Pay for the purpose of fixation of pay in stationary posts, 
Compensatory [City] Allowance, House Rent Allowance and 
rent for Railway quarers shall be pay plus 30% of pay. 

These orders take effect from 1.4.1976. 

The payments already allowed on provisional basis in terms 
of para 2 of Railway Ministry's letter No. PC 111/73/BA dated 
21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be 
treated as final. 

The alove has the sanction of the President. 

Hindi version of this letter will follows" 

The limit of 75% of the actual amount of running allowance drawn 

in the preceding month for the purpose of computation of emolu-

ments for quantifying pension was reduced from 75% to 45%. The 

statutory rules prescribing the maximum limit of 75% were, however 

not amended. 

4. But as the authorities threatened to give effect to the 

Railway Board's order dated 22.3.1976 in preference to the statu-

tory rules Shri Dev Dutt Sharma and other aggrieved persons chall-

enged the Railway Board.' s order dated 22.3.1976 in the High Court 

of Delhi in C.W.P.  No.91 5/78. Consequent upon the establisi- ent 

of the Central Administrative Tribunal with effect from 1.1 

the said case stood transferred to the Principal Bench of the;. 
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Tribunal where it was renumbered as T No.410/85. The said appli-

cation was allowed by the Principal Bench by its order dated 

6.8.1986 and the impugned orderof the Railway Board dated 22.3.76 

was quashed. The respondents were directed to continue to make 

payment beyond 31 .3.1 976 all retirement berefits in accordance 

with the Railway Board's letter dated 21 .1 .1 974 U 11 such time 

as the relevant rules in this regard are amended in accordance 

with law. The Railway Board's letter dated 21.1.1974, as already 

stated, 	not affect the statutory rights regulating pension. 

On a proper consideration of the order we have noticed that it 

in terms states that the limit prescribed by the rules shall 

continue until nodified in accordance with law. 

We should advert, at this stage, to another order made by 

the Railway Board by which the statutory limit which was reduced 

to 45% by the Railway Board's order dated 22.3.1976 was eanced 

to 55% with effect from 1.4.1979. This order also suffered from 

the same infirmity from which the earlier order dated 22.3.1 976 

suffered it being in conflict with the statutory rules. It could 

not, theref ore, have the legal effect of reducing the statutory 

limit of, 75% fixed with relation to the running allowance by 

Rule 2544[g]. 

Shri M.C. Srinivasan and 23 others filed an application 

on 4.5.1988 before the Ernakulain Bench of the Tribunal in O.A. 

No.K-269,88 for a direction to grant them pension by adding runn- 

1,gwance upto a maxirrum of 75% of their pay for computation 
VMN7S?' 
1'der..2sion in accordance with the judgment of the Principal all.  

in\t. 410/85. During the pendency of the said application 
LU 

rule 2544 was amended by the President in exercise 
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of the power conferred by Article 309 of the Constitution. By 

the said amendment said rule g[i] and g[iij of Rule 2544 were 

amended firstly with effect from 1.1.1973 reducing the limit 

of running allowance for the purpse of calculating the average 

errlwnents from 75% to 45%. On the same day, a further amendment 

was made with effect from 1 .4 • 1979 increasing the rraximum from 

45% to 55%. Whereas the first amendment was given retrospective 

effect fran 1 .1 .1973 the second amendment was given retrospective 

effect fran 1.4.1979. For the sake of convenience we shall 

extract the amendments as follows: 

"Subject: Amendment to Indian Railway Establishment Code- 
Volume I & II. 

In exercise of the powers conferred by proviso to Article 
309 of the Constitution of India, the President is pleased to 
lirect that Rule 1302, 1309, 1502 and 2544 of Indian Railway 
stablishment Code, Voh I & II [First reprint and Fifth reprint 
espectively] be amended as in the Jvance Correction Slips 
o.428, 429 & 430 R.I. and 405 R.II enclosed as Anrexures 'A'. 
'B', 'C' and I• 

2. 	The amendment will be effective from 1.1 .1973. 

This issues with the concurrence of the Finance Directorate 
)f the Ministry of Railways. 

Hiridi version is attached. 

Sd/-[K.Venkatesan] 
Director, Establishment [P&A] 

:As alove 	 Railway Board. 

.E(P8A)II-86/RS-15 	 New Delhi, dated 17.12.1987" 

'ANNEX1RE 'D' 

ADVANCE ODRRECION SLIP NO.405 R.II 

E2544 

Sub-rule g(i) and g[ii] may be substituted by the following:. 

S 
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• 

g[i) 	'For the purpose of cBlculatii of average enolurtents:- 
actual artount of running allowance drawn by the railway 
ervant during the nDnth limited to a maximum of 45% 

of pay, in the revised scales of pay". 

g[ii] 	'!For the purpose of gratuity and/or death-curn-retirement 
gratuity: the nonthly average of running allowances 
drawn during the 365 days of running duty irrinediately 
preceding the date of quitting service limited to 45% of 

average pay drawn during the same period, in the 
revised scales of pay." 

[Authority: Ministry of Railway's letters No.PC 111/75/RAI1 
dated 22.3.1976 as amended by letter of even number dated 
23.6.19761. 

EXPLANATICT: The Rule 2544 of Indian Railway Establishment Code, 
Volume II [5th reprint) has been rrodified through administrative 
instructions issued with the President's approval effective from 
1.1.1973.  These instructions were necessitated by the introduc-
tion of the revised scales of pay recornended by the Third Central 
Pay Cbrnnission. The purpose of this amendment is to give state-
tory force to the administrative instructions with effect from 
the sane date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not 
adversely e ffect any employee to whom these rules apply. 

Sd/-[K.VENKATE SAN) 
Director, Establishment [P&A) 

- 	Railway Board." 

"Subject: Amendment to Indian Railway Establishment Code-Vol.I&II. 

In exercise of the powers conferred by Proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway 
Establishmeit Code, Volume I & II [First reprint and Fifth reprint 
respectivelr] be amended as in the Advance Correction slip No.437, 
438, 439 RI and 407 R.II, enclosed as Annexures 'A', 'B', 'C' 
and 'D' resectively. 

The arrendrnent will be effective from 1.4.1979. 

This issues with the concurrence of the Finance Directorate 
of the Ministry of Railways. 

Hindiyersion is attached. 

,
AD 

*( 

Ok )II 
)&Ii 

7'JrJ, 

Sd/-[K. VEL'JK7TFSAN) 
Director, Establisl-rnent [P&RJ 

Railway Board. 

New Delhi, dated 17.12.87" 
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"ANNEXURE 

ADV2\NCE (0R1 Ex'rIa SLIP NO.407 R • ii 

RULE 2544 

Sub-Rule g[i) and g[ii] may be substituted by the follqing: 

g[i) 	"For the purpose of calculation of average enolurnents:- 
559. of hasic average pay, in the revised scales of 
pay, drawn during the period;" 

g[ii] 	"For the purpose of gratuity and/or death_cum_retjrarnent 
gratuity: 55% of besic average pay, in the revised 
scales of pay, drawn during the period.: 

AUTHORITY:[Ninistry of Railway's letter No.E[P&A]II-80/-
RS-10 dated 17.7.1981) 

T.79'Tfl?'. 

The Rule 2544 of Indian Railway Establishment Code, Volume 
II [5th reprint) has been modified through administrative instruc-
tions issued with President's approval effective from 1.4.1979. 
These instructions were necessitated by the Government's decision 
on the reco-riendations of 'Running Allance Committee [1980)'. 
The purpose of this amendment is to give statutory farce to the 
administrative instructions with effect from the same date on 
which the instructions were issued. It is certified that retros-
pective effect given to these rules will not adversely affect 
any euployee, to vnan these rules apply. 

Director, Establishment [P&'i 
Railway Board.' 

The amendment to the statutory rules having been effected during 

the peridency of the OA the applicants amended their application 

on 20.9.1989 challenging the two amendments in so far as they 

were given retrospective effect from 1.1 .1973 and 1.4.1979 respec-

tively. Their principal contentionis that they, as pensioners, 

have acquired vested rights to receive pension in acrdance 

with the rules in force on the dates on t1nich they retired and 

that those rights of theirs cannot be taken away by the subsequent 

amendments made to rules on 	5.12.1988 	by giving 	etrospective 

effect to the same. This according to than is unjust, manifestly 

unreasorble and arbitrary and thus violative of Article 14 of 

the Constitution of India. The Ernakulam Bench consisting of 



Vice thairiman S .P. Mukerj i and Judicial Member A.V. Haridasan 

by their order dated 20.4.1990 allowed the said application, 

quashed the ntification dated 15.12.1988 to the extent the anend-

ment to the rules were given retrospective effect and issid 

a consequential direction to the respondents to grant or ref ix 

pension and cther retirement benefits to the applicants as if 

the anendrrent to Rule 2544 had not been effected till 5.12.1988. 
as void 

The clear effect of the decision is to declare/only that portion 

of the amencinent which gave retrospective effect, preserving 

the prospective effect to the amendment with effect from 5.12.1988. 

Therefore, those who retired befe 5.12.1988 were entitled to 

count the running allowance subject to a maximum of 75% of their 

pay arid allownces for the purpose of computing their pension. 

The aforeaid decision of the Ernakularn Bench in O.A. No.K-

269/88 was challenged by the Union of India and others in Review 

Application Nc.72/90. That Review Application was rejected by 

a speaking order made on 25.7.1 990. 

Shri C.L. l4allick and Others in O.A. No.1572/88 and connected 

applications chaflenged the Railway Bcerd's order dated 22.3.1976 

and the amerments to Rule 2544 before the Principal Bench of 

the CT at New Dethi. They also prayed for a direction to compute 

retiral and other benefits in terms of the order of the Railway 

21.1.1974. That application was opposed by the res- 
,/I _ 

' pots i in viz., Union of India represented through the 

( 	(Jnan, 
A . 

iay Bard and the General Manager, Northern Railway. 

è.. 
	ing that these respondents did not bring to the 

\ 	 e Principal Bench that the validity of the amendment 
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to Rule 2544 was challenged before the Ernakulam Bench and that 

a decision has been rendered on 20.4.1 990 striking down the amard-

ment to the extent they gave retrospective effect. On the date 

on which the applicants presented their applications before the 

Principal Bench, the Ernakulam Bench had not yet rendered its 

decision. But the Ernakulam Bench had rendered its decision 

long before the Principal Bench decided the cases on 23.10.1991. 

The applicants were obviously unware of the decision. That may 

be the reason for their not bringing the decision of the Ernakulan 

Bench to the notice of the Principal Bench. But the conduct 

of the respondents is inexcusable as the Union of India was a 

party to the proceedings before the Ernakulam Bench. Thus the 

Principal Bench did not have the benefit of the decision of the 

Ernakulam Bench when the O.A. No.1572/88 and other connected 

cases were heard and disposed of on 23.10.1991. All these appli-

cations were disiissed repelling the challenge to the amendment 

to the rules. The Principal Bench took the view that the vested 

rights of the pensioners were not affected by the amendment of 

the rules on the ground that the total anount of pension and 

retirement benefits they would have received before the amendment 

wae not reduced by the amended rules. Following this decision 

of the Principal Bench applications No.351 to 423/88 filed by 

similarly situated persons before the Ahiriedabad Bench were dis-

missed on 28.2.1992. It is surprising that the Union of India 

which was one of the rpspondents before the Ahrnedabed Bench did 

not bring to the notice of the said Bench the decision of the 

Ernakularri Bench in O.A. K-269/88 to which it was a party. 
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9. It is for the first time after all these cases were referred 

to tha Full Bench, transferred and clubbed together that the 

Union of India and other contesting respondents in these cases 

brought to the notice of this Full Bench the fact that Union 

of India has challenged the decision of the Ernakulani Bench in 

SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-

dents also Informed us that the Special Leave Petition and the 

application for stay are pending and that the Supreme Court has 

not granted any interim order staying the operation of the order 

of the Ernakularn Bench, 

10. It was contended by the learned counsel appearing for the 

Union of India and other contesting respondents in this hatch 

of cases tht we should defer consideration of all these cases 

and await the authoritative pronDunceiment of the Supreme Court 

where they had challe -iged the decision of the Ernakularn Bench. 

In this connction reliance was placed on the decision of the 

Supreme Court reported in AIR 1986 SC 1323 D.K. 'flUVEDI AND SONS 

V. N4BtJJ01, MNIBAI PA 	AND CYI'HERS. That was a case in which 

the Guj arath High Court had dismissed the writ petitions challen- 
I. 

ging the validity of certain statutory provisions and directed 

the petitiones to approach the Supreme Court as similar metters 

were pending there. It is in these circunstances that the Supreme 

Court observd that the course adopted by the High Court was 

iot correct and that if the High Court thought that the point 

	

/P 	 the appellants was the same as was pending in the 

( 	

Sup- 

	

' 

* 	 ought to have stayed the hearing of the vit peti- 

i (( nS lnti the Supreme Court disposed of the other matters. 
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These observations, it is obvious, were 	made having regard 

to the context and the circumstances of the case. What binds 

the Tribunal under Article 141 of the Constitution of India is 

the principle of law laid down by the Supreme Court. It is not 

possible to understand the decision of the Supreme Court as laying 

down the principle that if an appeal is pending before the Sup-

reme Court in which the validity of a particular statutory provi-

sion is challenged, that the High Courts where the sane provisions 

are challenged in other cases, should defer consideration until 

the Supreme Court tenders the decision. The question whether 

the hearing of the case before the High Court should be stayed 

awaiting the decision of the Supreme Court depends upon the facts 

and circumstances of each case. In the present batch of cases 

we are concerned with the valuable rights of the app licants who 

have retired between 1976 and 1988. These cases relate to re-

tirement benefits and any delay in disposal of these cases would 

cause great hardship and prejudice to the old and retired pension-

ers. The SLP is pending before the Supreme Court from 24.7.1990 

and the operation of the order of the Ernakulam Bench has not 

been stayed. Even then the applicants herein have not been given 

the benefit of the decision of the Ernakulam Bench in regard 

to computation of their retirement benefits. Having regard to 

all these circumstances we do not consider it just and proper 

to stay the hearing of these cases and to await the decision 

of the Supreme Court. 

11 • On behalf of the a'plicants it is contended that we should 
the 

dispose of these cases in the light of the deciiôn of/ Ernakuiain 

Bench w1uch has strucic down the amendment to Rule 25114 to the 

eztent retrospective effect has been given affecting the rights 

of the aoplicants On behalf of the responden~ tsf however, it 

is maintained that the Principal Bench and the Ahnedahad Bench 



having taken a contrary view and upheld the validity of the 

amendments we should dismiss these applications following the 

said decisions. They further contend that on merits the decision 

of Ernakulam Bench is wrong and that the view taken by the 

Principal Bench and the Ahmedabad Bench is sound. 

12. 	At the outset we must observe that the respondents are 

taking advantage of their own lapse in not placing the decision 

of the Ernakulam Bench when the Principal Bench and the Ahmedabad 

Bench decided the two sets of cases where the same statutory 

provisions were challenged. It is well settled that a Division 

Bench is bound by judicial discipline to follow the earlier 

decision of another Bench vide: AIR 1989 SC 1933 UNION OF INDIA 

AND ANOTHER v. RAGHUBIR SI!'Gii AND OTHERS wherein it is observed: 

'We are of tne opinion that a pronouncement of law by a 
Division Bench of this Court is binding on a Division Bench 
of the same or a smaller number of Judges and in order 
that such decision be binding, it is not necessary that 
it should be a decision rendered by the Full Court or a 
Constitution bench of the Court.' 

if only the respondents had fairly placed tne decision of the 

Ernakulam Bench before the Principal Bench and the Ahwedabad 

Bench, those Benches would not have examined the validity of 

tne impugned statutory provisions, the same having already been 

struck down by the Ernakulaiii Bench which had the competence 

to do so. The respondents are now trying to taKe advantage 

of the failure on their part of performing their duty of placing 

the decision of the Ernakulam Bench when similar cases came 

up for consideration before the Principal Bench and Ati.edabad 

Bench. If the respondents had acted fairly and diligently, 

I . 	decisions would have been avoided. 

now examine the contention of the respondents 

( %Lia 	rdpZs of the Principal Bench and the Ahmedabad Bench 
00( 	 that 
!, 	havthe eI 	of declaring /the impugned amendment to tne Rules 

that they give retrospective effect are valiu 
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At the outset we would like to say that the applications filed 

by the aggrieved parties having been dismissed by the Principal 

Bench and the Ahrnedabad Bench, 	those orders cannot be under- 

stood as declaring that the impugned provisions' of the rules 

are valid. The decision of ttie Ernakulam Bench which struck 

down the amendment to the rules in so far as they gave retrospec-

tive effect is not an order in personern. The Ernakulam Bench 

has held that under the proviso to Article 309 of tne Constitu-

tion the President has power to promulgate rules with retrospec-

tive effect. It, however, struck down the awenduent of the 

rules to the extent they gave retrospective effect o il  the ground 

that it is arbitrary and violative of Article 14 of tne Constitu-

tion to deprive the pensioners of the rights whicri vested in 

them as on the dates on which they retired ,by amending the rules 

subsequently with retrospective effect. As the impugned provi-

sions were struck down as violative of Article 14 of the Consti-

tution the legal effect is that the impugned amendments were 

void ab initio vide DEEP CHAND v. STATE OF UTTAR PiADESH reported 

in AIR 1959 SC 648. Once a competent court declares a statutory 

provision as void as offending the fundamental rignts conferred 

by Article 14 of the Constitution that: decision binds every 

one and not merely the parties to the proceedings. The effect 

of the decision of the Ernakulam Bench is that t!e amendments 

giving retrospective effect was not in existence from its incep-

tion. In Black's 1w Dictionary, 5th Edition, it is stated 

that Judgment in Rem is:- 

'iAn adjudication pronounced upon the status of some parti-
cular thing or subject matter, by a tribunal having compe-
tent authority.'T 

In Halsbury's Law of England, 4th Edition, Vol.16 the meaning 

of 'Judgment in Rem' is given at para 1522 as below:- 

1522. 	Meaning of "Judgment in rem". A judgment in rem 
may be defined as the judgment of a Court of tompetent 
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jurisdiction determining the status of a person or thing, 
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart 
from the application of the term to persons, it must affect 
the "res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer'. 
(Emphasise supplied) 

As the decision of the Ernakulam Bench declares the status of 

the impugned statutory provision, it is a Judgment in rem. 

14. 	As on the date on which the Principal Bench and the 

Ahmedabad Bench disposed of the applications before them the 

amendment giving retrospective effect to the rule having already 

been declared Ivoid by the Ernakulam Bench, the 	tribunal 

cannot be asked to strixe downtr statutory provision which has 

already been struck down or declared as void by a court of compe-

tent jurisdiction. The orders of the Principal Bench and the 

Ahmedabad Bench dismissing the applications cannot in the circum-

stances have he effect of putting life into the rules which 

have already been declared void by the Ernakulam Bench. when 

a statutory provision is declared as void or struck down, the 

same c a n 	be revived by getting the said decision reversed 

by way of review or on appeal to the higher court. Tne only 

other way to rsurrect such a provision is by resorting to appro-

priate amendment of the Constitution or modifying the statutory 

provision as to render it intra vires. The Supreme Court has 

held in AIR 1989 SC 1933 UNION OF INDIA v. RAGIIUBIR SIWGH AND 

OThERS - 

here a statute is declared invalid in India it cannot 
reinstated unless constitutional sanction is obtained 

ierefor by a constitutional amendment or an appropriately 
'died version  of, the statute is enacted which accords f f 	'constitutional prescription

It 
 . 

m \i'\\ 
4!noahd is not disputed that the Ernakulam Bench of the 

° 	Tt1bunal) 	comipetent to declare the impugned statutory provi- 

offending Article 14 of the Constitution. The 

91  
ory proyisions declared void have not been shown to have 
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been resurrected either by an appropriate amendment to the Cons-

titution or by suitable modification of the statutory provision 

to bring it within the constitutional prescription. The applica-

tion for review challenging the decision of the Ernakulam Bench 

has been dismissed. Though an appeal has been filed against 

the decision of the Ernakulam Bench to the Supreme Court no 

decision has as yet been rendered by it reversing the decision 

of the Ernakulam Bench. It is admitted that the Supreme Court 

has not so fa:r stayed the operation of the said decision. Hence, 

we have no hesitation in holding that the order of the Principal 

Bench and the Ahmedabad Bench do not have the legal effect of 

resurrecting the impugned statutory provisions which have been 

already declared void by the earlier decision of the Ernakulam 

Bench. In the light of our above findings it follows that there 

is only one decision which holds the field viz., that of Erna-

kulam Bench which has declared the impugned provisions as void. 

As the decisions of the Principal Bench and Ahmedabad Bench 

not have the effect of declaring the impugned provisions 

as valid, it follows that there are no conflicting decisions 

~equiring resolution of. the conflict. 

315. 	Assuming that there are two inconsistent decisions, 

snail examine as to which decision can be regarded as a prece-

d nt binding in subsequent cases. It is obvious that the ?rin-

ckpal Bench and the Ahmedabad Bench have rendered their decisions 

wtnout noticing the earlier decision of the Ernakulam Bench. 

such a situation it is well settled that the later decision 

r ndered in ignorance of the earlier decision has to be regarded 

a per incuriani and not binding on the court in a susbsequent 

c se. 	This principle has been succinctly stated in Salmonci 

on Jurisprudence, 12th Edition, page 151 at para (5) as 

foiLlows: - 



"(5) Inconsistency between earlier decisions of the 
same rank. A court is not bound by its own previous deci-
sions that are in conflict with one another. This rule 
has been laid down in the Court of Appeal [Young's case 
(1944) K.B. at 726, 7291, Court of Criminal Appeal [R. 
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court ER. 
v. De Gray (1900) 1 Q.B.521)], and it obviously applies 
also to the House of Lords. There may at first sight seem 
to be a difficulty here; how can a situation of conflict 
occur, if the court is bound by its own decisions? At 
least two 'answers may be given. First, the conflicting 
decisions may come from a time before the binding force 
of precedentt was recognised. Secondly, and more commonly, 
the conflict may have arisen through inadvertence, because 
the earlier case was not cited in the later. Owing to 
the vast number of precedents, and the heterogeneous ways 
in wnich they are reported - or are not reported - it is 
only too easy for, counsel to miss a relevant authority. 
Whenever a relevant prior decision is not cited before 
the court, or mentioned inthe judgments, it must be assumed 
tnat the court acts in ignorance or, forgetfulness of it. 
If the new decision is in conflict with the old, it is 
given per incuriam and is not binding on a later court." 
(empriasise àupplied) 

In Raghubir Sing:h's case it has been laid down that a decision 

of a Bencn of two judges is binding on the Division bench consis-

ting of tne same number of judges and that, therefore, the prin-

ciple laid down by a Bench of two judges does not get reversed 

or superseded by a subsequent decision of a Bench of the same 

number of judges. Applying this principle it has to be held 

that what holds the field as a binding precedent is the decision 

of ttie Ernakulam Bench and that the subsequent, decision of the 

Principal Bench and the Ahmedabad Bench nave to 	be regarded as 

per 	incuriam and 	not 	binding 	in subsequent 	cases. This 	being 

the legal position the deciSions of the Principal Bench and 

the Ahmedabad Beicn have to be ignored and the Ernakulam Bench 

decision alone should be regarded as holding the field as a 

in regard to the validity of tne impugned rule in 

	

' 	
. 

	

1/ 1 	 /ç N 
j//s'6 far jt1ves retrospective effect. 

, AMR As C~h 
ur 

rull Bench is not bound by either of the deci- 

ons, we 

	

	1 now examine as to which of the decisions lays 

\nh1a4 corrctly. The Ernakulam Bench has rightly proceed-

that the President has under tne proviso to 
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Article 309 of the Constitution power to promulgate rules with 	16 
retrospective effect. This, however, is subject to the condition 

that the rules do not offend any of the fundamental rights con-

ferred by Part III of the Constitution. Wnat the Ernakulam 

Bench has done is to examine as to whether retrospective effect 

given to the amendment violates Article 14 of the Constitution. 

It has held that it does, on tne ground that the vested rights 

of the applicants in the matter of receiving pension and other 

retiral benefits have been affected by the retrospective opera-

tion of the amended rule. It is well settled that pension is 

a valuable right which a Government servant earns. It is neither 

cnarity nor bounty. Governnient servant acquires right to pension 

and other retirement benefits on the date he retires from ser-

vice. Deprivation of such a valuable vested right after retire-

ment, in our opinion, is manifestly unreasonable, arbitrary 

and therefore violative of Article 14 of the Constitution. 

That is precisely what the Ernakulam Bench has said in its deci-

sion. The Principal Bench and Ahrnedabad Bench have not taken 

the view that such vested rights can be taken away by a subse-

quent amenQmnent to the rules by giving retrospective effect 

to the same. Wnat they have said is that the vested rights 

of the applicants before tnemri have not in any manner ueen cur-

tailed by the impugned amendments to the rules. By the revision 

of Pay Scale Rules the pay scales of the members of the running 

staff were enhanced with effect from 1-1-1973. Under Rule 2544 

the members of the Running staff were entitled to computation 

of their pay and retirement benefits taking into account the 

running allowances which tney were receiving subject td:a maximum 

of 75% of their pay and other allowances. Rule 2544 wasamended 

by notifications dated 5-12-1988 prescribing the maximum at 

I 
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45% from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979 onwards. 

Those who retired from 1-1-1973 to 4-12-1988 were, in accordance 

with Rule 2544 as it then stood, entitled to take into account 

running allowaice in the matter of computation of pension and 

retirement benefits upto the maximum of 75% of their pay and 

other allowances. As their pay was revised with effect from 

1-1-1973 the limit of 75% had to be worked out with reference 

to the enhancd pay and other allowances that theybecame 

entitled to receive in accordance with revision of Pay Scales 

Rules wiich cane into effect from 1-1-1973. Wnen the maximum 

is reduced from 75% to 45% upto. 1-4-1979 or at the rate of 55% 

from 1-4-1979 i,t requires no argument to convince that the vested 

rights of all those who retired between 1-1-1973 and 4-12-1988 

in the matter of receiving pension and retirement benefits were 

advetsely affeted. The Principal Bench wnose decision has 

been followed by the Ahniedabad Bench has, however, held that 

the amendment with retrospective effect has not adversely 

affected the quantum of pension etc. What. the Principal Bench 

has done is to compare the pension one would get taking into 

account the pre revised scale of pay immediately before 1.1.1973 

and the running allowance limited to a maximum of 75% of pay 

and allowances, with the pension wnicn he would get after 

1-1-1973 taking into account tne higher revised scale of pay 

and the running allowance subject to a maximum of 45% or 55% 

as the case may. We are concerned with persons who retired 

1973 and 4-12-1988 thereby earning a right to comnpu- 

f/(((tatio1f-..)enLon in accordance with the statutory rules then 
I*( in4. A 

	

	the time tney retired, revision of pay had come 

is the revised pay and the running allowance 

of 75% of the revised pay and allowances 

twas required to be taken into account. This r(ght which 



accrued in their favour on their retirement between 1-1-1973 

and 4-12-1988 was sought 	to 	be affected by amending the rules 

on 5-12-1988 with retrospective 	effect reducing 	the 	maximuifi 

limit of running allowance that qualifies for pension. When 

the maximum limit of running allowance is reduced from 75% to 

45% or to 55% it automatically reduces the pension and retirement 

benefits that stood vested on the date of retirement. It is 

impossible, therefore, to agree with the view taken by the Prin-

cipal Bench followed by the Ahmedabad Bench that the vested 

right of the pensioners who retired between 1-1-1973 and 

4-12-1988 in regard to pension and other retirement benefits 

have not been auversely affected by giving retrospective effect 

to the amended rules. We have, therefore, no hesitation in 

folding that the decisions of the Principal Bench and the Ahmeda-

oad Bench with great respect are wrong and that the decision 

of the Ernakulan Bench is right. The Ernakulam Bench has, in 

our opinion, rightly declared the amended provisions to the 

extent they have been given retrospective effect as void as 

offending Article 14 of the Constitution. 

As the decision of the Ernakulam Bench is in appeal before 

the Supreme Court we would like, in the interest of justice 

and to avoid multiplicity of proceedings to direct that the 

present applicants shall be bound by the directions of the 

Supreme Court and that the payments made in pursuance of our 

directions in all these cases shall be liable to be suitably 

adjusted. 

For the reasons stated above, all these applications 

are allowed with the following directions: 

(1) Tne respondents shall recompute the pension and 

other retiral benefits of the applicants or their 

L.Rs in accordance with Rule 2544 as was in force 

before it was amended oy hotification* dated 
'V 	

5-12-1988. 
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The arears due to the applicants/L.Rs on the 

basis of the recomputation as aforesaid shall 

be calculated and paid. 

These directions shall be carried out within 

a period of three months from the date of receipt 

of the copy of this order. 

If the amounts due to the applicantsjL.Rs are 

not paid within the prescribed time the amounts 

due shall be paid with interest at 12% per annum 

from the date of this order till the date of 

payment. 

The applicants shall be entitled to costs at 

the rate of Rs.500/- in respect of each applica-

tion. 

The paythent of pension and retirement benefits 

as per the aforesaid directions shall stand regu-

lated/adjusted in accordance with the orders 

ctions as may be issued by the Supreme Court 

o.10373/90 against the decision of the 

M
nakil 	Bench of the Tribunal in Application 

Scl 

\r 	'>'-,--- 
VICE-CHAIRMAiJ. 	 CtiAIRi1AN. 


